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CENTRAL ADMINISTRATIVE TRYBUNAL
GUWAHATI BEHCH

Original Application No.248 of 2009

DATE OF DECISION: 12.7.72.0/0 -

Shri Babu) Chandra Das APPLICANT(S)
Mr A. Ahmed - " ADVOCATE(S) FOR THE
| : APPLICANT(S)
- yersus - =
: \
_ \\ | ’
Union of Indla & Ors. > RESPONDENT(S)
Mr M.U. Ahmed, Addl. C.G.S.C ADVOCATES) FOR THE
RESPONDENT (S)
CORRM: _

The Hon'ble Shri Mukesh Kumar Gupta, Judicial Member

The Hon’ble Shri Madan Knmar Chaturvedi Admipistrative Member

—— _ Y
1. Whether repdrmrs of Incal hews;mpers VdsiNo
may be allowed to see the Judgment? "
2. Whether to he referred to the Reporter or not? \/“:an
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWABATI BENCH

Original Application No.248 of 2009

Date of Order: This the |21~ day of july 2010

The Hon’ble Sri Mukesh Kumar Gupta, Judicial Member

The Hon’ble Shri Madan Kumar Chaturvedi, Administrative Member

Shri Babul Chandra Das,

S/o Rasraj Das,

Assistant,

Indian Institute of Handloom Technlogy,

Ministry of Textiles, Government of indla

Jawaharnagar, Khanapara,

Guwahati-781022. eeee. Applicant;

By Advocate Mr A. Ahmed.
- Versus -

1.  The Union of India, represented hy the
Secretary to the Government of India,
Ministry of Textiles,

Udyog Bhavan, New Dethi-110011.

2.  The Development Commissioner for Handloom
Ministry of Textiles, Government of India,
Udyog Bhawan, New Delhi-110011.

it

The Director (Eastern Zone)

Weavers' Service Centre, .

Ministry of Textiles, Gavernment of India,

indian Institute of Handloom Technology (11H1} Campus,
Jawaharnagar, Khanapara, Guwahati-781022.

4.  ShrilLakheswar Barman
Office Superintendent,
Weavers’ Service Centre,
Ministry of Textiles, Government of India,
Jawaharnagar, Khanapara,
Guwahati-781022. L e Respondents

By Advocate Mr M.U. Ahmed, Addl. C.G.5.C.
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ORDER

Bahul Chandra Das, Assistant, Indian Institute of
Handloom _’I‘echnolmgiy, Ministry of Textiles, Guwshati, in this O.A.
challenges order dabed 31.08.2009 (Annexure-2 1.)A whereby Shri L.
Barman has blee.n» declared qualified in the Departmental Examination
held on 28.02,2000 and 01.03.2009 for the post of Office
Superintendent, He seeks direction to rvespondents to hold
Departmental Examination for aforenoted post for resarve vacancies
for SC category as well as to hold Review DPC maintaining proper

voster for selection to said post with all conseqnential henefits,

2. Facts, as stated are that: he belongs to SC community;
was appointed as L;DC in 1982; promoted as UD( on ad hoc hasis vide
Office Order dated 23.06.1986 and regularised w.e f, 21.04.1992 vide
order dated 11.12.1092. Next promotion from the post of UNC is to
the post of Accountant. UDC with 8 years regular service, as per
Recruitment Rules, is eligible for promotion to ssid post. Since he
belongs to reserved cormmmunity, hé was entitled for certain relaxation
and though he had 10 years service as UDC but not promoted,
submilted representation dated 07.08.1996 secking promotion to said
post for backleg vacancies reserved for SC community whereby one
post of Accountani in Weavers’ Service Centre (WVC) for short,

Agartala has been kept reserved for SC community. One post of

“Accountant at serial No.15 was reserved for SC community at WSC

. 'Agartala vide Director (Coordination), Ministry of Textiles’ JeMer

dated.' 26061089 Under the special recruitment drive, he ought to

- have been considered for promotion as no other SC candidate was
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available for said post. Ultimately, vide order dated 21.08.1097 he
was promoted as Acconntant on ad hoc hasis. Surprisingly, vide order
dated 07.10.1999 he was reverted to the post of 1IN which was
termed ‘in public interest’. No plausible and authentic reasons were
disclosed. Shri R.C. Hambram (ST), UDC was promoted to post of
Accountant on 13.0B.31988 at WSC Agartala though as per Director
(Coord’inatio_n) letter dated 26.06.1989 said post was reserved for SC
community. Furthermore, Shri R.C. Hambram was reguiarised as
UDC w.e.f. 21.04.1992 vide arder dated 11.12.1902 and, therefare, he
was ineligible for promotion. Being 'aggrieved, he submitted
representation dated 28.01.2000 followed by reminders dated
12.07.2000 and 19.00.2000. Without considering ti}e same, he was
transferred o WSC Imphal as UDC vide order dated 06.06.2003, In
the year 2004 said post of Accountant was redesignated as Assistant.
Vide order dated 04/20.07.2005, he was promoted to the post of
Assistant, On being relieved vide Imphkal Office Order dated

29.07.2005, he joined said post at Gnwahati.

3. His grievance is that the next bigher post is Office
Superintendent, to be filled by two modes namely, 50% hy promotion
and 50% by Departmental Examination. As per Recruimment Rules,
Depnty Superintendent/Accountant/Assistant with 3 years regular
service in the grade is eligible for promotion. Similarly Deputy
Superintendent/Accountant/Assistant with 3 years regular service and
UDC with 10 years regular service in the grade ls aligible for
Departmental Examination. Vide Circular daved 14.01.2005 Limired
Depart:memml Competitive Examination was notified for ﬁ!ﬁng up
vacancies Un-reserved nnder Zons) Departmental Examinatinn Quonia

for said post. Though he appeared, but was not selected for said post.
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The respondents convened DPC to consider officials for said post in
the year 2008 and promoted Shri S.K. Yadav (unresarved) for said
post. Since he had not been promoted, he submitted an application
undeﬁ RT) Act, and vide letter dated 18.06.2008 certain information
were provided about the vacancies of Office Superintendent in Fast
Zone, perusal of which reveals that Shri R.K. Biswas and Smt Y.B.
Devi were promoted to said post of Office Superintendent hased nn
DPC’s recommendation w.e.f. 13.08.1988 i.e. on the same date. It was
stated that promoting said two officials on the same date violated the
Recrvitment Rules, which provides two modes of promotion namely,
50% by promotion and 50% hy Departmental Examination. Only one
post of SC occurred during 1992.96 but dne to pon-avallability of
eligible 5C candidate none could be promoted. Learned counnsel for
applicant contended he heing the only SC eligible candidate ought to
have been counsidered., Vide Circular dated 20.02.2009 the
respondents had .ﬁntit’ied to fifl up one vacapcy in the said grade for
unreserved category. Though he appeared In the said examination but
vide impugned communication he was declared not successtul.
Contention raised is that not even a single reserved coategory
candidate had been promoted to said post til) date. His representation
did not yield any positive results. In the Departmental Examination
“held for said post, the respondents ought to have relaxed the standard
norms for SC community candidates. After decentralization of the
Departinent into four zones on 01.09.1997 the respondents have
éromnted total O officials to the post of Office Superintendent tilt 2000
under the Eastern Zone, out which 5 were recruited based on
departmental examination. Not even a single SC category candidate

had been promoted. Furthermore, the respondents have nof
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maintained the roster property and, therefore, he ougbt to have been
promoted against the backlog vacancies as well as based op ralaxed

standard.

4. By filing reply Lhé respondent an.l.-fi contested the claim
laid stating that recruitment/promontion made on or after 2,07.1907
has to be based on “post based”, roster instead of “vacancy hased”. As
per roster, no post of Office Suberintend ent was earmarked/reserved
for SC community. Department has maintained the norms and ratio
fixed for said post. Authenticity of letter dated 08.08.1989 relied
upon by him has not heen esisblished. Order by which he was
promoted ss Accountant on ad hoe ’basis cleariy stipulated that it
would not confer on him any legal right either to continue in the
higher post indefinitely or for promotion on regular hasis. Promotion
of Shri R.C. Hambram (S7) to the post of Accountant on 13.08.1998 in
WSC Agartala was based on recommendations of DPC. Applicant
completed 10 years of regniar service as UDC in 2002 and then
became eligible to appear in the Departmental Kxamination, thongh
he was not eligihle for promotion to post of Office Superintendent
under 50% quota. In the Deparfinental Examination held in 2005 for
noreserved vacancies, he appeared bnt could not qualify. Shri S.K.
Yadav was promoted to said post based on recommmendations of DPC
held in 2008. Applicant was promoted to the post of Assistant on
10.08.2005 against reserved SC quaota and af that poim: of time he
was not eligible for promaotion based on DPC as he had not completerd
the eligibllity on the crucial date prescribed for said purponse. He
became eligible only from 01.01.2000 subject to fulfilment of
benchmark in ACR. At that point of time, no vacancy existed o

promote him to the post of Office Superintendent against reserved
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quots and, therefore, he could not be promoted. Name of B.K.
Majumdar had not heen reflected in  commnunication dated
18/26.06.2000 issued nnder RTI Act as by that time he had already
resigned. Applicant appeared in the Departmental Examination
notified vide Circular dated 20.02.2009 but did pot qualify, Shri 1.
Barman who had qualified in aforenoted examination was promoted as
Office Superintendent and joined at WSC, Guwahati on 13.11.2000,
Depaftm.enta} Examination for said post was conducted as per norms
of Recrnitment Rules and there is no jllegality in it. There is no

violation of either Recruitment Rules or roster point as projected.

5. We have heard learned counsel for parties, pernsed the
pleadings and other materiat placed on record. Question which arises
for consideration is whether he js eligible for promotion to the post of
Office Superintendent by either modés namely. 5% by promntim and
5(0% by Departmenta) Examination. It is undisputed fact that he
appeared in the Departmental examinations held in the year 2005 as
well as 2000 hut_cou!d not qualify, Thus, as far as this mode of
recruitment is concerned he was not eligible at all. Similerly, as per
Recruitment Rules, m become eligible nunder 50% quota for
promotion, one has to satisfy the eligibility conditions prescribed
therein namely, 3 years regnlar service in the grade j.e. Assistant.
Admittedly, he was appointed as Assistant on regular basis vide order

dated04/20.06.2005 and, therefore, he had not completed 3 years

regular sérvice by 01.01.2008, which was the cut-off date as per

O.M.s in vogue to determine eligibility. By that time he had rendered
only two years five months service and, thus, was ineligihle. For
determining crucial date of eligibility for promotion, in terms of DOPT

OM. dated 17.09.1991, first day of crucial year is the year an which
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vacancy occurred, should be taken irrespective of whether ACRs are
written financial year wise or calendar year wise. Thns, it could be
concluded that he had not fulfilled the eligibility criteria for
departmental promotion on 0L.0L.2008, por he had qualified the
Departmentsl FExamination by virtne of examination resuit,
Examination the case from either angle, we have no hesitation to
conclude that neither had he qualified the Departmental Competitive
Examination nor was he eligible for promotion wnder promotion
quota. Allegation of not mainta?aling proper roster jx made without
any justification and no cogent material has been placed or produced
to establish said allegation. -Simi!aﬂy, no specific material has been
pointed out as to how the respondents violated the prescribed
percent'agev for recruitment to said post. In our consldered apinion
challenge made to communication dated 31.08.2009 vide which Shri
L. Barman waé.: declared qualified in the Departmental Examination is
without any substance and basis. It is not in dispute as on date also
there is no vacancy against which he conld be considered for
promotion. Mere eligibility is not sufficient. for promotion, One has to
be within the zone of consideration and vacancy should be
available/earmarked for each category. He has miserably failed to
establish that any vacancy was earmarked for SC candidate and yer

he had been denjed promotion to said post.

6. Thus, ﬁ!;di}&n\ merit, O.A. I dismissed, No costs,
( MADA: R CHATURVEDI ) ( MUKFSH KIIMAR GUPTA )
ADMIN TIVE MEMBER JUDICIAL MEMBER
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Shri Babul Chandra Das

EYNGBPSIS & LIST OF DATES

..Applicant

. -Versus~
The Union of India & Others -

. .Respondents

29.10.1982
Para 4.3
Annexure 1

Applicant was selected for the post of Lower
Division Clerk through Staff Selection
Commission 1in the Weaver’s Service Centre,
Ministry of Textiles. o

23.06.1986 | Applicant was promoted to the post of Upper

Para 4.3 Division Clerk (UDC) on ad-hoc basis.

27.06.1986 Applicant joined as UDC on 27.06.1986 at WSC,

Para 4.3 Agartala.

Annexure 2 _

Year 1987 The Government of India, Ministry of Textiles

Para 4.3 | decentralized the Weavers Service Section and
Indian Institute of Handloom Technology into 4
(four) -~zone.

26.06.1989 The Director (Coordinator)informed that there

Para 4.6 are 22 posts of SC and 5 posts of ST under

Annexure ©

{Group ‘C’  has

been allotted to various
WSCs/IIHTs upto 31.8.1989 and one post of
Accountant has been reserved for SC candidate
at WSC, Agartala in the East zone.

27.10.1992
Para 4.16
Annexure-18

The Respondent No.3 appointed 4 officiating
Office Superintendent as Superintendent on
regular  basis in the WSC/IIHT through
Departmental examination.

11.12.1992 The service of the Applicant was regularised
Para 4.4 as UDC.

Annexure 3

07.08.1996 The Applicant submitted a representation
{ Para 4.5 before the competent authority for

Annexure 5

consideration of his promotion to the post of
Accountant.

21.08.1997 Applicant was promoted to the post of
Para 4.7 | Accountant on ad-hoc basis.

Annexure 7 ' -
27.08.1997 Applicant has joined as Accountant in the WSC,
Para 4.7 Agartala. : |

Annexure 8

’%"gyﬂééllv§a“8bp .




Annexure 10

13.08.1998
Para 4.9 \

for promotion to the post‘yw& GO,
07.10.1999 The Respondent No.3 reverted the Applicant to
Para 4.8 : the post of UDC from the post of Accountant.
Annexure 9 _ : _
28.01.2000 Applicant submitted a detailed representation
Para 4.10 before the Respondent No.3 against the

reversion order dated 07.10.1999 and requested
to consider his promotion to the post of
Accountant.

Applicant submitted representation before the

Annexure 16

12.07.2000

Para 4.11 Respondent No.2 against the reversion order

Annexure 11 |dated 07.10.1999. -

20.07.2000 The Govt. of India, Department of personnel

Para 4.17 and Training has clarified that the backlog
vacancies would be treated as distinct group
and would not subject to 50% ceiling.

19.09.2000 Applicant submitted representation before the

Para 4.11 Respondent No.3 against the reversion order

Annexure 12 dated 07.10.1999.

06.06.2003 Applicant was transferred from WSC, Agartala

Para 4.12 to WSC, Imphal

Year 2004 The post of Accountant was re-designated as

Para 4.12  Assistant.

14.01.2005 'The  Respondent No.3 notified the  LDC

Para 4.15 Examination for filling up vacancies of

unreserved category to the post of Office
Superintendent.

04/20.06.2005 | Applicant was promoted to the ©post of

Para 4.13 Accountant.

Annexure 13 '

29.07.2005 | Applicant was relieved from the office of the

Para 4.13 WSC, Imphal.

Annexure 14 .

Year 2008 The Respondents conducted departmental

Para 4.16 promotion Committee and promoted Shri  S.K.
Yadav (UR)to the post of Office Superintednet.

20.02.2009 The Respondents notified for filling up of the

Para 4.18 post of Office Superintendent (UR)in various

Annexure 19 |WSC/IIHT through Departmental examination.

11.06.2009 | Applicant submitted a representation for

Para 4.19 maintain the Roster for reserved category

Annexure 20 candidate. :

18/26.06.2009

The Respondent No.3 provides some information

Annexure-21

Para 4.16 under RTI Act regarding vacancies of Office
Annexure 17 Superintendent under the Eastern zone.
31.08.2009 The Respondent No.3 without considering the
| Para 4.20 ‘representation of the Applicant gelect<eol. Shri

L. Barman i.e. the Respondent No.4 through
Departmental examination to the post of Office
Superintendent.
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(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE

TRIBUNAL ACT 1985)

ORIGINAL APPLICATION NO.;lLfg? OF 2009.

Shri Babul Chandra Das

. .Applicant

~-Versus-
The Union of India & Others

. .Respondents
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(AN APPLICATION UNDER SECTION 19 OF THE ADMINISTRATIVE TRIBUNAL
ACT 1985)

G5 e O Aing

ORIGINAL APPLICATION NO. ;ltfi§7 OF 2009. "

BETWEEN

Shri Babul Chandra Das
Son of late Rasraj Das
Assistant,
Indian Institute of Handloom
Technology, Ministry of
Textiles, Government of India,
Jawaharnagar, Khanapara,
Guwahati, PIN-781022

' Applicant

-AND-

11 The Union of India,
represented by the Secretary to
the Government of India,
! Ministry of Textiles,
Udyog Bhavan, New Delhi
PIN-110011.

2] The Development Commissioner . for
Handloom, Ministry of Textile,
Government of India,

Udyag Bhawan, New Delhi,
PIN-110011.

3] The Director (Eastern Zone),

Weavers’ Service Centre

~ Ministry of Textiles,
Government of India, Indian
Institute of Handloom
Technology (IIHT) Campus,
Jawaharnagar, Khanapara,
Guwahati, PIN-781022.

« G

4. Shri Lakheswar Barman
Office Superintendent
Weavers’ Service Centre
Ministry of Textiles,
Government of India,
Jawaharnagar, Khanapara,
Guwahati, PIN-781022
Respondents
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1) PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION
IS MADE: ’

This application is made against the impugned order
No. WSC/GAU/Admn-9 (8)/03/1933 dated 31.08.2009 issued by

w
the Respondent No. 3 whereby the Respondents have
selected the Respondent NO 4 to the post of office

Superintendent by deprivinga%he Applicant for getting
~his selection to the said post under the relax standard
maintained for SC candidate in the Departmental

Examlnatlon and also till date the Respondents have not

conducted any departmental examlnatlon for selectlon to

[ —

the post of Office Superintendent in the reserved
. , . = S
vacancies after decentralization of the department in

M
the year 1987. Further, the Respondents have violated
the Recruitment Rule for selection to the post of Office

-

Superintendent by exceeding the ratio of 50% in theEv/"

Departmental Examination.
2) JURISDICTION OF THE TRIBUNAL:

That the Applicant declares that the subject matter
of the instant application is within the jurisdiction of

this Hon’ble Tribunal.
3) LIMITATION:

The Applicant declares that the subject matter of
the instant application is within the limitation
‘prescribed under Section 21 of the Administrative
| ® o ibunal Act 1985.

4) FACTS OF THE CASE:
Facts of the case in brief are given below:

4.1) That your Applicant is an Indian citizen by birth

and as such he is entitled to all rights and privileges
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uaranteed d h

g e under the Constitution ”of %%ﬁgg?q%%%% law

framed- thereunder from time to time.

[}

L))

4.2) That the Applicant belongs to Scheduled Castes

community and as such he is also entitled to get all the
service benefits under the reservation policy for SC/ST

issued by the Government of India from time to time.

4.3) That the Applicant was selected to the post of
S _
Lower Division Clerk (LD in short) through Staff
== .
Selection Commission in the Weaver’s Service Centre (WSC
in short) under the Ministry of Textile, Government of
India vide Memorandum No.WSC/AGT-2(2)/810~14 dated

29.10.1982. He joined as LDC on 10.11.1982 in the office

of the WSC, Agartala in the state of Tiipura. He was
promoted to the post of Upper Division Clerk (UDC in
> : _ s

short) on ad-hoc basis vide office order No.WSC/BOM/E-
161/111/3942 dated 23.06.1986 issued by the Reépondent

No.3 and he joined on 27.06.1986 at WSC, Agértala. In

the year 1987 the Government of India, Ministry' of
Textiles decentralized the Weavers Service Section and
Indian Institute of Handloom Technology into 4 (four) -
zone all over India. Each of the; zone are to be
controlled by Zonal Director and the non-gazetted cadre
has aiso been made on the basis of Region-wise. Each of
the zones with Headquarter covering the area is quoted

below for kind perusal of this Hon’ble Tribunal.

sl Zone WSC/IIHT covered Headquarter
No.
"1. East Zone WsC, Guwahati, Kolkata, Guwahati

Imphal, Bhubeneswar,
Agartala and IIHT, Guwahati

2. West Zone WSC, Mumbai, Ahmedabad " Mumbai
Indore, Nagpur, Rajgarh

A!gj?:k,gjﬁrﬁgag.
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3. North Zone WsC, Delhi, Panipat, Meerut Delhi
' Chamoli, varansi, Jaipur

& ITHT, Varanasi, Jodhpur

4. South Zone ‘WSC, Chennai, Vijayawada g e @ R R By
sentral Administrative Tribunal
Hydrabad, Kancheepurram, | &% Ui <naiaid

Cannanore, Bangalore and |

IIHT, Salem 26 NNy 2009

Copy of the Memorandum No.WSC/@SﬁEﬁ":
dated 29.10.1982 is annexed herewith and

Guwahati Bench

marked as Annexure-l.

Copy of the joining report dated 27.06.1986 as
-UDC of the Applicant is annexed herewith and

marked as Annexure 2.

4.4) That the post of Applicant as Upper Division Clerk
was regularised w.e.f. 21.04.1992 vide office order

No.WSC/Gau/Adm.1(23) /Part.II/92/5404 dated 11.12.1992

L ]

issued by the Respondent No.3.

Copy of the office order No.WSC/Gau/Adm.l
(23) /Part.II/92/5404 dated 11.12.1992 is

annexed herewith and marked as Annexure-3.

4.5) That the next promotion from the post of UDC is

Accountant. As per Departmental Recruitment Rule, o
s g
TN . . «

years service of UDC 1is required for promotion to the-
post of Accountant. Being a Scheduled Caste category

person the Applicant is also entitled for certain

relaxation for getting promotion to the post of
: .mgﬁﬁ O » '
' Accountant. Inspite of aforesaid relaxation and also 10

years of service experience as UDC, the Applicant case

for prométion to the post of Accountant was
» considered by the Respondents. Being aggrieved the

A;;iicant submitted a representation on 07.08.1996

Bk kB>
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before the Joint Development Commls51onefmfe¥§§§géL@@@s”_J

Office of the Development Commissioner for Handlooms,
Ministry of Textiles, New Delhi requesting him to
cpnsider his promotion to the post of Accountant under
the backlog vacancigs reserved for Scheduled Castes

il ;:t_T‘ wree s
community in the Eastern zone. In the aforesaid

representation he has referred the letter No.A-
14019/6/82-DCH/E~-II dated 08.08.1989 issued by the
office of the Development Commissioner, Ministry of
Textiles, Government of India whereby one post of
. Accountant in the WSC, Agartala under the Eastern Zone

hp_uu-—m‘
w .
| has been kept reserved for SC category candidate under

{ ——
i

the Special Recruitment Drive for SCs/STs. Inspite of

best efforts the Appllcant could not produce the letter
P e

dated 08.08.1989 before thlS Hon' ble Trlbunal as the
\WW

same has been misplaced, therefore, the Applicant humbly
pray before this Hon’ble Tribunal to direct the
Respondents to produce the letter dated 08.08.1989.

Copy of the Recruitment Rule for the post of
Accountant 1is annexed herewith and marked as

Annexure-4.

Copy of the ‘represehtation dated 07.08.1996
submitted by the Applicant is annexed herewith

and marked as Annexure-5.

4.6) That it is to be stated here that the Director
(Coordination), Ministry of Textiles, Government of
India vide communication letter No.WSC/BOM/E-
©1(81)/VIII/1943 dated \E§.06.1989 to _ the Deputy

Development Commissioner for Handlooms, Ministry of
Textiles Govt. of India informed that there are 22 posts
SO A

of SC and 5 posts of ST wunder Group ‘C’ has been
A g

allotted to various WSCs/IIHTs upto 31.8.1989.

-

Accordingly name of centre and vacancy position of SCs/

STs has been annexed through statements in the aforesaid

i.‘ggiagjeib‘é%%b >

=Lritral Administrative Tribunal
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, letter. As per the said statem?nthgmf 1$§§§tre

wise/IIHT-wise and WSC-wise earmark ed for SCs /STs uﬁt%

1989, one vacant post of Accountant in S1. No 15 of the

said statements was earmarked for SC category candldate
m

in the WSC Agartala under the Eastern zone. At that

u

relevant time except the 1astant Applicant no other SC

candidate were eligible for the promotion to the post of
‘Accountant in the Eastern zone. Therefore, under the
Special Recruitment Drive the'Applicant'name should have
been considered by the Respondents for promotion to the
post of Accountant as there were no SC candidate

avallable for the said post. However, the Respondents

[———

did not consider the name of the Applicant for the post

of Adcountant due to the reason best known to them.
Copy - of the letter No.WSC/BOM/E~-
1(81)/VIII/1943 dated 26.06.1989 is - annexed

herewith and marked as Annexure 6,

4. 7) That the Applicant was Erbmoted. to the post of

;‘ccountant: vide office order
No. WSC/GAU/Admn 1(22)/97/2074 dated 21.08.1997 in the

pay scale of Rs.1400-40-1800-EB-..-2300/- on [ ad-hoc )
basis. He joined as Accountant on 27.08.1997 in the"WSC,

Agartala. "=
Copy of the office - order
No.WSC/GAU/Admn.1(22) /97/2074 dated

1 21.08.1997 is annexed herewith and marked

as Annexure-7.

Copy o©of the Joining letter dated
27.08.1997 is annexed herewith and marked

as Annexure-8.

4.8) That surprisingly the Respondent No.3 vide office

order No.WSC/GAU/Admn.1(23)/99/2415 dated 7.10.1999
. ~ .

 Babed S
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ireverted}the Applicant to the post of UDC from the post

of Accountant in public interest with immediate effect
and posted at WSC, Agartala. The Respondents have cited
the aforesaid reversion as a public interest but no

authentlcmreason or reasons has been dlsclqsed in the

f said> order. The Applicant has kept in dark by the

Reépondents about the reason/reasons for so called
reversion from the post of Accountant to UDC in public

interest.

Copy of the Office order No.WSC/GAU/Admn.l
(23)/99/2415 dated 7.10.1999 is annexed

herewith and marked as Annexure-9.

4.9) It is worth to mention here that the Departmental
Promotion Committee considered the name of Shri R.C.
Hembram (ST) UDC for promotion to the post of Accountant
on 13.08.1998 in the WSC, Agartala although the said
post has been reserved by the Director (Coordination),
Ministry of_Textiles,'Govt. of India for SC category

candidate vide letter dated 26.06.1989, Further it is to

be stated that the service of Shri R.C. Hembram as UDC

was regglar;sedwmw e.f. 21.04.1992 wvide ‘office order
No.WSC/Gau/Adm.1(23) /Part.11/92/5404 dated 11.12.1992
alongwith the Applicant (Annexure-3 of the instant 0.A.).
promoted Shri R.C Hembram, UDC to

The Respondents have

the post of f; ﬁf f““6n regular basis fhfough

»complefed 8 gyeaisHArequlréd"serv1ce as UDC at the
relevant time 1. e. on 13.08.1998. Moreover, the said
post of Accountant was not_reserved for ST as per the

letter dated 26.06.1989,

4.10) That being aggrieved by the reversion order of the
Applicant to the post of UDC, he submitted a .detailed

representation on 28.01.2000 before the Respondent No.3.
In the said representation he has stated that though he

i
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has rendered unblemished service as Rccoulbaniat Bopptwo
years on ad-hoc basis but he has beeéwaeﬁgﬁﬁggngggﬁ to

the post of UDC without giving any authentic
reason/reasons. Further, he also stated that there is
one vacant post of Accountant 1is reserved for SC in
Eastern zone as per roster point as communicated and
clarified by the authorities vide their letter dated
08.08.1989.

Copy of the representation dated 28.01.2000 is

annexed herewith and marked as Annexure-10.

4.11) That the Applicant submitted two representations
on 12.07.2000 and 19.09.2000 before the Respondént No. 2
and 3 respectively against the aforesaid reversion order

dated 07.10.1999.

Copy of the representation dated 12,07.2000 is

annexed herewith and marked as Annexure-11.

Copy of the representation dated 19.09.2000 is

annexed herewith and marked as Annexure-12.

4.12) That the Respondents without considering the
Applicant repfesentations‘for his promotion to the post
of'Accountant, transferred him to WSC, Imphal as UDC
vide office order No WSC/GAU/Admn.1(22)/2002/2301-2306
dated 9@.06.2QQ§.- In the year 2004 the post '@ of

Accountant was re-designated as Assistan by the

Respondents.

4.13) That the Applicant was promoted to the post of
Assistant vide office order No WSC/GAU/Admn-~-
1(23)/2003/2159 dated 04/20.06.2005 issued by the
Respondent No.3. He was relieved from the office of the

WSC, Imphal vide office order No. WSC/IMP/Estt.1(2)/03-

ot kg
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05/442 dated 29.07.2005 and instrudted GeevahafiR °“g§ th
. ) gl gy
Indian Institute of Handloom Technold: ahati

Copy of the office order No WSC/GAU/Admn-
1(23)/2003/2159 dated 04/20.06.2005 is annexed

herewith and marked as Annexure 13.

Copy of the office = order No
WSC/IMP/Estt.1(2)/03-05/442 dated 29.07.2005

is annexed herewith and marked as Annexure 14.

4.14) That the post of Office Superintendent is based on
selection. The Recruitment Rule provides that there are
two - modes df_ promotion to the <cadre of O0Office
Superintendent 1i.e. 50% by promotion and 50% by
Departmental eiamination. The Recruitment Rule to the
post of Office Superintendent provides ten vyears of
regular service as UDC or three years of regular service
as”Assistant. The Applicant has completed 10 years of
régular service as UDC in the year 2002. Therefore the
Applicant was eligible for prdmotion to the post of

Office Sﬁperintendent.

Copy of the Recruitment Rule is annexed

. herewith and marked as Annexure-15.

4.15) That the Respondent No.3 vide Office Circular No.
_WSC/NZ/DLH/O.S./D.Exam/12(8)/137 dated = 14.01.2005
notified the Limited Departmental Competitive
Examination 2005 for filing up vacancies unreserved
under.Zoﬁai departmental examination quota for selection
to. the post of Office Superintendent. The Applicant
: appeared’in the said examination held for the selection
to the post of Office Superintendent. But he was not

selected for the said post.

- ndedk ki Gun
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WSC/NZ/DLH/O.S./D.Exam/12/(8) /88Mahati poney,  93ted
14.01.2005 is annexed hérewithe dndMHdrked| as

Annexure 16,

4.16) That after the Limited Departmental Competitive
Examination for selection to the post of Office
Superintendent in the vyear 2005, the Respondents
conducted Departmental Promotion Committee (DPC in
short) in the year 2008 for promotion to the post office
Superintendent. The Respondents have promoted S$.K. Yadav

(UR) to the post of office Superintendent.

It is to be stated that in referehce to an
application of the Applicant under the RTI Act seeking
information regarding vacancies of Office Superintendent
in East Zone, the Public Information Officer i.e. the
Respondent No.3 vide letter No.  WSC/GAU/Admn.-
1(53)/04/1204 dated 18/26.06.2009 provided some
information to the Applicant about the vacancy position
to the post of Office Superintendent. From the said .
information dated 18/26.06.2009 gathered under the RTI
Act it is found that the Respondents have promoted Shri
R.K. Biswas and Smt. Y.B. Devi to the post of Office
Superintendent through Departmental Promotion Committee
(DPC) w.e.f. 13.08.1998 i.e. on the same day. It is to
be stated here that by promoting the aforesaid two
officials on the same day to the post of Office
Superintendent, the Respondents have violated the
Recruitment Rule which provides promotion to the post of

Office Superintendent 50% through promotion and 50%

- through Departmental examination.

It has also been informed that one number'of

- SC vaéancy occurred during the year 1992-96, but due to
o—— . ——

- non-availability of eligible SC candidate during that

" period, the post could not be filled up from SC category

patod Lo
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candidate. The Applicant was. the oply..eligible
_ [ O Sengy Boney
candidate to the said post in East SRE! afprgelevant

time, therefore, the Respondents should have to conZtder
his name to the post of Office Superintendent. The
Respondents have violated the Roster by giving promotion

to Shri S.K. Yadav.

Further, it is worth to mention here that the

Respondent No.3 vide office order No.

WSC/GAU/Admn.1(23)/92/4928 dated 27.10.1992 appointed 4

officiating Office Superintendent as Superintendent on

" regular basis in the WSC/IIHT through Departmental

examination. In the aforesaid office order dated
27.10.1992 the name of Shri B.K. Majumdar as Office
Superintendent has been shown in Sl1. No.l of the
promotion list. But in thé letter dated 18/26.06.2009
under RTI no where the name of Shri B.K. Majumdar has
been mentioned or shown as Office Superintendent in the
year 1992.

Copy of the letter No. WSC/GAU/Admn. -~
1(53)/04/1204 dated 18/26.06.2009 is annexed

herewith and marked as Annexure 17.

Copy of the Office order No. WSC/GAU/Admn.
1(23)/92/4928 dated 27.10.1992 is annexed

herewith and marked as Annexure 18.

4.17) That the Government of 1India, Department of
Personnel = and Training vide 0.M. 36012/5/97~
Estt. (Res.)Vol.II dated 20.07.2000 has clarified .that

the backlog vacancies would be treated as distinct group

~and would not subject to 50% ceiling. In the said

Memorandum it has been stated that the
Ministries/Departments etc. are requested to carry out a
review for early assessment of the backlog vacancies in

respect of SCs/STs both by way of direct recruitment and

Rabul A P
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The Applicant craves leave of this Hon’ble
Tribunal to produce the same at the time of hearing of

this instant Application.

4.18) That the Respondent No.3 vide office Circular No.
WSC/NZ/DLH/0.S./D.Exam/12 (8) /475 dated 20.02.2009
notified for filling wup of the post of Office
Superintendent (UR) in wvarious WSC/IIHTs through
Departmental Examination. The Applicant appearéd in the
said Examination for the post of Office Superintendent.
It is worth to mention here that after decentralization
of the Department in the year 1987, till _déte the
‘Respondents have not maintained the Roster in filling up
the wvacancies of ©Office Superintendent under the
reserved quota. Therefore, the Respondents have totally
violated the Roster point in filling up the vacancies of

Office Superintendent.

Copy of the Circular  No.
WSC/NZ/DLH/0O.S./D.Exam/12 (8) /475 dated
20.02.2009 is annexed herewith and marked as

Annexure 19.

4.19) That after appearing in the aforesaid eﬁamination
for proﬁotion to the post of Office Superintendent the
Applicant submitted a detailed representation on
11.06.2009 before the Respondent No.3 regarding non
compliance of Model roster for cadre strength up to 13
point roster and denial of benefit of promotion to the
SC/ST candidates to the post of Office Superintendent.
All the selected incumbents belongs to General category
and there are not a single reserved category candidate
promoted to the post of Office Superintendent. The
Applicant being the SC candidate, he requested the
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Respondents to maintain the Rd 4%“'%wﬁyﬁﬁgnpfat the
& |
SC/ST category as well as senior most Assis  cannot

be deprived from the reqgulan promgéié@V@mwthe:bost of
Office Superintendent. o
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Copy of the representation datei'“”n¢3.2009 is
i

annexed herewith and marked as Annexure 20.

4.20) That while the representation dated 11.06.2009 of
the Applicant was pending before the Respondent No. 3,
the Respondent Ne.3 without considering the aforesaid
representation vide letter No. WSC/GAU/Admn-9(8)/03/1933
dated 31.08.2009 selected Sri L. Barman i.e. Respondent
No.4 through Departmental examination to the post of
Office Superintendent. In the Departmental examination
for selection to the post of Office Supeéﬁhtendent the
Respondents have not relaxed the standard norms for SC

category candidates.

Copy of the letter No. WSC/GAU/Admn~-
9(8)/03/1933 dated 31.08.2009 is annexed

herewith and marked as Annexure-21.

4.21) That it is to be stated that after
decentralization of the Department into four =zone on
01.09.1987 the Respondents have promoted total 9(nine)
number of incumbents including the Respondent No.4 to
the post of office Superintendent till 2009 under the
Eastern Zone. Out of 9 incumbents the Respondents have
promoted 5 incumbents through the Departmental
Examination viz. Shri B.K. Majumde; (27.10.1992), Shri
G.K.. Ghosh(27.10.1992), K.’ Bafﬁeh(27.10.1992), L.M.
Singh (11.04.2005) and L. Barman (31.08.2009) and 4
 incumbentvaiz. S.N. Gupta(27.10.1992), Shri R.K. Biswas
(13.08.1998), Smt. Y.B. Devi (13.08.1998) and Shri S.K.
Yadav (02.06.2008) have been promoted through

Departmental promotion to the post of Office

(Futosil ok Bog -
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Superintendent. All the aforesaid U thcumb
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General category and not a single SC category candidate
promoted to the post of Office‘Superintendent under the
resérvation Roster. Moreover, the Respondents have a;so
vidlatéd the Recruitment Rule which provides promotion
to the post of Office Superintendent 50% through
'promotion and 50% through Departmental examination. In
thé year '1992-96 there was one vacancy for SC category
to the post of Office Superintendent but till date the
said vacancy is not filled up whereby Respondents have
violated the Model Reservation Roster applicable to the
v sC candidate for promotion to the post of O0Office
Superinténdent. |
: !
4.22) That your Applicant submits the Respondents have
acted with a mala-fide intention only to deprive the

Applicant from his legitimate claim.

4.23) That your Applicant submits that the action of the
Respondents is highly illegal, improper, whimsical and

also against the service jurisprudence.

4.24) That your Applicant submits he has been suffering
from mental ~agonies,  inferiority complex and

humiliation.

4.25) That your Applicant submits that the ReSpondents
have violated the Articles 14, 16 and 21 of the

Constitution of India.

4.26) That your Applicant demanded justice and the same

was denied to him by the Respondents.

4.27) That this application has been filed bonafide to

secure the ends of justice.

'5; GROUNDS FOR RELIEF WITH LEGAL PROVISION:

pwaw{ ch for
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5.1) For that, due to the above r@asoﬁ@%ﬁ@ﬁéﬁ?ﬁ%@d ih

detail, the action of the Respondents is in prima facie

illegal, mala fide, arbitrary and without jurisdiction.

5.2) For that, in past also the Respondents in
arbitrary and whimsiéal manner reverted the Applicant
from the post of Accountant to the post of UDC in the
year 1999 without discloéing any reason or reasons and
inspite of one Accountant post in the WSC, Agartala
under the FEastern Zone has been reserved for SC

.candidate under the Special Recruitment Drive.

5.3) For that, under the Recruitment Rule for the post
of‘Office Superintendent i.e. 50% of the vacancies are
to be filled through promotion and remaining 50% through
Departmental examination. But in the instant case the
Respondents have exceed  the 50% ratio of the
Departmental examination in respect of promotion to the
post of office Superintendent. Hence, the impugned order
No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by

the Respondent No.3 is liable to be set aside and quash.

5.4) For that, the Respondents have alWays treated the
Applicant as General Candidate although he 1is a

Scheduled Castes Candidate. Moreover, the Respondents

have not imparted any training to the Applicant as
Scheduled Castes Candidate. Hence, the impugned order
No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by

the Respondent No.3 is liable to be set aside and quash.

5.5) For that, in the instant case the ReSpondents have

not maintained the Roster under the Reservation policy

L.

fdfwthe}post of Office Superintendent in the case of
Selection through Departmental Promotional Committee or

Departmental Examination. Hence, the action of the

..Z.ﬁ§3}ffqﬁ}dgeq;;w
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Respondents is bad in law as well asi

the eye of law.

5.6)For that, the Applicant is entltled for the back log

vacancies to the post of Office Superlntendent under the
reserved Quota. Hence, the impugned order No.
WSC/GAU/Admn-9 (8) /03/1933 dated 31.08.2009 issued by the

Respondent No.3 is liable to be set aside and quash.

5.7) For that, after decentralization of the Department
in the year 1987, the Respondents have not conducted any
Departmental Examination or the post of Office
Superintendent under the Model Roster foi reserved
category candidate. Hence, the impugned order No.
WSC/GAU/Admn~-9 (8) /03/1933 dated 31.08.2009 issued by the

Respondent No.3 is liable to be set aside and quash.

5.8) For that, the Respondents have not maintained the
relax standard in the Departmental Examination for the
post of Office Superintendent. Hence, the impugned order
No. WSC/GAU/Admn-9(8)/03/1933 dated 31.08.2009 issued by
the Respondent No.3 is liable to be set aside and quash.

5.9) For‘that, the Respondents have violated the Hon’ble
Supreme Court Judgment and Order regarding reservation
of posts of SC/ST candidates for promotion. Hence, the
impugned “order No. WSC/GAU/Admn-9(8)/03/1933 dated
31.08.2009 issued by the Respondent No.3 is liable to be

set aside and quash.

5.10) For that, there 1is total violation by the
Respondents in reference to the O.M. No. 36012/5/97-
Estt. (Res) Vol.II dated 20.07.2000 issued by Government
of India, Department of Personnel and Training on the
subject backlog vacancy reserved for SCs/STs. Hence, the

impugned - order No. WSC/GAU/Admn-9(8)/03/1933 dated

fotoul ko
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31.08.2009 issued by the Respondent Ng.

set aside and quash.

5.11) For that, non-consideration of the Applicant
representations submitted to the Respondents from time
to time is bad and against the principles of natural

justice.

5.12) For that, the Respondent have acted with a
mala-fide intention only to deprived the Applicant from

his legitimate right of promotion.

5.13) For that, being a model employer the Respondents
cannot act 1in a differential manner towards the
Applicant, when the same benefit has been granted to

similarly situated persons.

5.14) For that, the Respondents have acted in mala-fide
exercise  of power without following the procedure

established by law.

5.15) For that, in any view of the matter the action of
the Respondents is not sustainable in the eye of law as

well as under the facts of this case.
The Applicant craves leave of this Hon’ble Tribunal
to advance further grounds at the time Qf‘»hearing in

this instant application.

6. DETAILS OF REMEDIES EXHAUSTED:

That there is no other alternative and efficacious
and remedy available to the applicant except the
invoking the jurisdiction of this Hon’ble Tribunal under

Section 19 of the Administrative Tribunal Act, 1985.

(ool h 82
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That the Applicant further declares that he has
neither filed any application, writ petition or suit in
respect of the subject matter of the instant application
before any other court or authority, nor any such
appliqatién, writ petition or suit is pending before any

of them.

8. RELIEF SOUGHT FOR:

Under the facts and circumstances stated
above the Applicant most respectfully prayed that
Your Lordship may be pleased to admit this
application, call for the records of the case,
issue notices to the Respondents as to why the
relief or relief(s) sought for by the Applicant
may not be granted and after hearing both the
parties the Hon’ble Tribunal may be pleased to

give the following relief(s):

8.1] To set aside and quash the impugned order
No. WSC/GAU/Admn-9(8)/03/1933 dated '2EL08.2009

issued by the Respondent No.3.

8.2] To direct the Respondents to 'hold the

Departmental examination for selection to the
< .

{ post of Office Superintendent under the reserved
T ; ‘

vacancies for SC category candidate.

L L L e

8.3] To direct the Respondents to hold Review
Departmental Promotion Committee by maintaining
proper Roster.for selection to the post of Office

Superintendent.
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8.4] To pass any other app prf;i ? ‘

relives to which the Applicant may be entltled
and as may be deem fit and proper by the Hon’ble

Tribunal.
8.5] To pay the costs of the application.
9. INTERIM ORDER PRAYED FOR:

Pending the final disposal of the Original Application
the Applicants humbly \prays before Your Lordship’s for
issuance of an interim order by directing the Respondents to
keep one post of Office Superintendent under the Roster

point till disposal of this Original Application.
10. Application is filed through Advocate.

11. Particulars of I.P.O.:
I.P.0. No. :- 396 38 4+

Date of Issue :- ’31»167'20?V7

Issued from :- Guwahati GPO

Payable at :~ Guwahati

12. List of enclosure: As stated above.

Verification . . . . .

(Bokul A Lo




VERIFICATION

I, Shri Babul Chandra Das, Son of "L.ate Rasraj Da-s’,A
aged about 53 years, presently working as Assistant i;l
the Indian Institute of Handloom Technology, Minsirty of
Textile, Government bf India, Jawahar Nagar, Khanapara,
Guwahéti-—ZZ, do hereby solemnly Verify that the
statements made in paragraph nos.p b2 (!‘3(PW/L"S&“‘6(’9"”@,Z
(Hf(’»\ov%; G 0’ Yo 124 G, tebb(foobdy), V‘%a‘o“qtrue to my knowledge,
those made in paragraph nos -3l 44, b éﬁg’\')’@ C{a]p'%"#@ g
1%, 418 r‘tiwh\% %&%E@%elng matters of records are true
to my 11_1formatlon derived there from which I believe to
be true and thosé made in paragraph 5 are‘ true to my
legal advice and rests are my humble submissions before
this Hon’ble Tribunal. I have not suppressed any

material facts.

: H
And I sign this verification on this the 24 th

day of /%\/&4"4471/},, 2009 at Guwahati.

Batead kB2 ¢

DECLARANT



' {ER-8-390-10-400/~ '~ _and will be entitled to draw |
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.Ean s. 260/~ 'per month in the scale of Rs. 280~ 6—290~EB—6-326-87366—

ANNFYURED 1

Government of India B ' } b
Ministry of Commerce S ' \ i
Department of Textiles . . . ’ - 7 :
Weavers " Service Centre, =~ . . = 9
589-Netaji Subhas Road, v . e -
Agartala- 799001—- N ' - K .ﬂ’?J’ﬁ Adf“‘tgy@mg’w\,;rmgn_
| . — o meh&mm
“tio. wsc/acT-2(2)//% /0 /Z S Dated Agartala L
; , MEMOR\A ND UM 'G*‘iw“ma“’a&mh |
1nation from Staff Selectlon Commi=""""""
With reference to hxa? ﬁﬁ%%ﬁﬁ&ﬁf

semgﬁ% Re%iy&xgyoffégiénER Gauhatl Xxﬁ ;

o1y Sevsierdiank, _Bahul Chandra Das— . ic informed |
LAt he/sbe has been selected for appointment in the Weavers' 1

~rvice Centre, Agartala as a temporary' L@@;;J;1y1“1“n 01°”k i

‘.

_ y . $
~ L L 3y
4-~srness allowance, house rent allowance,compensatory allowance - ¥

.n1 other allowances as admissible to the Central Government

1). Hls/Her app01ntment is subfect to his/her productng
' orlglnal educatlonal certificates and proof of date.
- of hirth and Caste Certificate, in respect of- candi-
dates belonglng to the Scheduled Caste/Scheduled Trite : %
'Tcommunltles 'in the prescribed forim at the t me of

o : i
g.-cvant,from-time to time . . - ' R 1
n

|

|

{

|

reportlng for duty:; In case, he/she is unable to
comply with these instructions, the offer of ‘appoint-

ent will be treated as w1thdrawn.

2). He is llkely to be posted anywhere in India.-

3). He/She w111 be on probatlon for a period of two years.
. During the probationary period inxxxxpxxxadx@i his/her
’ services are liable to be termlnated at any tlmev o i

w1thout notice.

4).'After the cmmpletlon of the satlsfactory probatlonary

period, hlSAher services are liable to be terminated by

Government servant to the appointing authority or by
the appointing authority to the Government servant;*

5). He/She will be’ required to furnlsh a marriage dec
ration in the prescrlbed form, at the tlme of joinlng

i

%\

i

‘one month's notice in writing given either by’ the - - t
1

|

NETAE ) CF MEDL R SIS BRI, -SSP R
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b/. LNy pem— o
marrled to a person with mor
o a Central GOVernment“

e than one wife’ L1VIRGEgmws

is llable for appointment t

_ Serv1ce°

7); He/She iwill have to take an oath of allegiance or
= , solemn affirmation in the prescribed form to the

. effect that he/she will remaln loyal to the Republ

e - of India during the tenure of his /her serV1ce u

the Government.

~ . FTPREEN . .
s t
i

P TR T et

© 8). His/her) app01ntment is subject to the condition

L f ; that he. should produce a sertificate .of fitness in
om . the DlStrlo

i e

the prescribed form(copy enclosed) fr
o L ~ Medlcal officer/Civil Surgeon of a Govt. Hospital ;|
o , " at the time of reporting for duty.He /She should £il

up the enclosed form in the presente of District -%
Medlcal of ficer/Civil Sargeon of Govt. Hospital. ;
9) He/She w1ll be requlred to furnishtwo character |
certificate from two Gazetted of ficers, out of WhlE
.one should be duly attested by Pre31dency Maglstrav
or a Dlstrlct Magistrate or Sub—D1v151onal Maglst-
or a sgperior officer(with office seal) who would
certify regardlng the character. of ‘the. person
signing 'the certificate before attestlng it.

.He/She will be pound by all the service rules
conditions andregulations sf the Governmentf regar

‘wrant of leave,provident Fund contribution and oth

Etters for which rules are prescrlbed by the Govb

‘*ls offer id made on the clear understandlng thatg
she is not at present working 1na ny Government %@
Office. 1f he/she has been previously employed 1in ?f

Government of India Offlce, he/she should produce g;;
certlflcate from the offlce in Wthh ‘he/she was 1
‘ , prevxohsly employed,stating the reasons for which 1
ﬁ‘_v o . her services were termlnated and if he/she has reaif;

objection to hls/her re~ employment.

12).1f any declaratlon given or information furnished
the candldate proves to be false or if the candldat
found to have wilfully suppressed any materlal 1nfo
mation, he /she’ will be l1iable to be removed from 3

4

the previous employer should certify that he/she hg
%
/

service.
¥
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e 13). The appointmeht is agmm subject to production of

experience certificate and Character & antecedent &
; certlflcate from the competent authorlty. ‘

©T - 14), If he/she is willing to accept the offer of app01nt-

)
- R ment on the above terms and conditions he/she shall
' ' “inform this Office to that effect within ten days fron
i the date of receipt of this letter and report for A
duty to the undersigned ' on or before ‘ PPN N
failinhg which the offer w1ll be treated as cancelled
15). No travelllng expenses w1ll be pald for j01ning the ;
app01ntment b - ?
: QW |
"""""'(R’_K‘K’A‘P?}R‘?‘”‘“
To - . T o " Assistont Directory
R Sri/Smti | '
. - XXX Babul Cha_afk Das,
£ ) -
“ Das,ﬁc s ammxum
; Msar ad. . ented Mmiﬁwmtwe’fnbwai
' village = Kalinagar, PO, Ranirbaaar. » z%:tﬁ AR
TRIPURA (WEST) . | L i
i 2 § Nov 2009
Al ‘1‘ ?
pF
© copy to i ‘ @wmm‘%mm
- 1). The District Medical Offlcer/Birector -of Lﬁ=“ ——

- Health- HervrcesﬂGovernment of Tripura; ;Agartala.
In case Shrl.ZSmtl " .

approaches he/shewmay.kindiy‘be examlned medlcally
and a certificate of fltness(ln the enclosed form)

as required under S.R.4 may “be issued to ‘him/ter
after the medlcal examlnation. '

PN

2). The Dlrector(Conrdlnation) Weavers ' Service'Centre, |
'15A,Mama Paramanand Marg,Eombay. This is with '
reference to his aoproVal communicated vide letter

" No.- - : ' , dated
. _WS-G/ I,_f}()g’ / T L 0SS : — .
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k. he 27th June,1986

A To : ' _

] .The Officer-in-charge,

4 Weavers'Service Centre,

%,Indranagar. .
i Agartala.799606

!

A

jSubject i~ JOINING REPORT TO THE PROMOTED POST OF
| _UPPER DIVISION CLERK # ACCEPTANCE REGARDING.

PO e T

iiSir,
t In compliance with the Office Order No.
¥=161/II1/3942 dated the 23rd June, 1986, issued by the
Mlon'ble Director(Coordination) Weavers ' Service Centre, :
Ministry of Textiles, Government of India, 15~A, Mama Paramanand
iMarg, Bombay- 400 604, I have the honour to inform you I would
gzike'tp Join to the promoted post of U.D.Cler

‘§N-‘the Weavers 'Service

k on ad-hoc xhkm .
v ‘ ervi, centne'Indranagar,Aga:tala,to~day.A
27th- June, 1986 at.

’ _ forenoon, which.may kindly be accepted
1d put on records, ' S . .

WSG/ BOM/

Thds is for favour of your kind information andhgﬁﬁﬂ&dm§€£%§:¥$§%
ng the needful in the matter, : : o R T wenm ”"éﬁéﬁgz

, . : f |
! | B L6 Moy 2009
. \ | ~ Yours faithfully, | Guwahati Beneh ¥
/ ‘8—41, | ; ’

S22 (bl Ao odon 555 .

’ g
(SRI B.C. pas) /¢ §e
Lfo/2er-1ewex Division Clerk, |
Weavers 'Service. Gentre,
' Indranagdt’; Agartala,

e

)

————-
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O v A L R A s
W\ v
v e /\/ "X e o s
‘d /w’ :’ ' __-i‘ i I
- W¥ico of T e :
THUY
! @ ) R
o e . CoATS
Bl AMan/Ndm. 1(23) /Baita Ll
O O ORLCER F et s
- g ,1 &‘ngf Bdimic ee’nau\e’
: : ,
A ' - JHY T
Un the recomme:d tion the L’)epd‘lm@nﬁdl P romotion '
uhtee for Growp *CF & °:=;;.‘ nobta of W3Cs/IINTs under
paxe dome the £ollowing L.D.Clerks 5""” appointed as . ? 5 MO ?1‘
o) led CI Tﬂ’g%k"f;'r hasis in thae w"). .8 under the 3 !
antaation of Development “ommissi onmf for Hendlooms, |
wEfeon from the dete Shown againsh @uche ‘ ] Guwshah Bar
I “%ﬁ Lq'}ﬁ,?;h

! NO, Name and Dasignztion. Centre where Centre whe naﬁ?‘af
. . working are DPo: ~ted posting

Le OBt Sofehalbiece L-DeCo WeBaCes WeSeCae 21m4=92
o calouttd Caloubtie ‘

-

2.  amb. N. Devi, LaD.Ca WS WSC - ~do= |
' ' Imphal Imphal ' : !
.l . .
2. ghri R.C.Hemoram,LRC  WSE WiC =0 A
fAnagalpyy Bbhagalpux ‘
, 6.\‘/ Shrl B.C.hie, LeDaQe.  W3C wse - =do=- ;
; . . Agartale Agartala ;
. RIS .
Thay wﬂl be on prc)hﬂ'ﬂon £or a period of 2 years ‘
with effmet #reom the date shown against oach of them. v

- e d e y . .
Mmnetr pay wild bo f£ised in &Cco.s’fd&“‘m wiath the rml@?ant ‘
rales. : '

i

|

(Y Mo BINKUSALEY)

' _ ! DIRECITOR,
Copy ol o
K Et’s dwidunles

ﬂ/ “he @i.{é.mz:wa.nfmm:g@,WQav@rs service “entre,
Cal.cutiess/imphsl/Bhagalpug/hgd la with & spare
aopy £0r pestiog in the Lervic® book.

3) nssistent Director Gr.X,O0ffice of the Dewlognent
Compissioner for Handlonms ,UéYog Bhavan,New Yelhd. j
v . C Canen
&) Director(Cowordination) ,weavers® Service “entre, L
B OmzaYy « -
: '. ﬂ,ac»gv b :
5) Pay & Accounts Qfficer Tcxtil@ﬁ)o M’Ln. of Couneros, N

1, Gounchl House Stx -et ﬁ-awutm-l-

//// e “QA Z,,_.__

(Y .1+ SONKUSALEYX) / J o
DIRECTOR

6} Guarzd xu:E.Jz,e.,

v
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Service 15-560-
Group '€'20-700.
Non-

Gazetted
Minister-

ial,

sho}d have good
knowledge and
experience of
maintenance of
Central Govte.
Office accounts
or should have
a degree in
Commerce of a
recognished
University with
three years
Experience in
accountancy in
the Central Govt.
for purposes of
recruitment.,

years

by transfer

and store-

on deputation,keepers-in WSC

failing both
by direct
recruitment,

and IIHT with

at least Byears
of service in
the grade and
possessing
experience of
working in the
zccounts section
for atleast 3
years,

Transfer on
deputation

Persons working
in analogous or
equivalent posts
in the Office of
the Accountant
General,Pay and
Accounts Office
from other depart-
ments of the
Centad or State
Govt, conversant
with accounts,

(Period of deputa-
tion shall ordinarily
not exceed 3 years),

%{{" - ANNF XURE'- é] ’{{: i
& or o |
i
2 .3 4 5 6 7 8 9 10 11 T 12 13
. B 425=15~ Selection., *Not exeeed- No. Matriqualion orNo Two By promotion,anomotign. ~do- Not .abplicable,
Accountant %22%?2% 500-EB- ing 35 years. its equivalent failing which Upper division »
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- '
s A : # -
S 2T B
1 The Jt. Development Commissioner- oo :;rzﬁiﬁgggﬁgﬁwfu%mm“mm
{ .for Handlooms, Office of the= W d%&g;ggmﬂﬁﬂmn7
= M W .

;§prelqpmenyxCommissioner-for Handlooms, N o ,
J= Ministry of ‘Textiles, pdyog Bhavan,: LA e R
¢ 6 oV 2088
o

b Y
«f' NEW DELHI-110 O1i. ~ i .. ST
T (THROUGH PROPER CHANNEL).
ive for filling up /Jthc; Guwah :

'fZSUbject'z-lspecial recrultment dT o
- : i Bonoh
TRTE =t

"

D

. backlog‘VacaﬂcieSfreserVed for S.,C/S.TSe
e L

;JSir,

A 1 am to invite a reference to your letter No.

Y. A-14019/6/82-DCH/E-L1s Dated, 8th August, 1989, addressed to he
f. the Di:ectot(Zonél); Weavers® Service Centre, Guwahatl, on the :;
“'%fsubjgct-cited~above,vapd to state thatias Qgrlyérg-a(three)vof e
the,lét¥egﬁuﬁdef'référénce,~the-post of 'Accountant' in

R -

' Weavers® Service. Centxe, Agartala 1is to pe filled up by promo-= -
J$;; tion of & candidate against the vacanciesfréserVed'for‘S,G. r
f%%} as per the roster open in the Zonal office after 1/9/87, but. _
‘5-?'the.instructions we;é;not implemented by the Director(Zonal),
5@§? Weavers' Se:yieeudenéie, Guwahati, till date, T"'ﬂf g
- ' 'As per §§ my”céﬁdi&ature is concerned 1 was appoin-
;fég ted_as'U;Dgggé#k;°w;9}f.,27[6[86,*V1dé‘bffi€9 order No.WSC/= .
- aOmis-161/111/3942; Dated, 23rd June, 1986 and Have completed |
ii'_?j%}w(ten) years servicess | o e ’
k- §; :‘.Sincé?6/éé"i haveAalready completed 10(ten) years of -
53{4 services gs'Q?D;ClerK?and.there'is no deficiency in respect of -
;iﬁé;my.eligibiliﬁf'féha@é”thé'prométion {n-the post of ‘Accountant’
liig'againsﬁ'ihe backlog vacancles as indicated in your letter under B
“dE: references. f£IWaé;aléa meﬁtioned“in your letter that*b(six) ;

' Accountant po#ts\are'ekisted in Eastern Zone within which no

‘ §.C. candidate was considered for promotion till date. L
I shall Tequest you kindly to promote me in the post

against the s.C, quota and remove the sald backlog:
- l

\\

of *Accountant?
Thanking you Sir.

Yours faithfully,

N
1

. pated, Agartala, thel th- (B.c/DAS) N -
y Agar ’ _ . MDDoCLERK, .

. August, 1996, “ S

' ,WEAVERSf-SERVICE,GENIRE,\AGABTALAJ
Copy to 3~ I o oo T A Ny @t -
1, The Directox(Zona;), Weavers® Ser@ice'eéntré;‘%wﬁ,_
Guwahatl, for inforhation.&.neces$a:y_aptian for recrultment by -

reserved catagory candidate for The oSt of tAccountant' undez -
40 point roster. - : e y

2. The OfficerQin-charge for écheduled Caste & Schrdu- 

led Tribe, Govt. of India, Pragati Road, Lake Chowmuhani, Agg-tala,

. for kind information and necessary 33;322%2;i2§e.
| Y
U

| B.C. DAS)
HE - _U.D.CLERK, .. ¥
5 : ‘ WEAVERS' SERVICE CENTRE, AGARTALA. -
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~TYPED COPY OF RELEVANT PORTION-

No.WSC/BOM/E-1(81) /VIII/1943 Dated 26th June, 1989

To .

Shri B.R. Gupta Dentra! Mm;@r;}g,;}"“’"%

‘ .. o il e Tribunal
Deputy Development Commissioner @WQﬁlﬁmRﬁﬁg;Waﬁggg
for Handlooms, Govt. of India
Ministry of textiles, ' : \

j Ny 2
Udyog Bhavan j 2 KOV 2009
NEW DELHI '
, Guwahati Bench

Sub: Special recruitment drive for fill&@gmgg:“ SHTGIS
backlog vacancies reserved for SC/STs.

Sir

Please refer to the letter No. 14109/6/82/DCH/E-II dated
9.6.1989 addressed to the Officer-in-Charge, WSC, Agartala a
copy of which has been endorsed in the Zonal Director, WSC,
Guwahati and the Director (Coordination), Bombay as well as
telegram dated 21.6.1999 calling for information on the
subject cited above.

In this connection, this is for inform you that the

undersigned was on official tour to WSC, Bhubeneswar from

19.6.1989 and returned on 23rd June, 1989 (night)

The'relevantnrecords have been gone thorough and the
particulars called for have been compiled from the relevant
records viz. Reéérvation Roster and other files and post-
wise and Centre-wise/IIHT -wise reservation position in
respect of 22 posts of SC and 5 posts of ST under group ‘C’
and 5 posts onySc and 3 posts of St ﬁnder group ‘D’
categories which have been allotted to wvarious WSCs/IIHTs
upto 31.8.1989 by the office of the Director (co-ordination)
are furnished in}the statement enclosed. ‘

With regard to furnishing the letter No. and date
communicating the reservation position to the concerned

WSCs/IIHTs, it is observed that the same are not readily
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"traceable and hence efforts are continuing to locate the

. same. .In the meanwhile these particulars  have also been

called for from the WSCs/IiHTs and the same will be
furnished, shortly.

Yours faithfully
sd/
(G.D. Vaghela)

Encl. As above

'Direétor (Codrdination)"

&:%gae}%mﬁ AdminiatrativeTribunal
sl nonalny Sargrag

| 126 oy

4

; Cvabeti Bendh




|  gp-

. STATEMENT SHOWING THE CENTRE-WISE/IIHT-WISE/. .. FOR SCS/STS

AS ON 1989.
Sl.ﬁo. No.of Name of the post(out of | Name of | Remarks
vacancies | the Group for which the|the
earmarked | reservation point is | WSCs/IIHTs
for " | earmarked
Group | SC ST ’
e
1 | 2 |3 i ' 5 6
1 1 Nil | Instructor-cum- IIHT, |
Demonstrator Solan
2 1 |Nil Photographe'r WscC,
_ _ Guwahati
3 1 Nil .‘Iflstructor-cum— IIHT, ﬂaﬁ%m&;m%m
| Demonstrator Guwahati] 10 Uafra mympmn
5 1 Nil R‘;esearch Assistant IIHT ‘. 3 4
| : ~ Varanshi <% N0V 7009
9 1 |Nil|Driver 4 WsC, ’f’g Gotvvahas
| | Jaipur ! A -
15 1 Nil A‘lccountant Wsc,
h Agartala -
17 1 |Nil |Art designer "
18 Nil |1 Art designer | . W
27 1 Nii Lower Division Clerk IIHT,
Guwahati
'mﬂ‘ﬁ?‘ﬁ'g
ocAT®
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o No.wso/BoM/s;-,l-’(s.,l_.) /yI,II/Rua- Pated: 26th ﬂm@s«aﬁ,ﬁrﬁ

virat mmma xmff;m

T | - ‘%ﬁ'ﬁmmngﬁe QW"W"""&W

i} , :.Shri B.Re Gupta,
«  Deputy. Development Commissioner . B & rems ,M .
= "..for handlooms, Govt. of India, f- CNONGY B9
"Ministry of Textiles,_ , g ’ t
udyog Bhavan, , A i
. NEW DELHI. ; Gw@’w@’m .
NEW DREEL. ‘ T iy
1o l.rNhtuihmwnhjdrlve for £illiig 1) T
”the backloq vuvund;ﬁ reserVed for (Q/S”uu ;
‘Sir,
Please refer to the 1 Phoap b 0. 2 40M/6 /8 /DCH/w L
dated 9-6=-1989 addressed Lo fum i}ff 'r fwmhmrgei WSC, Aguutoalag
a copy of which has beean cndmluun o thE Aonal Director, WG,

. Guwahati and. thé Director (Cunpvlin.. un] Bombay as well an
telegram dated ?1—b—1989/call5nw ot |n(~rm\tnon on the asubr) b
cited above.

In this connettion, e f- 0 orneme you that the ureler-
signed was on official tour o KWy el aneswar from 19-6-14100
and returned on ?Brd June, 1044 nﬁihr i
The relevant recoxrds hava hoan gope through and Lhe
partlculars called for have eren 'Hmp\]MN from the relevant
\ records v1z. Reservatlon Roster and nihaf files and thé post -
.1 wise.and Centr Wise/IIHT—w1ue Lo'wmvatlun paition in lvspzct
of 27" posts ‘of SC'and 5 posts of &1 undair ﬂronp ‘' and % posts :
of “sC and 3 posts of ST under Grovip ‘DY wateqgoriss which have
"been’ allotted to various wsrq/rxuim Pty 31=8.1909 . by thoo
Office. of" the Director (Coordination) ore fmrnlshoﬂ in the
statement enclosed
L Wik .reoard to furnlshlnq the 1e1ier No. and date
communicatlng the reservation position to the concerned WSCs/
ITIHTs;,. it is. observed that the same are not readily traceable
and. hencewefforts are’ continuluq to logate the same. In tha-
meanwhile these' partlculars have aldn heann called for frombthz
WSCS/IIHTS and the same will be furnighed, shortly.-
/, o . 4 ¢MVL S : o
ahd f“&* CWV’\ o e Yours faithfully, |
%de6¢a¢~ Wa@wf%'ﬂ Jﬂaf _ '
Lg .
o ! /‘ }/{m\/.g,/,. f
Bnale ) As Shive. (\
- -~ - . (\) ..l./. \/(l(JAlL_l ‘\ .
S , S : Director: (Coordlnation)
' l
N :
i
_J
— . 7
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N : 'T‘.‘L‘ﬁ‘iENT SHONING ’I‘HE (.E’J'l‘RF»-WIul_,(J'HU-‘\HH SRy ]fw-m 4P FOR HCa/bTs .*}ﬁn :
. A e e Vma wese s b s Simemon merm et et e -
TS No', E iracanciee ~ ¥ Name of the pusil Uy el the Moty JIRT . T
e marked for g (out of the (“UUF' ‘ v lEv: N tlhe renyrva- ot '
d .__MW‘W'-—-"lnﬂ--——-O—n-——— <« - for -which thy s gesdr A6 it
. “Ee v . s5 o« reservation polyl el ttnd.
A - © . is’earmarkod.
IO T : - . - H m g e b ot e s i o hermm 3 e e va e »atessn e
TR s T . L 5. i
1# _ﬁiii:_ Instructo reCum-Detonehial Py, Galem
et » b . :
2 g, -1..' 'v-Nil Pho tographar Wal; Cuowahatd
2, # 1&%@*&&‘ Wil e Instricto riCuReDefoh it Ful i1 P, ouwahatd,
~— P X T T N g ; ) :
‘4. > Technical Asalstant (W WG Wby
5. ' Reneaxcih Agsdatant Ly, Vareswasdt. "“’"t"" -
) o . . ‘ )tJ [ A T -y
6. 'Assistant Masler Or.1) TiHY, varunasi . h ﬂ’v}’ "’ ’\'(‘Tr-'z;a,
’»?-}\ umjmw-....
7. uULI\ENup FOXEnAn TN, Varenasi W’f
8. . '-Weaving Aessi.st.ant WEQ, Bhubneswar h
) y‘ ' “ MR e T
9. lm:iver WS¢, Jaelpur 4 l: A unng
3
-10. Nve'a’ving,Inetmctor TP, Guwashatd
11, 'Drivéf' ' WaG, Nagpur GUW&M B@m
- .- v, B 1 l. .
12, 'Dyel.ng Demnnstrawr 1411Y, Varanasi e > N :?‘?mﬁ?@
v e . .
13. Driver ITHT, Guwaehatd i
.z-'"._n‘.%::‘,n'\.‘or, S B -
14, . Driver . WSC, Agartala
15, ' Acoountant Witi, Auartala
— ) <
16. Art Designer ®» ) HSevely oo ancte
: . ) e signer worn
17, | Art Designer’ ) - the OLfiten of
i ' -~ ) . (orddnation
18, Art Designer ) DGET, Wew Dellb
e . veservatyon o
19. Pattern-Maker-Cun-Denigner WsC, Guwahatd not haaeh
Weoavery ' 0t
2. -0~ woc, d3hagelpur
21. —~GO= WSC, Bhubneshwar
22,7 » -G WsC, Bhagalpur
23. . Printer™hw -V WSC, Panipat
24,7 "y Campentlr 41 WSC, Mertalu
5. Lower Diviaion Clerk IIHT, Guwahatd
2§. o l‘."‘.-da”‘ Wse, Jaipur
27. T Lgow TIHT, Guwahatd
CROUP ‘D' 28.. g Occupational ‘Attendents WSC, Bombay. |
. ' _,___; ¢ ed0m WSC, Calcutta
30. 6 SRS B 2 w0 W5, VA Jeyvaaa
31. E o NiL . Peon . - WEG, Do e
oDt , .
32. nil B : l?ejon v i‘tlSC, Agartala
33, 1 wn‘w i Hamal Wi, Hadran
- . - . “"'\15 - A . N AN 'v- . .
P 1 B Qowkidar SHM L Bow e
-.ﬂ.r-« .
35, . ey b abs el
=T ‘ .- S
G‘T%hl._ o ' R
T A RO
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UmB. ulark p 4} ﬁﬂﬂnnxx ' working’ ﬁn

Bas,
is horeby promoted O the

> elw

: a CentTe., ‘Agartdla
punitant in thel pay scale Of K. 1400~40-1800~iBe oo
- purely tempﬁrary ané ad~hoc basis and pasteé
( ?cave g»-s rvice contrs. hgartala. He promotion will teke
get £rom the dats he takes chargos Of th@ high@r posa at
crs’® bervice Tentls, Agartala.'¢_> R
His pxomatian bcin:gpurnly tcmp@raxy ané aa@hocAf
is will not eonier on nim any formal right aither €0 !
tinue in the higher post jndcfinidtely OF for promotioa i
egal r'basis or to claim seniority on tha bA5ls of this
oC ¥
.1 - R &.ﬁ. DAS )
S ‘ CpTRECTLR -
“ CmmrmAth;gismfh- e
: 3 Byos 192 el
_, H e i i
, The, Jffiagruindahargd,; e “
sesvers® Service Ceatrz, ; 3
- Agartals £OF. xind informati¢n i 2§ (N i
and n@cesga:y zction plaasce v; E\‘.,,J,?OUQ !
2. The Asstts Lontrellmr bE - Acaou~ms, Gi ( ;
Pay and Account vEgice, . | : ummhﬁh@%mﬁh
Calcmtta. Loy - DRI
3, Ths &ssiSPaqt DiraCtiore - ! - 1
sffice o£ the Development '
¢ ommi gsionex for Handlooms,
iinistxy of Pextile,
Udyog fhavens .
Hew Eelhi.‘ ) o o . ,_
Pernona&~fala of She BaCe D88s- - N
T z
5, Guard £ile. B :
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i %

A
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*
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3
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Tor e
The Officer-in-charge, o
Weavers*' .Service: Centro,? L o ‘

AGARTALA. v

Y

Subject g Joinlng Report to the promotod Lol NG
,f.Agcouttant~~acceptan 1 oL

Vi
e 48 Ry %009 |

("umer'“ha"i; B@n@m ;
SRy

t Y

. Lt .
R TR TSR SRR g

Sof

EER ]
VRS R

- o mzw
No.WSC/GAU/Aém’.v-‘l (22)/97/2070, Dated, the 21-—8—97 i §
i |

issued by the Dlrector(Zonal), Weavers' Service Centre, :

Guwahati e 1 have the ‘honour to inform fou I would s

like to join to the prom““edﬂpost of Accountant .

o

L R SUEEE S NS

on ad=hoc basis, in the Weavexs® Service Cenitre; -~
Agartala, to-day on 27-08-97 at forenoon, which
may kindly be:accepted and put on recordss

This is for favour of you: k.mTf

information and doing the. needful in the matter.'

Yoxsf??zx%, é

PDated ¢

B

.
i
\

1

!
- . o T - -
~gSTED
AN ‘TE 7
d
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"ﬂo:'sc/GAU/Admn.1(23)/99/= BEPANE D patcd 3 ;f/‘°/7w
DR QFFICE ORDER
) shri B.C. Das who 18 at prcscnt'officiatinq-as Accountant E

6n1adphgc pasis stands roverted tO the post of VYeDe. Cloxk in public
4nkarest with immediate cffact and postcd~at‘woavors' gexvice Centrc.
Agartala. ‘ '

The pay on rcversion will be fixcd as per ralese

Das, - (- v
untant (Ad-hoc) | . ‘
{ Scrvice Centred
alae
! . '
; ( S.Co JAIN )
DIRECTOR
t L e
, _ ; . o A R ; |
A. The Officer-in-CharsC. - T . w
WGENCIB', Sowice Centre. ‘ b R SRR 3
Agartala £or information [ irintretive Tribarmtd:

and nccessaxy action.

2. The Account Qfficcr, ‘.

Pay and Account Office (Texdd 2

Calcuttae, i . §

: , i 1 R

3. The Assistant Diroctor,‘en.LkﬂTﬁ " Guwahati B
Office of the Development _ “ﬁﬁ”’?ﬁ?l%mh _
commissioner £0I Handloams, r—— R .
Ministry ©f Textilc. ' st
Udyog Bhavan. Ncow Delhie

4. Guard. f£ilo.

SR O N

W\




“ To ?WEWWW
The Directir(Zonal), '

. Weavers' Service Centre,
GUWAMATI . a'

l

(THROUGH PROPER CHANNEL)

Subject = Promotion to the post ‘of. Accountant(ﬁeserve -
K for :5.,C) in the Eastezn. Zone of Weavers'! Service-
Centre in respect of Shri B. .C.Das, “UD;C18%k, "
" presently posted at: Weavers' Service&Centre,
Agartala Unit.,/ o .

Sir, - | ,

”' I have the honour to ‘submit the following facts
for favour of your kind consideration aid ot my" promotion
to the post of'ACCOUNTANT(Reserved for S.¢, Yo o ' |

That, I step into the service of. Weavers' Service- i

Centre, Agartala as L.D Clerk on 10711782 and subsequently :
promoted to the1post of U.D, CLerk on’ 29?06*86?on 4dhoe }
{

|

r

' basis. My promo}ion to the p st of ULD Clerk Bas a”so been
regularised Weejef o __[04[9 ?fﬂﬂlif“ﬂ”3¢5> R
.Q,,'_ _ That, my. bromotion to the post of ‘ACCOUNTANT' ’
has also been considered by the competent aﬁthority PYSE &
have fulfilled the eligibility criteria ‘for’ promotion ‘to
the post of 'ACGOUNTANT'., in all respects and the authority |
was kind enough to promote me ﬁ@ the Post of Accountant on g
1

end from 27[08[97(on ad—hoc ‘bas ”Ye’ tnis connection,

I am rather surprised to receive a Office Order vide No.
wsc/GAU/Admn.1(23)/99/2415, Dated, 7/10/99, reverting*me to
the post of U.D,Clerk effecting from 01/11 99,0®P7‘$N“”QU
- . That* . the vacant post Gf Acésuntant dd ‘airsady N
referred to earlier is réserved for S +C. as per. roster

point as communicated and clarified by the authorities vide
their No Ar14019/6/82-DCH/E-II. Dated, 8th August 1989,
‘itself. Lopy Laclesed) . o

~ ' That, my promotion to the post ofoAccountant was

also considered against the said vacancy 1t el since ‘T am
the x=zm senior»most U.,D.Clerk as per the seniority list of
this cadxe maintained by the concerned authoritiesc Moreoverg
my promotion to the post of Accountant though ‘ofv ad-hoc¢
‘basis was considered by the competent ‘quthority: after
ascertaining the fulfilment of all eligibility criteria for
the said promotﬁon.

e L e e F L

=

- ‘
s
o - AR L
. <
- 3
-~
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! Guw, 3

That. the decision of the competent authorityru
to revert me from officlating post of Accountant to the
post of- U.Dp «Clexk has trimendous affected in my assured
career progression and that too for as S,.C, member having N
under repreeentation in the Central Govt. services,

That, the concerned authority should have been
taken up to regularise my promotion to the post of
Accountant as I have rendered more than 2(two) years

n-interrupted qualifying service to the post of Accountant
instead of »aking a harsh decision to revert ne back to

the lower post..

' That, the reqult out vacancy of the post of
Accountaht is still lying vacant ‘and the roster position
has not been chanced so far I deeerve to be favoured
with the regular promotion to the post of Accountant
without any further delay keeping in view the policy
pronounicement of the Govt., of India for speedy up action
to fhll up all the backlog Vacancy reserved for 5.,C and
S.T, ‘ ‘

Uhder the facts and circumstances as enumerated
above, I would earnestly request you to consider .y promo-
tion to the post of: Accountant at the earlie:t opportunity
so that as C, membexr should not be further deprpved from
his legitimate entertalnment to his Career progression,

For this act of your: kindness, I shall remain
grateful to you for. eﬁer,

Yoﬁrsfféiﬁhfﬁlly;'

Dated, Agartsla, ythe 22 th- | ( B.G.»EAS P ,
& . 26"& . ' u.n.,Cc ERK o
t7 A - ' WEAVERS' SERVICE' CENTRE,
/._1 AGARTALA# ’

; ~;jhe Development Commissiener forx
Handlooms, Ministry of Textiles,
‘Udyog Bhavan, New Delhi«i{0 011,
for favour of kind taking necess T

actiono ne . W q@&@

'g | ( B.C.DAS )
‘ ' U.D.CLERK,
WEAVERS® SERVICE CENTRE,

' éGARTALA.

i
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! 4 3 L
he DgZlopment Commissioner : . ﬁgﬂﬁ‘&i&dméniatram@m@n;,‘i
o -Hangdlooms, A ' S memw
' Nhstry of Textiles, ’ - - b
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Subject - chresentétion against the illegal and arbitray reversion of Shri B.C. Das to grade of
U.D.C from the post of 'ACCOUNTANT vide oftice aorder No.WSC/GAU/Admn -
1(23)/-99/24 15, Dated, 7/10/99. issued by the Director (Zonal), Weavers' Service
Centre, Guwahati, and office order No. WSC/AGT./P.F/-34/99/1461, Dated, 19/11/
99, reverting me:illegally w.e.f. 1/11/99 and prayer for contineoits Promotion in the
post of 'ACCOUNTANT",

Sir,

With due respect | beg to submit the following representation, on being aggrived.
for favour of your kind perusal and sympathtic consideration.

|. That lam the citizen of India and belong to 'dhoba community’, which is
recognised as S.C in Tripura. Photocopy of S.C community is annexed and marked as
ANNEXURE-L.

2. That I have been initially appointed as L.D. Clerk w.e.t 10/1 1/82, vide order
No. WSC/AGT /2(2)/-810-14, Dated, 29/10/82 and confirmed in that grade wef 1/4/1988,
vide order No. WSC/GAU/ADM ./ 1(27)/pt-111/92/93/1378. Dated. 5/5/93 Subsequently | have

- een promoted in the grade of U.D. Clerk on ad-hoc basis w.e.f. 23/6/1986. vide vour order No.

\\’S‘(‘."B()e\fl/li-l()l/lll/'<)2/394?-_i‘ Dated. 23/6/1986. and w.e.f 21/4/92 | have been appointed on
pegedar basis as U.D.C vide drder No. WSC/GAU/Admn./ 1(23)/Part-11:92/5400. Dated. 11712
92 Copies of orders are annexed and maked as ANNEXURE - 2.3 & 4.3 respectively.

3. That subsequently 1 have been promoted as 'ACCOUNTANT . in the office of
the Assistant Director, Weavers' Service Centre, Agartala on ad-hoc basis w.e.f. 21/8/97, vide
wrder Neo WEC/GAU/AdmMN/1(22)/97, Dated, 21/8/97, issused by the Director (Zonal). weav-
ers' Service Centre, Gm-vahti.'Cop_v of which is annexed and marked as ANNEXURE - 6.

That, all on on a sudden 1 have been illegally and arbitrarily reverted to grade of
U D Cleark. vide order No. WSC/GAU/Admn/1(23)/99/2415. dated. 7/10/99, with immediate
etfect 7ad in the otfice order No: WSC/AGT /P.F-34/99/1461_ dated. 19/11/99 eftect on rever-
ston as shown with retrospective effect of |st November. 99, copies of atoresaid order dated, 7/
10799 & 19/11/99 are annexed in ANNEXURE No. 7&8. Hence this representation against
those two orders dated, 7/10/99 & dated 19/11/99 on the grounds amongst other shown below :-

GROUNDS

(A). That there are 6 (six) posts of Accuntant and [{one) post of Assistant ax

shown in the senioritylist as on 31/12/95, circulated vide circular No, WSC/GAU/Admn, -1(8)/

90710657, dated, _10/07/96. A copy of the ‘seniority list dated 10/7/96 is annexed and marked as
ANNEXURE-9. ‘

L.
From the seniority list as on 31/12/95 it is seen that the tollowing persons are in
position in the posts show against each of them.

(Contd.. Page No 2).
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|,,{:mny he mentioned that the posted of Assistant and Accountant arc the identical
Fiivaia fifiving ldentical scales and these are feedre posts of Accountant.

' f(H), For the purpose of promotion from the grade of Assistant /Accountant.
PONIR FONEr has been prescribed vide MHA. O M. No. 1/9/94-Est (SCT), dated, 20/4/

""\liﬁ"y()li"lim‘l\ is annexed and marked here as ANNEXURE -10.
( Now it may be pointcd out that for the T(seven) posts (1 Assistant + éc‘"‘m{&f Adm@nistmqm}ﬁg,_
N _ : .

)
OsIer points are presg’ribed as below - _ Jraie
' WHETHER RESER = MANIN . CATEGORY. 2 6 roy 2009
VE/UN-RESERVED. POSITION '
S.C | .Smtt Y.B. Debi. UR - Promoted to Supdt.G’uWahaﬁ Bench
: - LT am& R
UR. 2. Shri R K.Biswas. - UR Promoted.to Supdt —
UR. 3-Shri LM Singh. Acatt. ~ UR. (New posted at
W.S.C., Imphal.)
S.T. 4, Shri S K.Yadav. Acctt. UR. (On deputation)
UR. . - 5. AK Sadhu. Acctt. UR. (Now Posted at
o W.S.C., Calcutta.)
UR . . 6. Shri RK Barman. Acctt.  UR. (Now Posted at
B , L1LH.T, Ghy)
UR. - 7. Smit K.Swain. Acctt. UR. (Now Bhubaneswar.)
. (SmtiK.Das) o
S.C. } g Shri R.C. Hambram Acctt. S.T.(Now posted at
W.S.C. Guwalati) :
UR. : ~ 9. Shri B.C. Das S.C. (Reverted w.ef. '
1/11/99)
UR. 10. Shri L. Barman Assistant UR. (Nowposted at .
| ' W.S.C..Ghy on 1
radhoc basis) 3
It is a matter of great regret and shocking that there is not a single man belong- ;

ing to S.C. amongst the employees shown above.

According to the roster, 1st & 8th points have been marked for the promotion of
Scheduled Cast. Among all these persons, 1 am only the person belonging to Scheduled Caste
and my promotion should be topped against all these persons not to speak of reversion from the
post of Accountant of the post of U.D.C.; as 1 am eligible for promotion according to the senior-
ity-cum-fitness and having the member of Scheduled Caste.

(D). That, by illegelly denying my promotion to the post of Accountant and ilie-
gally and arbitrarlly reverting me from the post of Accountant to U.D.C., having existing of the
continuous permanent post Accountant, the constitutional rights guaranted for S.C. and mendates
of Suprement Court & High Courts & C.A.T., issued from time to time have been deliverately . ‘
disregarded and flouted. ' : ‘

(E). Shri L. Barman, who is junior to me has been illegally promoted and | being -
the senior has been illegally reverted disregarding all the service norms regulating appointment, - - s

romotion etc. o L |
P ' . RPN . -"‘%‘ ‘ ’ ’
. (cpntdooo Pago NO.32. , e
L T T /
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- o % 5 Uhis CONeN ind uuum\l.umu [ hu' to pray that vour honour may be graciously pleased to
4#/ unugﬁ:"' ? reversion order (ANNEXURE-7). and continued my scrvice as Accountant to sel

\justice done carlier and restore the semoity over all who s illegally holding the
ast ol Scheduled Caste, and regulairrise the ad-hoc promotion without delay.

—

right |

(). o this regard | have submitted a representation dated, 28/1/2000, addressing

RV thc Pirector(Zonal), Weav ers Service Centre, Guwahati. through proper dmnnd with a copy

v m ynu but I have not been Ia\'mn'ui with any reply yet.

Copy to :- ,
' l. The Director (Zonal), Weavers' Service Centre, Guwahati, for information &

with a request to take immediatenecessary sympathic action.
2. Advance copy to the Development Cammlssmner for Handlooms, Ministry

of Textiles, Udyog Bhavan, New Delhi.
3. Advance copy to the Director (Zonal), Weavers' Service Centre, Guwabhati.

: . AND
For Wthh act of your kindness, | shall remain ever grateful to you.
Dated : 12/07/2000. _ Yours faithtully,
- L, ﬁc{ (¥ (‘,/ . 5£M !
v (BABUL CHANDRA DAS)
U.D. CLERK,
WEAVERS' SERVICE CENTRE,
 AGARTALA,

/Jaﬁwz/ Ao

(BABUL CHANDRA DAS)
U.D. CLERK,

WEAVERS' SERVICE CENTRE.

671/“” | AGARTALA.
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Airector (Zenél).
Weavers' Service Centre,
GUWAHATI .

Subject je Hepresentation again
féversion of. Shri. B,

g

. .;a(*maomn

_REMINDER NO, =~ 2

“PRQrL‘

{ ‘_lGHANNE L)

st the illegal and arbitary
C. Das, ‘Xofgrade of UD.C,

ST “Centre, Guwahati and
—34/99/1461, dated 19
wie.f, 01/11/99 and,

fXom the. post of ACCOUNT!NT=vide office Ordér Neo,-
sc/GAU/Admn.-1 {23)/=99/2415,
i’sued“by ‘the Director (Zonal),

dated’ 07/&0/99
Weavexs? Se;x;
Office order No, WSC/Agt,

/P JF/=
/11/99, ‘Toverting me 1llegally
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Gradﬁ Of UoD oCo

2. o™

T 5“3,05
4 R

. 5 ° Foy ]

fsmto

A T o

%epreoentations dated 28-01-20@0‘and 1?~O7-2000 ‘on’ the -
subjéct cited: -above but no any response ;eceived till date ‘and
to so~far furnish the following Facts: for. your kind cdnsiﬂera-
tion’; perusal and favourable*decisions on. this 1ssue. | :

" iy

1. EXCESS REGULARISATION I} THE-GRADE: oi: U, n.c.

Total sanction strength Ln

Smto K. Daschoudhury._ﬂ
Shri R.N Roy. AR
.Shri S.K. Hélder.-~u~'
JKunhabati Devi.

X B.C Das.

Shri L, Batmans -

Eastern Zone in ‘the

is 10 (ten) following(incumbants we&e wormmng
on regular basis.' RN 3

- { LIRS
‘Ce P,
fitra) Ae:mmssnaﬁye

-.ﬁz‘é;-,i\i@ié;m@ T

;ﬁ + 7o Shri g Samants ;. - kB “f@ uishel Bigrap A
;gﬂ + 8, Shri Aruw Chandaag,; s ﬁﬁgﬁﬁxqm@ﬁg

‘(;g 1 Y 1 ‘B C. Singha. e o e

%? LAGES dl 3Eeka;f<-* '  ;;m‘ :

F,;; 11, snn P Ry, ...

ﬁ“' o, Under the circumsiances it is proved that the

service of PK. ‘Roy ™ wasiregularised malafidelf ag Etods excess
in the sanction strength°

2, POST OF ACCOUNTANT RESERVED FOR S .C.

‘ That, by illegally denying my promotion to the L
g Post of Accpuntant and 1llegally reverting me from the post @
v iof Accountant to U .D.C., having existing 6f the- continyous '
%%_ permanent’ post Accountant, the constitutional rights ‘gxar ﬁ
By for S.C. and mendates of ‘Suprement Court & High Court "COA T., “
issued from time tn $4mo howa non Loas : //J

E p;f{égfiiffi//ﬁg

¥
ADvOcA‘Tg



cabon

e

HE

V.‘,*, o - " (0 or.2l°'9~°)

3. DECLINE THE pnomonow oF SENIOP. AD  ALLOWING
“JUNIORS' FOR PROMOTION,

Shrt L. Barman, who is junior to me in the Grada '

. of UeD Ce has been illegally promoted to the post of ‘Assistant

‘and oespite of being SenLor I has been illegally.rever;ad to
the post of U,D €y disregarding all the sergicafno;ﬁs regula=
ting appointment on promotion. B '

4. NON FULPI L'VIENT OF RECUIRED uEBV;T.sEE»IN THE
omm: CJF ACCOUNTANT

AS pef recruitment Rule 8 (eight) jears regular
Service in the Crade of UoDoCo ‘or Stcre Keeper 1s raquired,
The ‘service of SHF{~ R.C. Hambram in the Grade of J.D.C.. was
regularLsed with effect from 21-04-92 during DPC of 1998 the
services of Shri Hambram in the Grado of Accountant was regu-.}

larised’ 3nd 'he did hbt fulfill the Tequire. service of 8 Geight)

years in .the Grade of" U.D.C. Therofore, his- case in the Grade:
of Accountant was regularised with mala 1de 1ntention°

In this ‘context- I am to 1nform You, xhat both the

 services of Shri Henbram and .me were”fegularised in the*Grade

of U D,C° with effect from 21=04«92 during 1998 DPC, The case
of Shxi . Hambram was’ considered for regularisation in therGrado
of* Accountant, Wheregas my case was considered. for- reversion

to the Post of U.D.o‘ £rom. Accountant. Vhich is entixely 1n
Justice with' me, Lherefore, the Action of Zonal Director Eastern
Zone is against me is totally on step mokhex behaviour.'”

In thia coaaection I am to earnestly request you
to kindly look into‘the matter personally and review and res
examinaticn of my case, lssue nRecessary order for getting of
my promotion to the post‘of either Assistant or Accountant

with earliest with- consequential _benefits for whieh I shall ¢
remain grafeful to. you fox ever, 4

. An earlyzand favourable actlon ln th&s~re§afd
will® be highly apprecxateda_ IRt .

e ,

!Cmtml P dmﬂnﬁ*mﬁmmmnal :

R AL *mmi%m? TATSE

. 1§ vy 2009 '.l Yours falthfully,
l . ;/ ad? CA(
. ' -
Da’. 2= 19/09/20004 | i GyuwshatiBench W oc@ﬂ
| . g wds | (B.c. DAS)

CLERK, -
WEAVERS' SERVICE CENTRE,

| SRS

'i,nlc A
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v
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5 ~ ANNEXURE--{ 72

Government of India,
Ministry of Textiles
Weavers’ Service Centre

: &
L . Regional Design Cen tre,
’ o ~ ITHT, Campus,
. : "+ Khanapara, Guwahati-22

Pt § {ﬁbﬁwswGAU/Admn-_.i(zs) /2003/ 9 158

Dated July 4, 2005
2w

~ OFFICE ORDER

romotion Committee, for Groy P
B » Institute of Handloom Technology
der East Zone', Shri B.C. Das, U.D.C., Weavers’ Service bcntrc, Imphal is promoted to

posi ant  in the pay scale of Rs.5000-150-8000 or

1 regular basis  and
S ed-at Indian Institut 'I’(:(:hnology, Guwahaij,

e of Handloom

S ' Hisf‘pror—notion will take effect from the date, hé actﬁally takes over charge of
-4 the post of Assistan( . 1n Indian Institute of Handloom Technology, Guwahati.
: He will be on probation for a period of 2 years Irom the date he (akes ovir
charge of the aforesaid Post in Indian Institute of Handloom Technology, Guwahati. .
His pay On promotion as Assistant

L , will be fixed in accordance wit
‘relevant rules.

1 the
% o ‘7‘)'{;?/']"’ o
. (D. JAYARAMAIAH |
Director -
. .Shri B.C.Das,, '
'U.D.C..WSC., Imphal
Copy to, o
e 1.The Ofﬁcer-in-Charge, Wavers’ Service Centre, Imphal for his.

information & necessary action

3- The Pay & Accm:mt’s Ofﬁcer,"Pay & Accounts O

ffice, Calcuftas
o X
4_. ’I‘heUJf.‘Development Commissioner t

Udyog Bhabari, New Delhi. ] 10011.
8 Guard File. -

or Handloom s,

- R,
/

(D JAYARAMAIAG § -
Direstor




~ YT ANNFXURE-- ),

GOVT.OF INDIA
INISTRY OF TIEXTILES
| WI:A H:l\’.\" SERVICE CENTRE
AMPHAL: MANIPUR

Dated:29:07 205

Ol QORDIR

(,onscqupm upon hus transter order trom Weavers' Service entrc lmphal lo Indian

i Instltut\.- Ha dlocm - Technology, Guwahati iide letter No. WS(“/(:M”\dmn 1(23)/2003/21.59
_' dated 04/AU 0o- AUUD 11()m the iDuector (Zonal), Wwvus Service entre, (Juwan.m on reguiay
promotlon to the post of. Assistant in the pay scale of Rs.5000-150-8000. Shri B:C. Pas. the Vil

zcrk:»of this office is hereby stand relieved on 01/08/2005 in the forcnoon with instruction to report
for duw at Indian Insutulte ol ll.uldluum L cchnology, CGuwahat.

. ‘ , urs mthiulJv . S/
T o W 7

R : ' (R Banikva )
EECEN _ : . ' Deputy Director (Design)
T ‘ - Oifice It

. ShnB C.Das, UD\,lcrk

1. The Ofticer-in-Charge
Indian Institute of Handloom Technology, Guwahati ~ 1c s | cqu.,stcd
io inform this office in which date Shri B3.C.Das n,pmls for dury.

2. 'Lhe Drrector (Zorial)

- Weavers™ Senvice Centre, Guywahati

3. The Accounis officer , :

- Pavand /\ccounls_(mlcc. Kolkata. 7 Q“‘@%}

The Addl Development Commissioner

- - for Handloom, New-Deihi.

Ty a 5. Guard File.

n ‘“’ﬁf"tfmr o
W o Fibting)

EPN

4

: é. o o
-t Y 2009
. - | Guy ’
A ' , B -v - ( R.Banikya ) SWahatj B&ncn ¢ "
SR | A b o Deputy Dn»ctoﬁ%@*ﬂ g l?‘i%\/

Officer I/C.
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- - S PSRy Ay ‘Whethar hether "Perd i~ Method of ¥n; 1f a Departs “Clrcumstane .
ma- (. 3sifica- Seale of  ¥hether selgcis-Age nmit"t whetffer whe“h g‘é;?fii' ;’rgi-_‘»-'re'éri.xitm- _"r’qental‘_:gro.-- in which.. = !
| Sgame . O #lfdc gy - ion. post of fva==for direct~ benefit S ULEgd age and “of ™ Fed] : T asntaL. Oyl -
. T Post . ton Pay . 5 2 p 1 ost, Yéaeruits, of add~ | eatis) giire - Bducati- -bation, ‘ent,whet= “ultment 2otion: Commm Union Pubiie
SRS : pd . o8 e“; on post. & éd":yé'ax’»s\ ed. Lo direct: onal. qua~if ‘apy, -her by by’ prome ittee.ExistS; Service Compe:
S S : ’ o v AD) of -seﬁiée“’,;ééu‘ﬁgg- ' fication - - direct otion/ what 13 its ission is to
! o . : ‘ admissibe . - o pPresoribe ' reeruit- deputate composition. be consulteq .
‘ le under ° - —_— ed for Beat or ion/tran~ .. ‘in'making
fule 30 - directm tg promo Zfer;:gra- recruitment,
» : recruits , .on or es from P
ggnzrh:l C will =pp | by deput~ which pro-
Bivil L 8% in the| :tion{ mo:ig;x/d7-
vice - ~ case of | ransfer putation
’ sggggon) Co Promotees§ and pér-  transfer : -
- : Rules,$2 b ; centage of to be made, . -
f ' - 1972, - . ' : i the Végﬁno_ﬁ_
; e ; i ies to'be ,
: .. ‘ filled by, -
R ' ; ¢ various _ _
: B . » o i methods, - -
: /ﬁ\g 3 5 ' 5 5 7 8 g 10 24T 12 13
" Supe ; ~8,550-20~ Sclection Kot applis No NoBaoplicable o o 50% by pro=Promotion- 1, Jt.nCH, Not appiia.
Superin- Ggneral Cen %.250-20~ Select cable. o yéers M notion and pege ‘Su</ New Delhi eaple
 tendent al Servi- 650.25 . RN pT . ! ¥ 4 -cat
. "% JSce Group 'C' 750 [ E 50% by depaperinten- < Cha rman - -7
" Non-gazetted : . 1 artmental dent/Acctt/ o
) Bi;:istr-ial. ' i S examinationAsstf;. wich_._Director
_ i : 3ycars re- ~WSC, T
et : gular sere Bombay-
: vice in: the - Member
N 8r he, 4 :: Nt - .
. : - DBpaftment Sécretary,
; , : . ' Examination *2Central
\- i | RSN
A I . ) Deputy Super-Bcard,
Py : intendent/ . Bombay-
P Acctt/Asstt Member,
) j with 3 year ~ 3.
' : regular serlo.Dy.Dix_',-\_.,.--\
g vice and ector, T
i ubper divi- (Admingi-
{ » sion clerk stration},-
) with 10years 0/o0 the' 7.3
: : ' : regulsr gsere Textils v & &
= _ vice 11 the Coamissiw 7 o
; i : grade, oher,
;o Bombaye
-Member =
! 5.Director, . .
’ A1l India : i
| Handicra-
: : fts Board . . §
s - . . NAar hae
/ : :



Do ’ . -

The Dfficer
records and sign part-11 of the
and thereatler forward
¢ will be observed in

(ﬁlcmrcs/lnstilutc.

from SCrvied form
of the particulars
Sehedul

applicant
‘ correspondence
undersigned. The following Time

applications.

( font-dd..|’..2..

ANNEYURE-- [{

| s |

|  GOVERNMENT OF INDIA - S

i VINISTRY OF TEXTILES SPFED POSY e
i ‘  WEAVERS’ SERVICE CENTRE ) S L) f
3 ' WEAVERS7 C()ﬁl.,()NY:BHARAT NAGAR B
. - pELHL : 110052 \ |
;}‘ A . ’ : 14!
i’ No. WS.(I/NZ/I)I,lll(.).S./l).Exam/lZ(S)l‘/ 173 7 Dated 14.01.2005. B

1 . : :
i § o ' i

R 1 , . 4 P ‘£~ !

g Office Circular T %‘ o
§ i ; »ls;e.fﬂ*;
} 1 . < . [ h ! Al . M N H M ( o
i Subject: Supcrmtcndcnt _lnn,;icd l)cparhncnml Compctitive PExamination 2005 gﬂj‘; o

_ § for filhing up vacancics 1jn-Reserved ander Zonal l)cpzu'hnc.nluf - e "
‘I L xamination Quota.__- ' iy o
) 1; 4_':.____—,4-__,.——..._—— Ao 7 G LE: .

. — S ixd
iy ~ {1t has been decided to conduct Dcp:,\frlmv;nlnl Lixamination for filling up vat DR g I
RiOttice Superintendent under North/South and liast Zone as pef extent recfuitment ;

j Weavers' Scrviee (’Icnlrc/lll-l'l‘s The Posts are ment for General Category candidate. s T

| %’; 2. Assistant with three years regular service and UDC with ton years regular §ervice X
Y. . L. ' . . . N . . i i
i\. in the grade as on dalc oi: vacancics n their respective Zones a8 mentioned below \ ;
iy will be cligible for uppcarii\g in the l')cparlmcmul Lixamination. b

: — R [ ey T |
No. of Datc of Place of Mode of recruitment Whether the ‘\, |
Posts Vacancy I Vacancy as per RRs ¢ncancy is i
vacant ‘ rescrved or un- L
1 01.01.2001 "\ South Zone Ry l)cpm'(mcnl:\l . Un-Rescrved. b l
' Jixaminatiot. 1 l
% | 01..()7.2002 South Zonc -do- l_Jn—Rcscrvcd. xl‘ !
T TR0z "'ﬁ({é‘ﬁ\'i&ﬁé"'""" “do- B G o ,)r i
U 13042004 TaiZone - “don Uin-iteserved. o
3. The plan of cx:hhina_ﬁdn, subject and syllabus of cxamination is indicated n .
' Annexure -1 ? ' C
- .. D e T e e . A !
4. e cligible cmployees of WSCs/IHTLs falling under .\oulh/Nnrlh-zqu Liast Zone i i
who - intend 10 appear in the Dcparlmcntal _l._",xzm\inaliun may apply in the - o
Prescribed form- ((‘iupy enclosed) through Officer-in-Charges of their ;
In-Charge will duly scrutinise the particulars of the
in token of

the same 10 the
pr_occssing the

et




(a)
(b)

(©)

Applications will be submitted by the cligibl¢ cmployccé o their Oflicg 1%! "

Charge by 28.01.2005.

The Officer-in-Charge will forward the applications 1o the undersignedh

07.02.2005.

The examination will be held on 19" and 20" February, 2005 in the pi
Weavers® Service Centre, Weavers® Colony: Bharat Nagar, Delhi=110
cmployces appearing in the test wil

under rulcs.

~ “T'he sclection will be
assessment of scrvice records.

Iincl: As above.

sl

e

>

6.

T'he Deputy Development C
Textiles, Udyog Bhawan, New
50/1/97-DCHL/ALIL (WZ) dated 7
- lile No. WSC/NZ/DLI/12(5)Vol.34/
Jile No. WSC/NZ/DLH/19(1)Vol.6

Guard TFile.

‘The concerned Officer-in-
Last Zone for information and necessary action:

‘The Dircctor, South/North/Last and West Zone {or informafion.
ommissioner for Handlooms, Ministry ol
Delhi with reference to his letter No.

made on the basis of merit in the written examin

22 s

<

I be entitled to 'TA/DA as per their

.
\

Guwalet . e

Clrarge of WSCS/THTs.of South/North aid

" January 2005.
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T TTANNEXURES (71

: Government of India
! Ministry of Textiles
v Weavers’ Service Centre
8
~ Regional Designs Centre
Jawahar Nagar, IIHT., Campus,
Khanapara, Guwahati-22

// " . No. WSC/GAU/Admn-1(53)/04/. / Dated Junel/S,,ZOOQ
' 207 %

‘ To,
/ Shri Babul Chandra Das,
- Assistant,
. [IHT., Guwahati

e

Sub: Informatioh sought under RTI Act 2005 regarding
vacam_:ies of Office Superintendent in East Zone- regarding

Sir,

. Please refer to tihe'letter No. 53/1/2006/DCH JE.IL dated 03/06/2009 issued by
the office of the D.C.(H), New: Delhi addressed to this office and copy endorsed to you on the
above subject, relevant information is furnished below:-

‘After bifurcatién since 1987, 3 + 4 = 7 Nos. vacancies of Superintendent were accurred
under the Zonal Director of WSC., Guwahati .Following incumbent promoted to the post of Office
. Superintendent after 1987, as per vacancy based roster: :

L Shri S.N. Gupta w.c.f. 22-4-1992 as promotee,
2. Shri G.K. Ghosh wef. 17-7-1992 as Dept. examinee
3. Shri K. Barman, w.e.f. 17-7-1992 as Dept. Examinee

And thereafter 4 vacancies occurred which were filled up following posts based model
Roster w.e.f. 02-07-1997; the incumbents of the posts and mode of promation are mentioned as under :-

1.-Shri R.K. Biswas w.e.f. 13-8-1998 as promotee
2. Smt. Y. B. Devi, w.e.f. 13-8-1998 as promotee
3. Shri L. M. Singh, w.e.f. 11-4-2005 as Dept. Examinee

4. Sti S.K. Yadav, w.e.f. 02-6-08 as promotees

No post filled up from the pategory of SC/ST candidates by promotion to the post of Office
Superintendent following the model Roster for promotion maintained by this office as per
norms prescribed. One No.;of SC vacancy occurred during the year 1992 -96, but due to non
availability of eligible SC carjdidate during that period , the post could not be filled up from SC

category. ‘
Yours faithfully,
(@.%NGH) '
DIRECTOR
Copy to: The Addl. Deizeiopment' Commissioner for Handlooms

Office of the D.C.(H), Udyog Bhavan, New Delhi with reference to his
office l;etter No. 53/ 1/2006/DCH/E.IL. dated 03/06/2009

(S.P. SINGH)
" DIRECTOR
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. NplWSC/GAU/Admn, 1(23)/92/ Gins

ietter “No.wsc/DLH/Admn.1'(6~c)/2529'dazgd 17.7.92 and
~letter of even no.dated 10.9.92 the following officials

-the date shown against each:

Lo
(IR I ]

bateds 272//55
OFFICE ORDIR '

Lonsequent upon declaration of the result vide

who are officiating as Shperintendent on ad-hoc basis
"are hereby apvpointed as Superintendent on Kkegular basig
in the %eavers' Service Centres/Indian Institute of
liandloom Technology(®astern Zone) under the organisation

of the Development Commissioner for “andlooms w.e.from

“l.Name & Designation . . Centre vhere Date of
¥No. ' . working - Posted © posting
1. T P PR 22
5/Shri ' .
1. 3. K. Majwsdar, 1.1.H.%., - Regigned
Accountant. Guwahati , .
2. G. K. Ghosh, BoS.Cay  wanlCL, ' 17.07.1992
Accountant ' Calcutta. Caicuttg. o
3. K.'Barman, CH.S.0,, W.0.CL, - 17.C7.1992
Accountent, " Guwahati. Suuahati. ’ _
4. B+ N. Gupta, ¥.5.C., W.k.C., Already promo=
Accountant,.

Bhatanesvar,uhizianesver ted ae Superi~
ntendent on.
regular bagis
: by D.P.Co,ﬁc'e.
_ : ' . from 21.4,.,92,

.
i
t
'
13

They will be on probation for a period of two
years w.e.from the date shown against each of %them.

Their pay will ve fixed in accordance with the '

relevant rulee,
rod.
LN ahﬁXf

(Y. M. Sonkus
: Director
To, .

ey) (R39S

Individual concerned,

Copy to: 1. The Officer-incharge,
Weavers' Service Centre/ ,
indian Ipstitute of Landloow Technology, vuwahatiy
Crlcut¥a/Bhubanegwny with o spare copy for
pPastirg in the Service kook.

oA

2. The Director(Co-ordinption),
“oavere! iervice Centre, LAYy,

3. The Dy. Development Co wiseioner Tor Hardloome,
" Hinistry of Textiles, Udyog Bnavas, New Delnd, .

4. The Pay & Accounts Ufiicer(Textiles), Ministry-
of Commerce;'Calcutta. : :

5. Accounis Section, Weavers!
b T Adveelsy 'N\Stlm Def i’
: , J

/

(Y. M SUNKUSALEY)

f

~

MIRECTOR : A

\

gSTED

e

4p7 27 T8

Yervice Centre, Guwahati. . [N




. _ 5D - ANNTVURE--~[9

3 GOVERNMENT OF INDIA

T MINISTRY OF TEXTILES

7 WEAVERS’ SERVICE CENTRE

WEAVERS’ COLONY: BHARAT NAGAR |
DELHI: 110052, _

. No. WSC/NZ/DLH/O.5./D Exam/12 (8)/ Vs | Dated 20.02:2009

K‘: ,» - - Office Clrcular
7

/ Subjcct Flllmg of the posts of Office Supermtendent in vanous WSCs/IIHT s through

departmental Examination — regarding.

It has been decided to conduct Departmerital .Exammatlo‘n for ﬁllmg‘ﬁb‘ ‘Vaca:l.nc':les of Office
Superintendent under West / South Zone as per extent Recruitment rules in _Weavers Service
Centre/ITHTs. The Posts are reserved for General Category candldate

1. Assistant with three years regular service and UDC with ten years regular service in the grade
as on date of vacancies in their respective Zones as mentioned below will be. ellglble for
appearing in the Departmental Examination. -

No. of Date of Vacancy | Place of Mode of Whether the vacancy is

Posts . Vacancy recruitment as per | reserved or un-Reserved.
vacant N ' ‘RRs

1 01.06.08 | North Zone | By Departmental | - Un-Reserved.
' . : - | Examination. ‘

i .

I B 11.06.08 E;ast'ZOhe/, - -do- Un-Reserved.
: t ) “ '

SRl
v

2. The plan of examination is-as under :-

Dated 28.02.2008. | P ‘Question Paper -1 | Office Procedure and - } '
(10.00 AM. to 12.00 P.M.) _ Office Management. i
Dated 28.02.2009. Question Paper-II Géneral Financial Rule. '
(1.00 P.M. t0 3.00. P.M.) ' 1 ' b
‘Dated 01.03.2009. . | Question Paper- Il | General Service Rule. i
1(10.00 AM. 10 1200PM) |
‘Dated 01.03.2009. ' Question Paper- IV | Working of WSCs/IIHTs. - f
(1.00 P.M. to 3.00. PM') ,,‘ ' - ‘

3. The eligible employees of ' WSCs/IIHTs falling under West/South Zone who are appeax g f'
the Departmental Examination may apply in the prescribed form (Copy encloszd” a:
Annexure ~1.) through Oﬁicer -in-Charge, of their Centres/Institute. The Officer In-Charge wi.
duly scrutinise the namculars of the applicant from service records and sign part-Il of the form
in token of correctness of the particulars and thereafter forward the same to the underswn =d.




57

e 20-
EX3 o

-4 The pattem of the queeﬁon papers 1s as under :- o
Ques'tiovn‘Paper-' L. _ ' R o ___Marks = -
: Office Managemen_t and Ofﬁce Procedure.

(It will cover) _ . o AR
) Noting and Draﬁmg, Précis Writing. v .50

ii.)  Procedure and practice in the Govt. of India’ | . 25
Secretariat & Attached Offices. : ' L
iii.)  General knowledge of the Constitution of India and the 25
Machinery of Govt. Practlse and Procedure in Parhament ' '
General Studies - : ' ‘
Total : 100
General Financial Rules). 100
It will cover budge_ting, receipts and payments rules,
Purchase procedure, payment of loans and advances,
Settlement of all kinds of pension, duties of DDOs
And Cash work etc. .
Guestion Paper — Iil. (General Service Ruies). 100
~ It will incorporate establis}fment, rules, service records,
joining time, leave rules and all kinds of service matter.
Question Paper — IV. (Wérking of WSCs/ITHTs. S 100

_ Duration of each question ﬁ)aper would be 02 hours. .

Applications will be submitted by the eligible employees to their concerned Ofﬁcer-m-
Charge by 25.02.2009 positively. : s

6. Application must reach to the undersigned upto 27.02.2009 by the Officer - —in- Charge of
respective Centres/Instltute Confirmation may be faxed 1mmed1ately
Followed by hard copy -

Contd...P...3...




5. The examination will be held on 28" Feb., 2009 and 1* March, 2009 (Holldays) in the .

premlses of Weavers’ Seryal‘gg :Centre, : Weavers’ Colony JBharat, Nagar, Delh1-110052
,",;(Phone Nos: 011-27302999, v 11#27303793 “(Fax - No. 011-27307560)“'111(3 employee

-

_ ;.i;;appearmg in the test: will be enutled to TA/DA as per thelr entltlement under rules Candldates “

- shall not be aliowed use of Mobxle/Calculators

. 6. The selectlon will be made nn the basis of merit in the written exammatlon and assessment of

service records.

Encl: As above.

: Copy to: -

1. Shri/SpttKufn. 1. €. e LA:DC L THT, @auba% |

I

2. The ofﬁcer-m—Charge WSCS Delhi/ Panipat/Jaipur/V aranasUMeerut/Snnagar/HHT
Jodhpur/Varanasi for 1nformancn and necessary action.

3. The Director, East Zone for‘ information.

-4 The Addl. Development Comm1s51oner for Handlooms, Ministry of Textiles, Udyog Bhawan

New Delhi with reference to his letter No. 50/1/2006- DCHL/E.II. Dated 29% anuary, 2009

((R. KUMAR)
DIRECTOR (NZ)




V'5)

-
B

PR

¥

Guwahati.

«g«-ﬂ» [N

*Weavers’ Service Centre,

Through Pronér Channel

- .Sub: Non-compliance of Model Roster for cadre strength up-to 13 Posts and denial of

< - benefit of promotion to the SC/ST Candidates to the post of Office Superintendent.
Sir, - ’ ‘
Most respectfully, I beg to la?y following few lines for your kind consideration and necessary -
action thereof: |
L That Sir, I am at present working to the post of Assistant in the office of the Indian-
) Institute of Handloom Technology, Guwahati under your administrative control and due
for promotion of Office Superintendent as I have completed three years regular service as
. on 09.08.2008. : _ :
2. " That Sir, as per Recruitment Rules, 50% Posts of Office Superintendent are liable to be
filled up by promotion from the incumbents working as Assistant subject to fulfillment of
. required service and rest 50% Posts through Departmental Examination.
3. That Sir, there are 5 Nos. Post of Office Superintendent falling under Eastern Zone. Since
' formation of Zone i.e. 01.09.1987, the three incumbents [(Sh. R. K. Biswas (Y ear: 1998),
Smt. Y. B. Devi (Year: 1998) & Sh. S. K. Yadav-(2008)] were considered to the post of
Office Superintendent on promotion and five incumbents were considered to the post of
Office Superintendent -tprough Departmental Examination [S/Shri B. K. Majumdar, G. K.
~Ghosh, K. Barman, S“N Gupta (in the year 1992) and L. M. Singh (Year: 2005)]. All 8
incumbents belong to General Category. Hence, your office has denied the promotion of
SC/ST Category. It is rieedless to mention that Sh. S. N. Gupta has been considered for
promotion to the post of Office Superintendent in the year 1992 after conducting
Departmental Examination and before announcement of result for the same.
4. The present sanctioned strength of Office Superintendent under Easter Zone is 4.
5. As per general procedure, 1* and 2™ case would be considered by promotion and
’ Departmental Examination respectively. - Hence, the. conducting Departmental
Examination in the year 2009 for the post of Office Superintendent does not appear to be

in order. In the aforesaid examination, the name of Shri L. Barman, Assistant who got

promotion from the post of UDC with effect from 01.01.2009 and junior to me is going to
be illegally considered for the post of Office Superintendent by denying Senior-most
Candidate. o |

6. I belong to Scheduled Caste Candidate and eligible for promotion as Office

Superintendent in the year 2008.

In the light of the factualg;)fosition explained above, you are earnestly requested - to review
the case with maintaining the foster properly so that the SC/ST category as well as senior-most
Assistant cannot be deprived of 'the regular promotion for the post of Office Superintendent for

which I shall remain grateful to you for ever.

| Yours faithfully,
4' i / . .
(B. C. Das)
Assistant
3 : IHT, Guwahati -
Copy for information and necessary action to: ‘
nT. The Addl. Development Commissioner-for Handlooms, Min. of Textiles, New Delhi
with reference to his office letter No. A-56/ 1/2006-DCHL/E II dated 05.05.2007.
2. The. Director, National Commission for Schedule Caste State Office, 24, Nilmoni

Phukan Path, Christian Basti, Guwahati.
AB. C.Das) /16?7
Assistant

o
R
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i Government of India

: Ministry of Textiles
Weavers’ Service Centre

ITHT Campus
Jawahar Nagar, Khanapara
National Highway No. 37
L Guwahati-781 022
PH: (0361) 230-3586; FAX: 0361-2302599

No.WSC/GAU/Admn-9(8)/03/  \{%Y Dated August 31, 2009

Sub: Declaration of Departmental Exam. result in respect of the
Post of Office Supérintendent exam held on 28t Feb’09 and
1st March’09- regarding

, ,
A Depart“mental Examination was conducted in the premises of
WSC., Delhi on 28th Felruary’09 and 1st March’09 for filling up a vacant post of
Office Superintendent by the office of the D.C. (Handlooms), New Delhi which
occurred on 11-06-08 dt WSC., Guwahati . The result of the said Departmental
examination has been ’communicated to this office by the office of the D.C.
(Handlooms), New Delhi vide letter No. 50/1/2006-DCH /Estt. II. dated 21-4-09

A total No. of 2 eligible candidates from this zone appeared in
the said examination, out of which only 1 (one) candidate has passed the
examination as per the merit basis of marks obtained by the candidate of this
zone in the above examination. The same is as under for information to. all
concerned:-

SL Roll No. | Name of the Dept. | Results Whether
No. - | candidate , SC/ST/General
1 14 Shri L. Barman, | Pass .| General
‘ "UDC /Asstt. '
S O
e
- (S.P2SIGHDY
! ‘ Director

Copy to:1. The omcer-ihQChare,‘IIHT.,heﬁvahaﬁ /Bargarh

2,TheOfficer-in-Charge,WSC.,Guwahati/ Agartala/ Bhagalpur/
Bhubneswar/Kolkata/Imphal

~ 3. The Addl. inr@lopment Commissioner for Handlooms,
Office of the'D.C. (Handlooms), Udyog Bhavan , New Delhi

e
S.P. SIGH)
Director

~

=4




- . INTHE CENTRAL ADMINIISTRATIVE TRIBUNAL,

b GUWAHATI BENCH B
. o | ‘ :
b IN THE MATTER OF %-g

File in Coury Olimﬂ e

. B V | Original Application No0.248/2009. N A
Covrt®=m ) Sri Babul Chandra Das ‘QD

e

...Applicant o

=

. - ‘»—:!-‘-'"ﬂ l;.j{‘:‘!ﬁh"“-na‘ - VCrSl.lS - ?\
Cerit - ] N
mvwa' R e T \o Union of India & Ors. N

(\)\ 93 FEB 70 \ ........Respondents

- ;T_ﬁ: : el J IN THE MATTER OF
____nl‘ o - MﬂfWritten statement submitted by the Respondents ¥al
WRITTEN STATEMENT |
| The humble answering respondents
" submit their written statement as follows
@ Thatt S5 C.p Gingh Sl < Lok om Sl prosently ok
7 e /
@ Dive I, Woaypy ’ Kle ~
and Respondents No 3 1n the above case and I have gone through a copy of

the application served on me and have understood the contents thereof. Save and
except whatever is specifically admitted in the written statement, the contentions -
and statements made in the application may be deemed to have been denied. I am

competent and authorized to file the statement on behalf of all the respondents.

v, - (b) The application is filed unjust and unsustainable both on facts and in
, law.
~y \Q . .
¢ AP : .
. ywo“' ~ (¢) That the application is also hit by the principles of waiver estoppel

4(,9 4 and acquiescence and liable to be dismissed.

o b

- Director (E.Z )

MA,B.Sc, LL.B.
Addl. Central Govt. Standing Counsel
Guwahati Bench (CAT)
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@ That any action taken by the respondenfs was not stigmatic and some

were for the sake of public interest and it cannot be said that the decision taken by

the Respondents, against the applicant had suffered from vice of illegality.

2 That with regard to the statements made in para 1 of the Original

Application the answering responderits beg to state that Govt. orders on post based
rosters are effective from July 2, 1997. Recruitment/promo’ti‘on made on or after
July 2, 1997 Have to be based on post based rosters instead | of vacancy base
(O.M.No. 36012/2/94-Estt.99RES) dated 2.7.97. Reservation (point) is determined
afresh with reference to the post only and not with reference vacancy. As per post

based roster operated with effect from 2.7.97, no post of ofﬁce superlntendent‘

earmarked for reserved for SC This Department has maintained properly the
S e g e — - —

recruitment rules for selection to the post of office Superintendent as per the
norms of ratiox. fixed for the Departmental Examination.

3. That with regard to the statements made in para 2, 3, 4.1, 4.3, 4.4 &
4.7 of the Original Application the answering respondents beg to state that the
same are being matter of records and do not offer any comment.

4, That with regard to the statements made in para 4.5 of the Original

Application the answering respondents beg to state that the applicant’s service was

- regularized as UDC only with effect from 21.4.1992 and he submitted

representation for promotion to the post of Accountant on 7.8.1996 i.e. after

completing 4 years 3 months services as UDC whereas as per Recruitment Rules

for promotion to the post of Accountant requires 8 years regular service In the- F

i

grade. His request for promotion to the post of Accountant not at all eligible for

the post so far Recruitment rules are concerned. The applicant states that vde letter

No.A14019/6/82-DCH/EII  dated 8.8.89 issued by the Development

Commissioner, Ministry of Textiles, Government of India whereby one post of

S. P.A mg/ | _ o

D“ecmr(EZ . o Tt R '1;\«,,3 S

e T e,
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f * Accountant in the WSC, Agartala under the Eastern Zone was kept reserved for
SC category candidate under the Special Recruitment Drive for SCs/STs. But as

per order of the Govt. post base roster is operated only from 2.7.1997 and making

staterﬁent by the application that the post of Accountant was reserved for SC is not
correct. Moreover, authenticity of the letter .dated 8.8.1989 is not established and
not traceable at this stage.
5. That with regard to the statéments made in para 4.6 of the Original
Application the answering respondents beg to state that the same is not égreeable
'by the respondent, as the Director (Coordination) Ministry of Textiles, Govt. of
India vi;de comunition letter No.WSC/BOM/E-1(81)/VIII/1943 dated 26.6.1989
itself stated that with regard to furnishing the letter No. and date communicating
~ the reservation positon to the concerned WSC/IIHTS, it is observed that the same
were not traceable. |
6. That with regard to the statements rﬁade_'in para 4.8 of the Original
Application the answering respondents beg to state that the applicant is appointed
as an Accountant on @_ﬁasis with effect from M] on pufely temporary
and ad-hoc basiswhich will not confer on him any formal right either to continue
in the higherv post indefinitely or for promotioﬁ on regular basis. F urnishing
reasons of reversion it itself depicts in the ad-hoc appointment order of the
applicant. In this connéction a letter received from Joint Secretary of Ministry of
‘ Personnel, Public Grievances & Pension, DOP & T, New Delhi dated 23.9.97 may
refer wherein after 1.1.1998 pay & allowances of ad-hoc appointées are released -
only if the arrangement for that particular period has been approved by that
Department.

Copy of letter No.28036/3/97-Estt.(D) dated 23.9.97 is annexed

‘ ' ) - Comi~t o g s e '
. herewith and marked as Annexure-1. , A i
W H Lq)"‘- MR i e ""*::;\:‘:Q'm ; .
Al V4 | | |
N é@m | / f
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7. That with regard to the statements made in para 4.9 of the Original

Application the answering respondents beg to state that the promotion of Shri

~ R.C.Hembram (ST) to the post of Accountant on 13.8.98 in Weavers’ Service

Centre, Agartala is as per approval of the Departmental Promotion Committee. As

per the approval, the respondents authority acted accordingly appointing him to

the post of Accountant at Weavers’ Service Centre, Agartala.

8. That with regard to the statements made in paragraphs 4.10 to 4.13

of the Original Application the answering respondents beg to state that they are

not in a position to comment as the page No. 8 of OA 248 is not annexed with the

application. However, with reference to the representation dated 28.1.2000 of the
applicant, the respondents state that in the meaﬁtime (Maintenance of post based
Rosters), the vacancy based rosters which wefe being maintained earlier have been
replaced by post based rosters from 2.7.1997 in respect of Direct Recruitment and
Promotion. In this connection item No.11 and 25 of Swamy’s Master Manual for
DDOs and Head of office may be referred. According to the new post based
rosters point as .an when vacancies arises efforts were made for promotion on
regular basis only to the eligible person based on reservation rosters point.

Copy of Swamy’s Master Manual for DDOs and Head of Ofﬁcé

item No.11 and 25 are annexed and marked as Annexures 2 & 3.

9. That with regard to the statements made in para 4.14 of the Original

Application the answering respondents beg to state that the Recruitment Rules

provides that there are two modes of promotion to the cadre of Office:
Sinamrme—— )

Superintendent i.e. 50% by promotion and 50% by Departmental examination. As
per recruitment rule for the promotion the post of Office Superintendent, a

candidate must have worked ten years of regular service as UDCI@hree years of

S— =

vregular- service as Assistant. The applicant has completed 10 Le_aré of regul

=5 =
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service as UDC in the_ 2002. At that time the applicant was eligible only to appen

in Departmental examination and not eligible for promotion to the post of Ofﬁ"e I

Superintenderit. :

10. That with regard to the statements made in vpara 4.15 of the Origincl
Application the answering respondents beg to state that the applicant in the
notified Departmental competitive examination which was held in 2005 for ﬁlling

= e e L

up vacancies un-reserved under Zonal depaxtmental examination quota for selctlcn

\

to the post of Office superintendent. The applicant appeared in the said |

examination held for the selection to the post of Office Superintendent. But the

applicant was not qualified for the post under Departmental examination.
Co—— ] .

1L That with regard to the statements made in para 4.16 of the Original

Application the answering respondents beg to state that Shri S.K.Yaday, is

promoted to the post of Office Superintendent by conducting Departmental
M‘r‘-‘) ’ ’ —Te ..'>.17>-\

-—

Promotlon Comm1ttee in the year 7008

— S e
~ i .~

Further, the respondents with reference to the information fumtshed
under RTI Act seeking information regarding vacancies of Office Superintendent
in East Zone, the respondents authority have promoted shri R.K.Biswas and Smt
Y.B.D'evi tp to the post of Office Superintendent through Departmental Prometien
Committee“(DPC) w.e.f. 13.8.1998 i.e. on the same day and whereas in earlier
occasion Shri G.K.Ghosh, Accountant and Shri K.Barman, Accountant respondent
letter No.WSC/GAU/Admn-1(23)/92/4928 dated 27.10.92 were promoted to the
post of Superintendent on regular basis on the same day 17.7.1992. As the earlier
two incumbent promoted to the post of Superintendent on the same day keeping

ratio of percentage at that occasion, the Departmental Promotion Committee

approved promotion to Shri R.K.Biswas and Smt Y./B.Devi accordingly. By doing

s. p.Sin T T T T T
‘Director (E-2) ’
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s0, the respondent authority maintained ratio of percentage of Recruitment Norms
and not violated the Recruitment rules.
Copy of office Order No.WSC/GAU/Admn-1(23)/92/4928 daten
| 27.10.92 issued by the Director, Weavers’ Service Centre, Guwahati
is annexed and marked as Annexure-4.

One number of SC vacancy occurred during the year 1992:96, but

) [ ~Eeew=
due to non availability of eligible SC_candidate during that period, the post could
™ — T e e W T T T e iy

not & filled up from SC category candidate. However, the applicant Shri B.C.Das

e < ey

promoted to the post of Assistant on 10.8.2005 against reserved SC quota and at

the point of tme he was not eligible for promotion to the post of Office

Superintendent on the basis of departmental Promotion Committee and as per

norms of the Government with reference to the crucial dete for determining
eligibility for promotion to the post of Office Superintendent as conveyed by the 5
office of the Development Commissioner for 'Handl.ooms, New Delhi vide
No.50/1/2006-DCH/E. II dated 27.8.2008. He is eligible for the post only from
January 1, 2009 subject to fulfillment of bench mark in Annual Confidential
Reports grading etc. As at that time no Vaeancy ‘existed to promote him tb the post
of Office Superintendent under reserved quota. |

" Copy of letter No. 50/1/2006-DCH/E. II dated 27.8.2008 is annexed

herewith and marked as Annexure-5.

Further respondents state that Vide' o;der No. WSC/GAU/Admn-
1(23)/92/4928 dated 27.10.92, respondent vappointed 4 officiating Office -
Superintendent on regular basis in the WS%IHT through Departmental
examination. In the order dated 27.10.1992 the name of Shri B.K. Majumdar as

Office Superintendent was not reflected in the letter dated 18/26.6.2009 under

RTI, because Shri B.K.Majumdar has already resigned before the date of

) |
\ | | S el o rbunal]
. ' | S5 v STarerg

" aor (EZ
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appointment order which is indicated clearly mentioned in the order. In this
connection, an office order for the post of Office Superintendent (ad-hoc) vide
No.JHTG/Estt-1(3)/92/1691 dated 6.7.1992 issued by the Director, Indian Institute
of Handloom Technology, Guwahati consequent upon his selection for the post of
-Accounts Officer, under Regional Medical Research Centre fot Tribal, Jabalpur
may please bve referred to. Shri B.K.Majumdar was relieved from the post on
6.7.1992 i.e. before date of his promotion to the post of Superintendent dated
27.10.1992. Therefore his name obviously was not incorporated in the information
furnished vide letter dated 18/26.6.20009.
Copy of letter No.IHTG/Estt-1(3)/92/1691 dated 6.7.1992 issued by
the Director, Ihdian Institute of Handloom Technology, Guwabhati is
annexed.herewith and marked as Annexure-6.
12. That with regard to the statements made in para 4.17 of the Original
Application the answering respondents beg to state that as per order of the Govt.
'post based roster has cotne up for operation from 2.7.1997. Accordingly, this
Department maintaing model Roster for promotion for cadre strength upto 13
posts as far as the post of Office Superintendent is concerned both for the method
of Departmental Promotion Committee and under the method of Departmental
Examination separately for each method recruitment. In this regards a copy of
model roster and guidelines of preparing of separate Rosters appointments by
promotion may refer. |
Copy of model Roster for promotion for cadre strength upto 13 posts’
and instruction for maintaining separate roster for both ways of
recruitment are annexed and marked as Annexures 7 & 8

respectively. (Copy from Swamy’s  Establishment and

Administration). LT T T e e

Dlrecto" E'Z )
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13. - That with regard to the statements made in para 4.18 of the Original
Application the answering respondents beg to state that vide circular
No.WSC/NZ/DLH/O.S/D. Exam/12(8)/475 dated 20.2.2009 notified for filling up
of the post of Office Superintendent in WSC/IIHTSs through Departmental
Examinaton. The applicant appeared in the said examination for the post of office
Superintendent, but he did not qualify for promotion as per result of Departmental
Examination. Further, the respondents have maintained the post based reservation
for cadre strength upto 13 posts in respect of post of Office Superintendent both
for incumbent promoted under the Departmental Promotion Committee and by the
conducting Departmental Examination. In this connection reservation roster
maintained for the post of Office Superintendent for the incumbent through
Departmental Promotion Committee and through conducting Departmental
examination und;er the guidelines may please refer.

Copy of reservation roster maintained for the incumbent through

DPC and Deptt. examination are annexed and marked as Annexures

-9 & 10.

14. That with regard to the statements made in paragrapﬁ 4.19 of thé
Original application the answeriﬁg respondents beg to state that the applicant
submitted a representation on 11.6.09 regarding non cbmpliance of Model roster
for cadr_c strength upto 13 point roster and denial of benefit of pfomotion to SC/ST
candidates to the post of Office Superintendent is concerned, it is to state that the
applicant has submitted similar appiication dated 12.6.09% the Director, National
Commission for Scheduled Caste State office, Guwahati as well as to the Addl.
Development Commissioner for Handloom, New Delhi. In response ;to the
representation, the Director Natioﬁal Commission for Scheduled castes, Guwahati

- served notice to this Directorate for reply for non compliance' of Model roster for

, ‘ YT henel
s P%ins“/ | s R TS T |
i)%recwr(g~z’ . . ‘

3 FEB 018
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cadre strength upto 23 posts ad denial of benefit of promotion to the SC/ST
candidate to the post of Office Superintendent.
Copy of the representation dated 11.6.09 addressed to respondents
and 12.6.09 addressed to the Director, National Commission for
SC/ST State office, Guwanati are annexed and marked as Annexures
11 & 12.
15. That with regard to the statements made in paragraph 4.20 of the
Original application the answering respondents beg to state against tne
representation dated 12.6.09 addressed to the Director, National Commissioner for
Scheduled Caste/Schedule Tribe state ofﬁne Guwabhati as the same representation
as dated 11.6.09, the respondents furnished detailed replies to the Director,
National Commission for SC/ST State office Guwahati with reference to his letter
No. 6/Rep/S/2009-RU dated 16.6.09/ the respondents furnished the detailed queries
made in his representation to thev Commission vide letter No.WSC/Gaw/Admn-
1(53)/04/155051 dated 29/21.7.2009. As per the letter No. WSC/GAU/Admn-
9(8)/03/1933 dated 31.8.2009 Shri L. Barman i.e. respondent No.4 was selected in
the Departmental Examination held on 28.2.09 and 1.3.2009, the respondent got
promotion order vide No.WSC/GAU/Admn-1(23)/08/2399-2407  dated
11/ 12.11.2009 with posting at Weavers® Service Centre, Guwabhati till 31.3.2010
and thereafter at Indian Institute of Handloom Technology, Guwahati. In response
to the promotion, Shri L.Barman, respondent No.4 has joined duty at office
Supeintendent at Weavers’ Service Centre, Guwahati on 13.11.2009 (F.N). In the’
Departmental examination for selection to the post of Office Superintendent is
made as per norms of the Recruitment Rules.

Copy from the Director, National Commission for SC Guwahati

/ letter No.6/Rep/S/2009-RU dated 16.6. 09 and respondents letter No.
5, P.

- P ” |:_.-j 3_"‘ '
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v WSC/GAU/Admn-1(53)/04/ 155051 dated 29/21.7.2009 are annexed
and marked as Annexures 13 & 14 respectively. Also promotion
order issued to Shri L.Barman promoting him to the post of Office
Superintendent vide No. WSC/GAU/Admn-1(23)/08/2399-2407
dated 11/12.11.2009 and joining report dated 13.11.09 are annexed .
herewith and marked as Annexures 15 & 16.

17. That with regard to the statements made in paragraphs 4.}21 & 5.6 of
the Original application the answering respondents beg to state after
decentralization of the Depaﬁment into four zones on 1.9.1987, the respondents
have promoted total 8(eight) and not'9(nine) number of incumbents including the
respondent No.4 to the post of office Superintendent till 2009 under the Eastern
Zone. Out of 8 and not 9 incumbents the respondents have promoted 4 incumbents
through the Departmental examination viz. Shri G.K.Ghosh (27.10.1992), K.
Barman (27.10.92), L.M.Singh (11.4.2005) and L. Barman (13.11.09) and 4
incumbents viz. Shri S.N.Gupta (21.4.92) Shri R.K.Biswas (13.8.1998), Smt.
Y.B.Devi (13.8.1998) and Shri S.K.Yadav (02.06.2008) have been promoted to
the post of Office Snperintendent. Shri B.K.Majumder ad hoc Superintendent has
already resigned before he was appointed. Therefore only 8 incumbents have
promoted to the post of Office Superintendent. All the above 8 incumbent belong
to General category based on the post based reservation roster maintained
separately in respect of promotion through Departmental promotion and by
through departmental competitive examination. The copy of which rosters have
already annexed for perusal. From the reservation roster maintained separately as
per norms, SO fer no reservetion point reserved for SC category candidate has
arisen as per the said roster for the both modes of reservations roster maintained

by this; Zonal Directorate. Moreover, the respondents -have ,not. Vl%gte-t!l%e
Yo
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" Recruitment Rules which provides promotion to the post of Office Superintendent
50% through Deptt. promotion and 50% through Departmental examination.
Aithough prior to post based reservation i.e. 1992-96 there was one vacancy for
SC category to the post of Office Superintendent, but the same could not be filled
up due to non availability bf eligible canciidate. Although the instant vacancy

- occurred on 11.6.08 which earmarked for UR as per Model roster for promotion
for cadre strength upto 13 posts is under filling up by dept. examination, the
applicant, Shri B.C.Das, Assistant, IIHT, Guwahati was also given a second
chance to appear in the Dept. examination which was held on 28" F ebruary, 2009

1% Marc,h’b9, he appeared in the said examination, but declared failed as

“and
communicated to this office of the Development Commissioner for Handlooms,
New Delhi vide letter No.50/1/2005-DCHL/Estt.II dated 21.4.2009. He also
declared failed in his first attempt in the departmental examination held on 19® &
20" February’05. Mor‘eover, the  departmental  promotion  Dy.
Supdt/Accountant/Assistant with 3 years regular service in the grade is eligible for
promotion. For promotion through departmental promotion committee Shri
B.C.Das rendered 2 years 4 months as Assistant. So far for the eligibility for
departmental promotion as per the existing Recruitment rules in respect of Shri
Babul Ch. Das is concerned he has rendered 2 years 4 months service on 1-.1.2008.‘
For determining crucial date for eligibility for promotion as conveyed by office of
the Development Commissioner for Handlooms, New Delhi vide letter
No.SO/ 1/2006-DCH/E.II dated 27.8.08 (Annexure-5 may refer) in conformity with-

| DOPT OM No.2201 1/7/86-Estt' (D) dated 18.7 .89 & 0.M.No0.22011/3/98-Estt. (D)
dated 17.9.98, the 1% day of the crucial year in which the vacancy occurred should

- be taken irrespective of whether ACRs are written ﬁnaincial year wise or calendar

year wise. Accordmgly the date of eligibility for. the_ex;stmg.,v,acancyﬁ.o ofﬁce

fiRams .,—r A .:Wt,,,«w. T Thie

ﬁ O RV rrer oy “<Tqrg
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Superintendent was determined as 1% January, 2008 and Shri‘B.C.Das, Assistant,
IIHT, Guwahati has neither fulfilled the eligibility norms for departmental
promotion on 1.1.2008 no¥ qualified for promotion through departmental
examination by virtue of the examination result.
Copy of letter of the office of the Development Commissioner for
Handlooms, New Delhi vide letter No. 50/1/2005-DCHL/Estt.II
dated 21.4.2009 is annexed herewith and marked as Annexure-17.
18. That with regard to the statements made in paragraphs 4.22 & 5.1 of
the Original applicétion the answering respondents beg to ;tate the 'respondcnts are
not agree with the contentions of the application. Allegation leveled because he
was declared failed in the Departmental examination which was held on once in

2005 and one on 2009.

19 That with regard to the statements made in paragraphs 4.23 to 4.27

of the Original application the answering respondents beg to state the applicant
appeared twice Departmental examination and did not qualify the departmental
examination. This may be due to his quality he does not know rules and
regulations and of the office maintenance as the requiremént of the post, he may
be feeling humiliated among hlm co-workers, that is which he is making false
statement. |

20. That .with regard to the statements made in paragraph 5.2 of the
Original application the answering respondents beg to state action was taken as per
norms and there was no violation of rules and regulations. |

21. That with regard to the statements made in paragraph 5.3 of the
Original application the answering respondents b‘eg to state that under the

recruitment rules for the post of Office Superintendent i.e. 50% of the vacancies

MR Ac e T R
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examination. The respondents authority have totally maintained the ratio of the
departmental examination in respect of promotion the post of Office
Superintendent. Hence the quashing the order issued by the respondent
No.WSC/GAU/Admn-9(8)/03/1933 dated 31.08.1998 does not arise.

22. . That with regard to the statements made in paragraph 5.4 of the
Original application the answering respondents beg to state the department is
conducting training etc. as per guidelines given by the appropriate authority. Since
there is no guidelines for special training to SC/ST, the department has not
separately conducted training to SC candidate. |

23. That with regard to the statements made in paragraph 5.5 of the
Original application the answering respondents beg to state the respondents have
maihtained" the roster under the reservation policy for post of Office
Superintendent in the case of seleétion through departmeﬁtal promotion committee
or departmental examination and not therefore remarks made in this respect is not
relevant.

24, That with regard to the statements made in paragr;clph 5.7 of Athe
Original application the answering respondents beg to state the post based
reservation maintained with cffect from 2.7.1997, no reserved post has come up
for recmitmeﬁt, hence question of conducting departmental examihation under
reserved category does not arise and question of quashing of o;der dated 31.8.09

of the respondent is under court of law.

. 25, That with regard to the statements made in paragraph 5.8 of the

Original application the answering respondents beg to state the respondents
conducted departmental examination under the extent recruitment rules. -
26. . That with regard to the statements made in paragraph 5.9 & 5.10 of -

the Original application the answering respondents beg to state that post based
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reservation roster are being maintained with effect from 2.7.97, accordingly no
reserved post has come up for recrﬁitment so far.

27. That with regard to the statements made in paragraph 5.11 of the
Original application the answering respondents beg to state that the respondents
considered representation from time to time based on merit.

28. That with regard to the statements made in paragraph 5.12 of the
Original application the answering respondents beg to state the respondents are not
agree with the contention of the applicant.

29. That with regard to the statements made in paragraph 5.13 of the
Original application the answering respondents beg to state the respondents has

taken equal manner towards the similarly situated person.

30, That with regard to the statements made in paragraph 5.14 of the

Original application the answering respondents beg to state the respondents
exercised the power as established by law.

31. As per the recommendation of the competenf authority a
Departmental Examination held on 28™ February’09 and 1% March’09 for the post
of Office Superintendent. On the basis -of the Departmental examination, both Shri
B.C.Das, Assistant and shri L. Bar;nan, UDC/Assistant have appeared for the post
of Office Superintendent and accordingly on the basis of the Departmetal
examination Shri L.Barman has qualified for the post of Office Superintendent and
declared the result of the examination vide order of the respondent ‘
No.WSC/GAU/Admn-9(8)/03/1933 dated 31.8.09. On the basis of the result and’
guidelines communicated by the competenf .authority a formal departmentzil
Promotion Committee constituted and recommended for promotion to the post of
office Superintendent in respect o.f Shri L. Barman. Accordingly with the approvai

2-11-2009,

i
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Shri L. Barman was promoted to the post of Office Superintendent and he has
joined the post o 13.11.2009 at Weavers’ Service Ceﬁtre, Guwahati. The resultant
vacancy of Assistant vacated by Shri L. Barman in view of ﬁis joining to the post
of Office Superintendent, the respondent authority has promoted Shri M. Saw,
Storekeeper, Weavers’ Service Centre, Bhagalpur to the post of Assistant directing
him to report for duty at Weavers’ Service Centre,‘ Guwahati. Thus as per
established norms of the Government for maintaining smooth ﬁmction of a
Government machinery, it is essential not to disturb the pre'seﬁt set up of the
office.

’Copy of office o'rder No.WSC/GAU/Admn-1(23)/2008/2425 dated
12/13.11.2009 is enclosed herewith and marked as Annexure-18. |
32. .That the application filed by the applicant has no merit which may
be dismissed with costs. |

33. That the reply has been made bonafide and for the ends of justice

and equity.

It is therefore humbly prayed
before this Hon’ble Tribunal that the
present application filed by the applicant
may be dismissed with costs.

b e T s . Péjéi\f&h/ E

Director (E.Z)

Government of Indis
Ministry of Texire:
Waeavers Service Ceilte
t LM T Cumpw
dawsharnagsr. Khanepara,
Suwshati—22.
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VERIFICATION

IS5 C.p- Singh
Son of /L. 4( Hr Ram /Lfiﬂd\ aged about  §9
years, resident of K/\m\a,,pdu ) /@A whad
working as D;TQW’N‘WW' Axxv;‘q Comdve . @&\M/L,,A- 2

Duly authorized and competent officer of the answering respondents to sign this

verification, do hereby solemnly affirm and verify that the statements made in
{/2,9,3')7[5/‘5‘//7,/?,L1; 24,26, 73/ . . .

paras __ 4 are true to my knowledge, belief and information & those

made in para ¢, 12,213 being matter of record are true to my

knowledge as per the legal advice and I have not suppressed any material facts

“and I sign this verification on this to th _ day of January, 2010 at élu/}ﬂ/l\"ﬂ"‘ 2

S, lﬁl&g{
Director (E.2)

Government of India
Ministry of lTexives
Waeavers Service Centre
LILH T Cimpus
Jawaharnagif. Khanapara,
Suwohiti—22
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to wc;k;chargcd Posts where: reservation is to-be
at

‘the percentages applicable for Groups

-applied suitably
- equired for e

‘C’.and ‘D

licab s ‘C”.an ".except those less than' 20 posts- y-be treated as-a small cadre. A'gfc')'up so- formed

R 1 mergencies like flood/accident religf, etei:. . should'1iot ordinarily consist of less-than 25 posts. It is not the intention that
[G1. D.P. & AR, O.M. No. 360219776 Bt (SCTy, dveq are 10th February, 1977, | Sorated posts shouid be grouped together only with Other isolated posts.

(@) 'to certain categories of Scientific/Techiical pefsoniiel ‘in' respect of: oublect 10 the o orondiions fo

. posts up to and including lowest grade in Gro p‘A’. '

" [GL,DP.&AR, OM. No. S213-Esit. (SCT), dated the2
“(e) in the case of dgiilyffated Staff,,thpugh,,th\e feservation. orders may

+ - Dot be applied in foto, SC and ST cangig tes should. be recrujteq
In such a way thaf the fa

ir-total Tepresentatioft does riot fall bel
© Ppercentages prescribed for them, ' Flow the

oa B -consisting of. more than 20 posts arid “comprising a group by itself.
3rd_J_une.' 1975.) ¥+ Proposal .fon;grouping_.of'posts'rg ires pri

Prop quires prior approval of the Department of
. Personnel and Training. B

. "NOTE.— The posts .of Safaiwalas should not be
‘categories of isglated Group ‘D’ Posts for this purpose;

['Dept."of Per:-O.M. No, 1/4170-Estt. (SCT), 1971,
_No. 8/1/74-Estt. (SCT), dated the 20th December,

! 11974 and DP. & AR, OM
No. 36024/8/76-Estt. (SCT), dased the 9th' November, 1977, 1 ‘

grouped with other

fill the tesetved vacancies,
Intment 'of SC and ST from

11. Maintenance of Post-bésed Roste:
belo‘ng“ipg to ‘these categories

The vacancy-based - rosters. .which- were being maintained earlier have
“been replaced by post-based rosters from 2-7-1997 as under,

(a) 200-point poét-based roster for Direct Recruitment on All
i - India basis by Open Competition. .

- (b)--do- -Model Roster for cadre strength up to 13 posts.
= I',(c‘):120-pqint‘po_s_,t'-ba;86d roster for Direc

rs.— (i) Form of Rosters.—

e e g S w

t Recruitment on AJl
' o -Ind.i_a basis othgrwise'mgn by Open Competition,
[ (SE, dated the 230 .Juné, 1975, (@ -do- Model Roster for a cadre Strength up to 13 posts.
ex cadre posts are ip existence for a :
luding s

.+ {e) Local recruitment to Groups ‘C’ and ‘D’
uch- posts ‘in the; cadre is to '-.Ins‘t"ructio'ns/princzples' Jor -operating Post-based
§Whn§y‘s"€0mpilqtionﬂon Reservations and Concessiop

posts.

Rosters' are given in
S, '

g
I
~I

LA

‘ed.: category cidates, they: should not be filled by
-but should be:re-advertised. .
\ . :‘2/67-55!1. (C), dated the 27th September, 1367 al;d‘D.P, . 3 . . (u')Recruttment throﬁgh_ Employment fEXCl;ange,— Total vacancies
™ +{SCT). dated the 215t January, 1978.] . . clearly indicating the. number of vacancies reserved- for SCs/STs, etc.,
. . _ 7 o .~ should be notified to the Employment Exchange with at least 15 days’ notice
gra del?s: bGéliguplznog ‘t)}fl' po o —1If _thg total humber of Posts in any cadre or 4 for sponsoring’ candidates Vacanci
Le., Grou (V:V i ’e}t, ould be grouped ‘with POsts ‘ini ‘the same group.

ki » cles may also be notified to other Employ-
M _ ; : ment Exchanges/Central Employm i
Ing into account the.st.agus,»salary. qualifications, | i




4 W‘SWAMY'S MASTER MANUAL FOR DDOs AND' HEADS OF OFFICES

ultimate salary of Rs. 18,300 or lessp.m., SC/ST officers who are senior enough
in the zone of consideration’ for-promotion so as to be within the number of
-vacancies for which the select list has to be drawn up, would be included in that
list, provided they. are not considered unfit for promotion; - o c’

[ Dept. of Per. & Trg. O.M. No. 36028/21/2003-Estt. (Res.), dated the 29th January,
2004. ] S ST :

22. Reservation in ad hoc promotions.— Since ad hoc promotions can be,
made only against vacancies of more than 45 days, reservationistobe followed..
However, there is no need to have a separate roster for this purpose, On each
occasion of filling up such vacancies, the reservation should be identified with
reference to “Replacement Principle”, if such vacancies are filled on regular
basis. A separate register called ‘Ad hoc Promotions Registet’ may be maintained
to note down particulars of all ad*hoc promotjons made. This-is to facilitate
reversion of such promotees strictly. in the order. i.e., the juniormost candidate
being reverted first, This reversal order will be followed strictly and there is no
preference for SC/ST candidates in reversion. - : _

[ Dept. of Pér. & AR, O.M. No. 36011/14/83-Bstt. (SCT), dated the 30th April,
1983 and dated the 30th September, 1983.] . S

23. Promotions / appointnients to Selection Grade’ posts.— Since the
appointment to selection grade posts also constitutes promotioi, the reservation
orders applicable for promotions by ‘Selection’ ..or-. by;:.‘Seniority-cum-
Fitness’ methods will apply to promotions / appointments to: selection grade
post made by ‘Selection’ or ‘Senjority-cum-Fitness’ basis, as the case may be.
1974 []Dcpt. of Per. & A.R., O.M. No. 8/11/73-Estt. (SCT), dﬁted__ the 12th September,

.

promotions. Reservation applies to each grade / post filled by promotion
separately.

' \ 24. No grouping of posts.— There will be no grouping of pasts for

1974.]

25. Maintenance of Post-based Rosters.— As in the case of Direct Recruit-
ment, Post-based Rosters have been introduced for _ptg;gogiqng._ Since the
percentage of réservations for SC/ST are the same as for Direct Recruitment on
All India basis by Open Competition, . 200-point post-based roster has been
prescribed for promotions also from 2-7,15 1. :

i - : .o N Coe L
26. Qgste‘sfﬁtus to'be verified again at the time of promotion against
rese_nved_.‘,\(\gc?ﬁcy

resery — Though the -Caste ‘Cértificate of SC/ST would have

he tiqi’é%?ﬁromoti against a reserved vacancy. For this purpose, the caste
;\\ﬁi‘fd'ﬁle community o which an SC/ST person ‘belongs, his place of residence
“and the narfie:of ‘the Btate, should-be ;pasted on the top of the:Service Book,
s‘&%at)(s}&or apy- dher relevant document to- facilitate such .verification:

o 1'31)? \

S, P.’Singh-.
Director (E.2)

[ Dept. of Per. & A.R.; O.M. No. 8/1/74-Estt. (SCT), dated the 20th December, .

rifiedattheltime of initia] appointment, this should be.verified again at -

RESERVAﬂONS N TMENTS ﬂ ~25
, 101 APPOINTM m 2 @

A Scheduled’ Caste person; whose caste has been descheduled after his initial
§ - appointmentas a Scheduléd Caste, is no longer entitled to enjoy the benefit of
¥:  reservation in promotions. -~ : ,

¥ (Dept of Per. & AR, OM No. 36011/16/80-Estt. (SCT), dated the 27th February,

1981; Dept. of Per. & Trg.;-O.M. No:.42012/8/87-Estt. (SCT), dated the 14th October,
1987 and O.M. No. 36012/36 (22)/89-Bstt. (SCT), dated the 16th June, 1989.]

27.. Lower qualifying marks, separate standards of evaluation.—In the
case of promotions through limitéed departmental competitive examination and
in the case of promotions by ‘Selection’, ‘Seniority subject to Fitness’ methods,
there is provision for lower qualifying marks in departmental competitive
examinations and for separate standards of evaluation for SC/ST candidates for
promotion. A :

[Dept. of Per. & Trg.,- OM. No. 36012/23/96-Estt. (Res.), Vol.1l, dated the 3rd
Qctgber, 2000. ) i . . .

~ 28, The procedure to be observed by the DPCs for objective assessment
of ‘the suitability of the candidates under different methods of promotion is
giv'én in Chapter 4. R

29. Treatment of a single reserved vacancy.— (f) In the case of promotion
up-to Group ‘C’ level — If only one vacancy arises in an initial recruitment year
and that happens to be a reserved vacancy, it should be treated as unreserved
_and filled by a General candidate.. The vacancy should be carried forward to
the next recruitment year and should be got filled by the candidate of the
served category. Even if this happens to be a single vacancy in that year, it
yould be treated as reserved. In the event of a suitable candidate not being
ayajlable from the ‘reserved. fategory, the reserved vacancy should be got
(igg'ggq:W‘cd and carried forward to three subsequent recruitment years.

yereservation procedure is to be followed each year before the carry forward of
ervation to the subsequent year. Only in the third year of such carry
2d'thé-vacancy could be exchanged between SC and ST. Recruitment year
¥ this purpose would be the year in which recruitment actually takes place.
(i) In the case of promotions from Group ‘C’ to Group ‘B’, etc.—Single
ancy in a year will be treated as unreserved and filled by General candidate.
reserved vacancy will be, carried forward to the subsequent year. Any
motion of the particularreserved category in that year will be counted against
' . Exchange between SC and ST is permissible in that

heré the DPC panel spills over totwo years.— For the purpose of
eservation, carry forward, recruitment year, etc., the year in which the
intment is made from the DPC panel, if it spills over to the subsequent
»e-taken as the recruitment year. -
&' & AR, OM. No. I2/4:Es (SCT), dated the 29t April, 1975;
1730/81-R4tt. (SCT), dated the 30th'November, 1981 and O.M. No. 36011/
dted the- 15th March, 1982.]
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FAX NO. :91+11+236»1?16 Aug.

28 2098 12:93PN
No 50/1/2006 DCHUE. I
GOVERNMENT OF INDIA.

' - MINISTRY OF TEXTILES QE\”
OFFICE OF THE DEVELOPMENT COMM!SSIONER FOR HANDLOOMS

" New Delni, dated the 27”’ August 2008.
To ‘

The 1ractor(NZ) WSC, Delhi.
Dlrector(EZ) WSC, Guwahatl

A Sub Fdhng the post of Office Supdt through: Departmental Exammatlon reg.

' osts of Ofﬂce Supenntendents (a Group

“This is regardmg ﬁlllng up the vacant p

- '8' Non-Gazetted post in the pay-scale of Rs.5500-8000/-) through Departrnental
: fExammat;on in WSCsﬂIHTs under your zone, as perthe followmg details - .

[ﬁNo.,of ] pateof | Zone where Moda o § _ R
posts | oo ¢y " Year vacancy recruiiment How the vacancy arose
vacant ( .~ | -~ - exists as per RRs ‘ , -
' 4 P M | By Depit Due to volurtary retirement
1 1.6,(?8 ] A2008-09 Morth Zone Examination of Shri Ma Singh
IR i | ] ~ 4. | Dueto pror'g’rotioa-:ofsr‘lri
1 | 1 1. 608 2008-09 East Zone ] do K.Barman
2. As per the extant RRs, 50%: of the posts of Office Supenntendem are tobe filled

by promation ‘and 50% by Departmentaf Exaitiifiation. Presently, 02 posts of OS are

~.vacant in WSCs/IIHTs to. be filed through Departmental Examination.. -Assistant with 3
.years regular service and UDC with 10 years regular service in the grade, -arereli gible

‘o appear in tha sald exammﬁon

3. . Cmclaldaﬂefor detenmm" efiibili ' '
. As per the DOPT O.M." ‘No.2201 1/7/86Esﬂ.(D), dated. 19 07. 1989 and OM.

Na. 22014 113/98.«Estt (D) dated - 1791998 the . -aligibility. dates for determlmng the

elrgrbrmy of officérs fOF. promotxon would be the first.day. of the. cruclal year,.i.e: January
1 lrrespectrve of whether ACRs are wrxtten ﬁnancaa! year-wrse or calendar year-wrse

.- 4 A vlew of - the abave, you are requested to fumrsh the following
- mfomatxon/detat!s xmmedratelyto tms ofﬁce - i . )

i) Whe'mer the above vacancy, fal!mg under Departmentai Exam!nadon is reserved
. (it reserved please lndncate categary) or un-reserved. © -

")y Detads of UDCs/Assastants in - your zone e!lglble to appear in the abave

Exammatlon, in the followmg proforma -

N E R Dateofregular -‘ Numberaf ears of a - r
S. Name &A . . YE regu r
No. | - Designation of " appointment in the- | " service he/she has rendered g’:?hzxg,ggf
| the incumbent | - . e of as'on Jamary 1,2008inthe | " P% o
* | UDC/Assistant grade of UDC/Assistant epit. Exam.
1. 2 _ . ! 3 ; 4 - ‘
Yours fa'r_tfﬁf'&’l'!y,
8. P ED) .
ecto ,
D -Central Adm:msiratwemm ( S.Chowdhury )
srstant Director
- i
y PR 7010 ‘;
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BRIAN ST o, o | . :
4 MANAEx\4‘~..~\, -~'.'.‘¢,<, Uitaadt-ra1 gt Lo
No.IHTG/BSTT-1(3)/92/ (£} |- Dated, 6th July 1992.
OFFICE ORDER

Consequent upon his selection to the post of Accounts
Officer under Regional Medical Research Centre for Tribals:
(ICMR), Jabalpur vide OM No. JBP/Bstt. /Appt./Order/2103/92
dated, 11.06492 issued by the Director, RMRC, Jabalpur and’
in persuence to the resjignation acceptance letter No.WsSC/
GAU/Kdnmn-1 (21 /92/3720 dated, 03.07.92 by the Zonal Director
».(Eastern Zone), W30, Guwahati; Shri B.K. Majumdar, Office .

Superintendent of this Institute is hereby relieved of his
duties from this Institute on the afternoon of 06.07.92 for

joining his new aesignment. _.*

To - |
Shri B.K. Majumdar, 0
Superintendent, = . - .-
Indian Institute of

‘Handloom Technology, i .
. G U WA H ATI o

(HP“SHum) R
' DIRECTOR o , g

'COpy to. x"ffifiﬁﬁffiﬁz,%”“”"

1. The Director(BZ), HSG, Guwahati for information and with
a request to. provide:the'substitiute immedietely so as to
- avoid the hampering of ‘work of this- Institutt as well ag

’ pre-check work of VSC, Guwahati.. .

2. The Director, RMRC for Tribals’ (ICRM), Jabalpur with a.
request to send the copy of the Jjoining report as:-and when
Shri B.K. Majumdar reports for duty in’ il his Office. '

3. The Dy. Development Commissioner for Handlooms, Udyog
' :Bhavan' PoBo NO. DHQ35421’ New Delhi J- 11. Lo

. 4. The Accounts Officer, Pay & Accounts Office(Textilee),
’ .1-Council House Street, Galcutta-1.

5.'Personal File of Shri B.K. Majumdar
6. Gunrd File. ’ ;

‘( H.P. SHURLA ) P 7’“*“*%9M‘Houﬂw
DIRECTOR ehd Qwi“uf#m [
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Share of enttiement | Caugory | Share of entitiement . Citegory - -
W& E R e [ R
15% - 7.@% marked. B A X PR  roarked
173.1 2595 | 12.975 UR 187. 1 °28.05_{"T14.025 - SC-28
174. ) 26.10 | 13.05 SC-26 | 18s. }/zo/ ‘14.10. | 8T-14
175. | 26.25 | 13.125 ST-13- | 189172835 - 14.175) ‘UR -
176. ] 2640 | 1320 | yr /nﬂ/ 2850 |14.25 |
177. 1 2655 | 13.275 -4 28.65. | 14325 UR .-
178. | 26.70 | 1335 1 28.80. | 14.40 “UR
UR

179. 26.85 | 13.42 193..] 2895 4.475| UR:.
180.. 1 27 | 13 29.10 | 14.55 -8C-29
1811 27.15 .| _13.575 .29.25 : |- 14.625] -UR
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3 APPENDIX TOANNEXURE_m ' ﬂm x.?
, Mbdel Roster for promot"iqn‘ for cé?if¢=;uenggh‘_up to 13 posts »
Lo - REPLACEMENT NO.

e pEEnryey
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wdre Inital L o y
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182. 127304 13.65 | UR 196.12940 f 1470 | yr UR UR ST = H
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) 2tQ 13 ;;o,iiis, ghgffdsgef is to be read from entry |
n.Cddre Strength

otll the last post and- then
in” the h_ori_zontal row, i.e., like _

2N

10 be- carmarked for the catégories
Initial Appintment. ' While initial Blling

ed Category, the replacement against
h ll-be by rotation: as shown
e Jast post’

e listpostof the cadre,
‘bythe/ix;dxcatedreserved category could
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! leads'to miiore than 509, representation of -
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- SWAMY'S — ESTABLISHMENT AND ADMINISTRATION

to continue fora period of five years from 16-11-1992

2. Consequent to the judgment in'Indira Sai
tion. was- amended by the ‘Constitution :¢ Sew
1995, 4 d Article 16. (4-A) was inicorporated i

y reservation, for the Scheduled Castes and the Scheduled Tribes

nables.the State to provide for reservation; in'matters of
- State

ot adequately represented in the:servi

es.

4 All Ministries/Departments are té
structions to the notice of all their Attachiey
Publie Sector Undertakings and Statutory ﬁgdics;::¢§¢. e
" {G.L, Dept. of Per. & Trg., O.M.: No, 36;3’12/_18/95:5;&;’(Res'.)’.-'pa"n-,"
Auvgust,;1997.] SRR AR Y

N g .
7 .ot
A

rertee T gh limited Departmental - Competitive -

ations in Groups /B C! and ‘D", -
lection— 7/
(@) in Groups ‘B’, ‘C¥ajid *D*, " . E
b) fiom Group ‘B’ to /he lowest rung of -
p‘A’. [/ . :

{H.A., O.M. No/1/12/67-Estt. (C), dated the 11th

Wmihnent, if any, does not exceed 75%. . -
e,

fcabrii

ta)

/

NOTE 1.— Prombtion made from Group ‘B’
Group ‘A’ directly

revised scale) in be
. category of Group/A’”.

[G.1., Dept. 7
)

, er. & A.R., O.M. No. 36011/12/80-Estt. (SCT), dated the 10th N
1980. S

/

this Department’s .M. No. 36012/37/93-Estt, (SCT), dated.19-8-1993 olai-
fying that'the Supreme Court had in the:Indira ‘Sawhney ‘case»z;.pemxitted:-f_;the_'

» i promotion,

qlze‘/;;@ 1o urgently bring these
d S_’tibprdix_x_até{Oﬁic'esf as-algo

‘dated ‘the 13tk

- :In the following cases of profrotions:in grades 8C L 15%
“Or_services in which the /¢lement of .direct * ST . 3%

July, | 958“ as ,arﬁgnded by
fon No. 27/25/68-Estt. (SCT), dated the 25th March, 1970; Q.1,, Dept; of Per. &

No it., d‘atcd the 25th February, 1976 and No, '36012/17/88-Estt.
- Y v S

to the senior scales or
assing any intermediate grade (Rs. 2,200-4,000) (pre-
een, will be covered by the expression *‘lowest rung or

Wi

A | | pirector (E-2 )|

~7/, e ”mh% ~ \;g

~ :SCHEDULED CASTES AND SCHEDULED TRIBES ‘4 M 225
NOTE 2i—In- promotions b

e of consideration | MOton 50 as-to be within the number of vacan-
cies for which the select list hag 10 be drawn up, would be included in that list
F;gvxde‘d they are not considered unfit for Promiotion. Their position iri the se-
ect list would, however, be the same as assigned to them by the Departmental
Pro:qptibn Comhittee on the basis of their record of service.

+[ L, Dept.of Per. & A.R., O.M. No. 11074-Estt. (SCT), dated the 23rd Dece :
ximdsG]I. Dcpg,,.qf Per. & Trg., O.M. No. 36012/12788—!‘&&?8(?’?), dated the [2)Icst rS‘g;eLerlﬂg)Z:

- (i#) On the basis of seniority subject to -
. fitness— T

. inall Groups, i.e.‘, (A” (B!_’, IC’

.. and‘D",

" [ G.L, Dept. of Pef., O.M. No. 27/2/71-Estt. (s  datzd the 27th November, 1972
 arended by O.M. No. 36021/7176-Estt., dated'théZSthg?m 76.] P

i » ary, 1976. ]
2. _‘M_aiptenaiiéé ~of -Rosters -

@ . A SEPARATE ROSTERS
f () Appointments by direct recruitment, ‘

- ¥ (#); Appointments by promotion; .

i —-with separate rosters for each'que of promotion, viz,,— .
@ by limited competitive examinations, -
. (B - selection~:cutﬂ-seniority/selpction by merit <

[ (GL, MHA. OM. Ns, V11/69:Estt. {SCT), datéd the'226id A il, 19 ith
dfted the 27th March, 1997,1: 0o T dal Prib 1970 read with OM,

. t. ‘ .
1 A 8 L

.. ... .. B. COMMON ROSTER
Permianent appo; 1ents and temporary appointments likely to become
permanent or to continueindefinitely, SR
Notw{i

i NC The appointfnent of a person, who holds a post which is ex.
empted from the above Teservation, to s post whiich is not sp exempt, shall, for
thfc"f_pmpbs(_‘ifof the maintenance of the roster, be treated g appointment by
' direct recruittent, - © - - - o ’

NOTE'Z.?-:—'—.-I'f'g post is to be filled by direct TeCIuitment, the reservation
ordets will apply even'if a persori alteady Serving under Govemrrient is appointed
to.that'post’fgr whith he has applied and has been selecteq as a direct recruit.




. Post based Reservation roster w.e.f: 02-07-1997 .

RESERVATION ROS’I‘ER, FOR THE-POST OF :

__Office Supenntendent

.Fof less then 13 posts.

_H DNdy ~(\))

//:w 9

1. Name of the post/Group Ofﬁce Supermtendent
2(i) Total Number of Sanctioned post , . ;4_
(i) Post under Ptomotion Quota 12
3. Pay Scale. ‘Rs. 5500-9000 -
4. Classification/Status. Group ‘B’ 'Non Gazétted, M1mstr1a1
S. Mode of Recruitment :50% by Promotxon and 50% by Departrnental Exam
Roste | Category of | Name of the person ‘Date of | Post Partlculars of Excess Remarks/Date of
r which post : appointm | utilized E)/Shortfall(s) " in | retirement/Promot
point | is -ent by reservation for . . | ion
Num | earmarked SC- - ST .OBC
ber ‘ - .
, E 1S [E|S |E [S
1 UR Shri J. Pal 04-03-86 - - 1

UR

Promoted as Asstt.

13-08-98 .

qw
Adcunm !

,*‘E“ef'vlux f}'" ¢

Lifss
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Aog- 1o

¥Post based Reservation roster w.e.f. 02-07- 19’9

f RESERVATION ROSTER FOR THE POST OF fe"?éiiii‘er‘intendent _ .For less then 13 posts
1. ' Name of the post/ Group

T2y, 'Total Number of Sanctioned post ,

(i) - lPost under Departmental Exam.. Q\i ta .;;- :

3. = '[Pay Scale

i-Office Superintendent
14 : :

22 '

.+Rs. 5500-9000

i 4. Classification/Status Group ‘B’.Non Gazetted, Ministrial o
5. . Mode of Recruitment :50% by Promotion and 50% by Departmental Exam
Roste:| Category of | Name of the person- . |Date of | Post Particulars of  Excess | Remarks/Date
r | which post . . - | appointm | utilized (E)/Shortfall(s) = in | of
point:! is © lent by " | reservation for retirement/Pro
Num | { earmarked . S ' ' sSC ST OBC motion
ber i ‘ , — ' ‘ ERE .
A L E [S |E][Ss [E s :
1 +{UR Sri K. Barman - |17-07-92 | UR N . | Promoted as
B - e | ' Asstt. Director
Gr. II. (NT) wef.
- : e _ . ‘ A - 1'11-6-08
2 UR | ShriiGg k.Ghotjh -« - | I761-92 | UR - - -1 RS &0‘7
L ' Replacement point =~ | ' ' ' : / \
st |UR e/ .M &imah T T h-4-05 | UK é{“j
20d LUR, Syt L Bavemany . | 1boli-09 U R 8. Pl Sin
3rd . |UR . '. ‘ T Director (E
4th [{UR . . - '
5th_ | SC-1 ' N | /
6th |UR = o PN A
7th  [UR_ | S TNy
8th UR . ' IR . 8. P.Singh -
9th |UR . - ir= |- Thtector (EZ)
10&1 "UR. .: :\:"l.l AT ‘.b!"‘“‘y’v{. !ﬁ"“u’iﬂi : :
11th |UR -
12th | ST-1_
- A e H
et

-Guwahati Bench

AR gdts




- E ¥ . :
, ‘if~‘:f‘:‘ mn fig?‘?\;%f ]
W LT GiG g 'qo. e
: Y Y
_ ' | |
e Director, :J 2 3
; FEB 2010
!

avers’ Service Centre,

wabhati. : ' .
Through Proper Channel

éib Non-compliance of Model Roster for cadre strength up-to 13 Posts and denial 0

% benefit of promotion to the SC/ST Candidates to the post of Office Superintendent.
ir, - . _

-. Most respectfully, I beg to lay following few lines for your kind consideration and necessary

~ action thereof: o , ‘ : . _

3 L That Sir, I am at present working to the post of Assistant in the office of the Indian
B & Institute of Handloom Technology; Guwahati under your administrative control and due
- & for promotion of Office Superintendent as I have completed three years regular service as
' on 09.082008. . L |
i 2 That Sir, as per Recruitment Rules, 50% Posts of Office Superintendent are liable to be
2 filled up by promotion from the incambents working as Assistant subject to fuifillment of

i required service and rest 50% Posts through Departmental Examination. : '
That Sir, there are 5 Nos. Post of Office Superintendent falling under Eastern Zone. Since

formation of Zone i.e. 01.09.1987, the three incumbents [(Sh. R K- Biswas (Year: 1998),

Smt Y. B. Devi (Year: 1998) & Sh. S. K. Yadav (2008)] were Goisidered to the post-of

Office Superintendent on promotion and five incumbents were considered to the post of
Office Superintendent through Departmental Examination [S/Shri B. K. Majumdar, G. K.
Ghosh, K. Barman, S. N. Gupta (in the year 1992) and L. M..Singh (Year: 2005)] All 8
incumbents belong to General Category. Hence, your office has denied the promotion of
SC/ST Category. It is needless to mention that Sh. S. N. Gupta has been considered for
promotion to the. post of Office Supérintendent in the year 1992 after conducting
Departmental Examination and before announcement of result for the same. .

4, The present sanctioned strength of Office Superintendent under Easter Zone is.4.
5. As per general procedure, 1* and 2™ case would be considered by promotion and
Departmental Examination - respectively. ‘Hence, the conducting Departmental
" Examination in the year 2009 for the post of Office Sup,erint_endént does not appear-to be
in.order. In the aforesaid examination, the name of Shri L. Barman, Assistant who got
promotion from the post of UDC with effect from 01.01.2009-and junior to me is going to
be illegally considered for the post of .Office Superintendent by denying Senior-most

Candidate. : : : : ._ :
6. I belong to Scheduled Caste Candidate and eligible for promotion as Office

Superintendent in the year 2008.

P In the light of the factual position explained above, you are earnestly reque’Sted - to review
. the case with maintaining the roster properly so that the SC/ST category as well as senior-most
. Assistant cannot be deprived of the regular promotion for the post of Office Supérintendent for.

o which I.shall remain grateful to you for gver.
v ' : Yours faithfully,

s. (B ﬁagyl”c{;g&"

Director (B2} (8. C. Das) 7
Assistant

[IHT, Guwahati

Copy for informatiofl and necessary action.to: | ' : ‘
\/1/ - The Addl. Development Commissioner for Handlooms, Min. of Textiles, New Delhi

. with reference to his office letter No. A-56/1/2006-DCHL/E.II dated 05.05.2007.
2. The Director, National Commission for Schedule Caste State Office, 24, Nilmoni
~ Phiukan Path, Christian Basti, Guwahati. ﬁ W Wi £ aQuan"

(B. C. Das)




SC/ST category as well as senior-most Assistant cannot be deprived of the regular promotion for-the post of

Y

!

al Commission for Schedule Caste State Office,
Nilmoni Phukan Path, W

Sub Non-comphance of Model Roster for cadre strength up-to 13 Posts and denial of bcneﬁt
_of promonon to the SC/ST Candidates to the post of Office Supenntendent

: Most mpectﬁllly, I beg to Iay following few limes for your kmd consideration and necessary action
thereof: '

Tﬁéthr IamatpmentwodungtothepostofAss:stantmﬂlc office of the Indian Institute of
Handloom Technology, Guwahati under the administrative control of Zonal Director, Weavers’
Service Centre, Guwahati and due for promotion of Office Superintéident as I have completed

‘three years regular service as on 09.08.2008.
That Sir, as per Recruitment Rules, 50% Posts of Office Superintendent are liable to be filled up

by promotion from the mcumbents woﬂungasAssxstantsub]ecttoﬁnlﬁllmentofreqmredserwce

and rest 50% Posts throngh Departmental Examination.

That Sir, there are-5 Nos. Post of Office Superintendent falling under Eastem Zone. Since

formation of Zone i.e. 01.09.1987, the three incumbents [(Sh. R K. Biswas (Year: 1998), Smt. Y.
B. Devi (Year: 1998) & Sh. S. K. Yadav (2008)] were considered to the post of Office
‘ SupenntendentonpromohonandﬁvenmmbentsweteconsxdcredtotbepostofOﬁce
Superintendent through Departmental Examination [S/Shri B. K. Majumdar, G.- K. Ghosh, K.
Barman, S. N. Gupta (in the year 1992) and L. M. Singh (Year: 2005)]. All 8 incambents belong
" to General Category. Hence, the Zonal Director, WSC, Guwahati has denied the promotion of
SC/ST Category. It is needless to mention that Sh. S. N. Gupta has been considered for promotion
to the post of Office Superintendent in the year 1992 after conducting Departmental Examination
and before announcement of result for the same.
Thepmeatsand:oned treng efOﬁiceSupenntcndentunderEastonels4 A
As per general procedure, 1% and 2™ case would be considered by promotion and Departmental
Examination respectively. Hence, the conducting Departmental Examination in the year 2009 for
the post of Office Superintendent does not appear to be in order. In the aforesaid examination, the
name of Shri L. Barman, AssxstantwhogotpromotxonfmmﬂlcpostofUDCvnﬂleﬁ'ectﬁom
01.01.2009 and jumior to me is going to be illegally considered for the post of Office
Superintendent through Departmental- "Exaxmnatxon instead of departmental promotion on
seniority basis without maintaining of proper roster by denying Senior-most Candidate.
I belong to Scheduled Caste Candidate and ehgible for promotlon as Oﬁice Superintendent in the

year 2008.

In the light of the factual position cxplamed above, you are earnestly requestéd to take up the matter
with the Zonal Director, Weavers” Service Centré, Guwahati for maintaining the roster properly so that the

Office Superintendent for which I shall remain to you for ever.
' : : "~ Yours faithfully, -
S. P%%ingh  (Babad <At S
Director (E.Z ) | (B.C.Das) | Z/ é’ 07
o Assistant '
IIHT, Guwahati

@c}py for mfom:atxon & pecessary action to:

W

. The Officer-in-Charge, ITHT, Jawahamagar, Khanapara, Guwahati-781022.

The Addl. Development Commissioner for Handlooms, Min. of Textiles, Udyog Bhawan, New

Delhi — 110 011.
The Director (EZ), Weavers” Service Centre, Jawahamagar Khanapara, Guwahati — 781 022




00/ No. 6/Rep.IS/2009-RU |

e Fepe G, 24,

D?\)\t/)u,v, o

/X& BY FAX’
| Pt Cop

o -
Qa Government of India r . 1305 ) |
(R;\Q Q-ngﬂ'a 34-:1-\,1[%3 Sfa ST e 29~ g-ozw
~ National Commission for Scheduled Castes .+ = .
State Office : Guwahati |
%ﬁﬂ?'/Datems"‘Ju(?%ggbo\s, |

e

S

To, e ‘ . ‘
“The Director (EZ),
Ministry of Textile, J
Weavers' Service Centre, 7
Jawahamagar, ' ¥
Khanapara, . . g
Guwahati — 781 022. S Y
Subject : Non-compliance of Model Roster for cadre strength up-to
benefit of romotion' to the SC/ST Candidates to the ost of Offic
Sir, 4 _ : ) , o
’ Whereas a petition/complaintﬁnform_atio_n has been received: by the ‘National

Commission for Scheduled Castes from Shri B. C. Das, Assistant, lIHT, Guwabhati dated 12-06- .

2009 is enclosed and the Commission has decided to investigate/inquiry into the matter in

pursuance of the power conferred upon it under Article 338 of the Constitution of India, you are

hereby requested.- to submit : the facts and information on -the action taken on the
15 days of receipt of this notice.

allegations/matters.to the undersigned within
: : ~ You are, further, requesté ‘,"to. submit a 'cdpy' of reservation roster - (promotion)
maintained for the post of Office Superintendent together with a copy of recruitment rules of the _

post.

: 'Pl'ease take notice that in the'case the Commission does not receive reply from
you within the stipulated time, the Commission may exercise the powers of Civil Court conferred
on it under Article 338 of the Constitution -of India and issue summons for your appearance in

person or by a representative before the Commission.

S. éb\sm h

.  Director (E.Z)

Yours faithfully,

Enclosure(s): As ab_oVe.

Copy for information to :— ,
- - 1) The Additional Development Commissioner for Handlooms, Ministry of

Textiles, Udyog Bhawan, New Delhi — 110 011. -
2) The Officer-in-Charge, [IHT, ‘Jawaharnagar, Khanapara, Guwahati — 781 022.
3) ShriB. C. Das, Assistant, IIHT, Jawaharnagar, Khanapara, Guwahati — 2_2..

e

Director

Nilamoni Phukan Path,
AtuncatCeinit ite | csc‘nic‘ine-mai!:ncsc-gdwahali@email.om A

L

ER?U Christian Basti, Td S
ot Availahle Y YWeh

ey

81 005, Guiahati — 781 005. R




~ GOVT. OF INDIA
MINISTRY OF TEXTILES
& Office ofthe Development
Commissioner for Handlooms
EAVERS’ SERVICE CENTRE
RH.-37, JawaharNagar, Khanapara
Guwahati-781 022 (ASSAM)
- Ph :2302599, 2303586
» Fax:2302599, 2301669

QU : 2302599, 2303586
¥ : 2302599, 2301669

e-mail : wscgau1@sanchamet in ' . - -
Gom WERYARENPRAmn- 1(53)/ 04, 1650 ~57 Dated JLSy 7088 @sanchametin
To’ o ‘ o — m: W
The Director, %
" National Commission for Schedule Castes, _
Guwahati 1.

. . . : - : .
‘Sub: Non-compliance of Model Roster for cadre strength upto 13
e SC/ST

posts and denial of benefit of promotion to th,
candidates to the post of Office Superintendent- regarding,

_ Please refer to your letter No, 6/Rep/S/2009-RU dated “16™ June2009
and this office letter of even No. dated 29/30-06-09 on the above subject.

Sir,

©

In this connection interim parawise comments are furnished against the

allegation/ matters raised by Shri B.C, Das, Assistant, IIHT., Guwahati:-

1) Nothing to add against his statement.
2) Nothing to add against his statement.
3) ;I’he statement made by Shri B.C. Das, under para No. 3 1s not correct..

Dept. Examination. Shri G.K. Ghosh, OS has also left this Dept. w.e.f 1-11-2005 on
Permanent absorption Centra] Admn. Tribunal, Kolkata : ‘

4) : Nothing to add against his statement
5) -~ As per RRs e post of Office Superintendent is reguired be filleq up
50% by promuotion and 50% hy Dept. Exam. ¥¢ PRy ental P on: Dy.

Supdt. /Accountan_t/Assi_stant with 3 years regula;
whereas for promotion by Dept. !hmminaﬁon, Dy
years regular service and Upper Division CI,
grade is eligible. It has already been mentioned
Promoted through DPC and the rest 3 (three)
Dept. Exam. to the post of Office Superintenden
vacancy , which has occurred due to promoti
- Asstt. Director Gr. II. (NT) on 11-06-08, carm
promotion for cadre strength upto 13- i
Examination. Shri B.C. Das, Assis

S. P.%\ingb
Director (E.Z)

, GFTIRT
TR~ 781 022 ( )
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to this office from office of the Development Commissioner for Handlooms, New Delhi
vide letter No. No.50/1/2006-DCHL/Estt. II. Dated 21-04-2009 (copy enclosed for ’
reference). He was also declared failed in his first attempt in the Departmental Exam

held on 19t & 20t Feb05 ‘

As already explained above there are two modes of promotion i.e by
Departmental Promotion and by conducting Dept. Examination ._For Departmental ,
Promotion: Dy. Supdt./Accountant/Assistant with 3 years regular service in the grade
is eligible ~and whereas for promotion by Dept. Examination, Dy.
Supdt/Accountant/Assistant with 3 years regular service and Upper Division Clerk
with 10 years regular service in the grade is eligible .Shri L. Barman, UDC has rendered
14 years and 8 month service in the grade and Sri B.C. Das has rendered 13 years 3
months as UDC and 2 years 4 months as Assistant.. Both are eligible to appear in Dept.
exam and hence they have appeared the Dept. exam. accordingly. So far the eligibility.

for Departmental promotion as per the existing RRs in respect of $hri Babul ch. Das is
concerned , he has rendered 2 years 4 months service as en 01-01-2008,. For .t
conveyed by office of the D.C.

determining crucial date for eligibility for promotion as
(H), New Delhi vide his letter No. 50/1/2006-DCH/E.Il. dated 27/8/08 (copy

enclosed)in conformity with DOPT O.M. No. 22011/7/86-Estt (D) dated 19-7-89 and
O.M. No. 22011/3/98-Estt.(D) date. 17-9-98, the 1% day of the crucial year in which the
vacancy occurred should be taken, irrespective of whether ACRs are written financial -
year wise or calendar year wise. Accordingly the date of eligibility for the existing
vacancy of Office Superintendent has been determined as 12 January,2008 and Shri
B.C.Das, Asstt. HHT., Guwahati has neither fulfilled the eligibility norms for
Departmental Promotion on 01-01-2008 nor. " qualified for promotion through
Departmental Exam by virtue of the exam result. B

As desired, a copy of reservation roster for promotion for cadre strength
upto 13 posts maintained for the post of Office Superintendent w.e.f. 02-07-1997 (Post
—Based Rosters instead of vacancy-Based Rosters) together with a copy of recruitment
rules of the post are enclosed. o ' ' '

s e s e

_ . This is further state that vide this office letter of even No. dated 29/30-
06-09 the matter is under scrutiny at H. Qtrs, lével. The H. Qtrs has desired that all the
Rosters for promotion/Dept. exam/DR. etc. required to be vetted by them. The process
is being completed which will be forwarded for vetting, till then interim reply as.
mentioned above is furnished for your information and necessary action . s

Yours faithfully,

(S.P. SINGH) . - 5
DIRECTO i

Copy to: 1. The Addl. Development commissioner for Handlooms,.
Office of the DC (H), Udyog Bhavan, New Delhi-11001 1 with
reference to his letter No: A-56/1/2006- DCHL/E.IL. - -
dated 1/7/09 T

(S.P. SINGH)
DIRECTO
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Khanapara, Guwahati-2

No.WSC/Admn-1(23)/2008/ 23?? -2_f{39_ Dated November 11, 2009
: OFFICE ORDER N

Consequent on his selection to the post of Office Superintendent under Limited
Dept. Competitive Examination’09 and on the recommendation of the Departmental Promotion
Committee for Gr. ‘B’, ‘C’ & D’ posts of Weavers’ Service Centre/Indian Institute of Handloom
Technology under east Zone and in pursuance of approval receivéd from office of the D.C.
(Handlooms) vide their letter No.. 501/2008/DCHL/E. II. Dated 30-09-2009, Shri Laksheswar
Barman working as Assistant, Weavers’ Service Centre, Guwahati is promoted to the post of
Office Superintendent in the pay scale of Rs. 5500-175-9000 {pre-revised) corresponding to
revise pay in PB-2 Rs. 9300-34800 + GP Rs. 4200 on regular basis and posted at ITHT.,
Guwahati .and Shri L.M. Singh, Office Superintendent, IIHT., Guwahati is posted at WSC.,

~ Guwahati ' 3

Also in pursuance of the letter received from office of the D.C. (Handlooms), New
Delhi vide letter No. 50/2/3008/DCHL/E.II. dated 27-10-09, Shri L. Barman, Assistant will be
retained at WSC., Guwahati till 31-03-2010 (A/N) and accordingly Shri L.M. Singh, Office
Superintendent will be retained at THT., Guwahati till 31-03-2010 (A/N). :

Promotion of Shri L. Barman will take effect from the date he actua]l}" takes over
charge of the post of Office Superintendent in. Weaver Service Centre, Guwahati. -

He will be on probation fof a period of 2 years from the date he takes over charge

of the aforesaid post in Weavers’ Service Cerntre, Guwahati.

His. pay on promotion as Office Superi.ntendeht will be fixed in acbordancé with’

the relevant rules. : .
. Director . .
Shei L. Barman, Assistant, o © 99 FEB MO

WSC., Guwahat

Shri L.M. Singh, G At Bsneh
Office Superintendent, IIHT., Guwahati ‘ i R
' T ’

1. The Officer-in-charge, WSC., Guwahat for his information & necessary-action.

2. The Officer-in-charge, IIHT., Guwahati for information & Necessary-action

3. The Sr..Pay & Accounts Officer, RPAO, Kolkata.

4. The Addl. Development Commissioner for Handlooms, Office of the
D.C.(Handlooms), New  Delhi with reference to  his letter

Copy to

No501/2008/DCHL/E. II. Dated 30-09-2009 and dated 27-10-09
Guard file

Bill Section
(S.P. SK}{%}H)
{ Directo
s. P.

Personal file
Director (E-2) , ST

Now
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Dated 13-11-2009

To,

The Director (EZ),
Weavers’ Service Centre,

Guwahati

Sub: Joining report- regarding

Sir,

I am very much thankful for receiving ¥ the order No.
WSC/Admn-1(23)/ 2008/2399 dated 11/12-1 1-2009 offering promotion
to the post of Office Superintendent with posting at WSC., Guwahati till

31-3-2010 (A/N) and thereafter at [[HT, Guwahati.

In response to the above order, I have reported for duty in
the new assignment in this office on the forenoon of 13% ‘No,vem,b'er’2009.

You are, therefore, requested please accept my joining.

Yours faithfully,

; N :
(LAKSHESWAR N haministrative Tribunal
T

‘Office Superifitendent | T comyfras

) ‘(

79 FEB 2010 |

s A T

S. P-%‘%gzh \ Guishsti Beneh
Director (E.2) . L o wS

A
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£ QF@ .\ eXamination is, as-under:-
% R - _
'\.%\ sl Roll : : s | Marks obtained

q’&) 1 N0\ No. | Name of the candidate out of 400 Result

-“\,(5 OO 1. D 14 Shri L. Barman, UDC A 185 PASS
‘(\d‘\\?) 5271 10| Shri B.C.Das, UDC _ 71 FAIL
i) :

MOST IMMEDIATE/CONFIDENTIAL

No.50/1/2006-DCHL/Estt.II
GOVERNMENT OF INDIA
_ MINISTRY OF TEXTILES :
~ OFFICE OF THE DEVELOPMENT COMMISSIONER FOR HANDLOOMS

* New Delhi, dated the 21 April 2009.
To.

The Director(EZ),
WSC, Guwahati.

Sub: Filiing up of the posts of Office Superinténdents in various
WSCs/lIHTs through Departmental Examination — regarding.

- Sir,

You are aware that a Departmentai Examination was conducted in the
premises of WSC, Delhi on 28.2.09 & 1.3.09 in respect of the following one vacant

posts of Office Superinte_ndent in WSC/IIHT under your zone :- . o

Mode of recruitment as per | Whether the vacancy is
No. of vacant post_s ' RRs : reserved or un-reserved |-
01 By Departmental Examination Unreserved
2. A total number of 02 eligible candidates from your zone appeared in the

said examination, out of which, one has got through the examination. As a general

AR successfully passed the examination. Accordingly, the merit-list prepared on the
asis of the marks obtained by each candidate belonging to your zone:in the above

@é‘ principle, the candidates possessing at least 33% marks have been treated to have

3. Ameeting of the DPC shall be convened by the concerned ZDs(WSCs) to
assess$ the work and conduct of the selected officer as per the records available in
their annual ACR. DPC will only assess whether the officer is ‘fit or.‘unfit' for
promotion. There wiil be no grading of ACR on the basis of ihe iines of
Outstanding, Very Good, Good etc. Selection in the departmental promotion will
be made strictly in order of merit of the result of the competitive examination
subject to the condition that the officer selected is ‘not unfit’ for promotion

4. Your office will ascertain integrity certificate in respect of candidate selected

on the basis gf performance in thé written examination. The result of only those
\ candidates will be announced by the concerned ZD(WSCs) who are clear from
Vigilance angle and who are not found unfit for promotion by the DPC.

5. The post of Office Superintendent in the pay-scale of Rs.5500-9000/- (Pre-
revised) is a Group 'B'(Non-Gazetted) post in WSCs/IIHTs and DC(HL) is the
Appointing Authority in respect of these posts. For filling the promotional posts of
Op, the DPC meeting will be convened under the chairmanship of the concerned
nal Director(WSCs) and recommsndations / minutes of the DPC sent to this

S. P. B ,
Director (E.3 ) | Cord.....2) -

Q\
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After 5pprova| of DC(HL), the order of promotion

-2

office for approval of DC(HL).
shall be issued by the concerned ZD(WSCs).

6. As per the extant RRs to the post of OS, 50% of the posts of Office
e to be filed by promotion and 50% by Departmental

Superintendent ar
Examination. The DOPT, in its Point of doubt No.8 of Annexure to 0.M.N0.35034/

i 1/97-Estt.(D)(Vol.IV) dated 10.2.2000, has clarified that if the relevant
1’ Recruitment Rules, prescribe a promotion q uota to be filled up on the basis
| of departmental examination, such a ointments shall _be counted as
i romotion for the purpose of ACPS. Hence, appointment of the candidates to

/ the post.of OS in WSCs on the basis of Departmental Examination is deemed to

/ , be as pr_omotion..

-"/ 7. The aforesaid 02 vacancies of Office Superintendenf‘ ‘belong to unreserved
category. It is pointed out that reservation to OBC candidates is available in DR
posts only. Hence, OBC candidate(s) stood first in the above departmental
examination is deemed to be a General category candidate for the purpose of
promotion. So far as promotion of SC/ST candidates against the posts reserved
for General Category is concerned, the DOPT, in its O.M.No.36028/17/2001-
Estt.(Res.) dated 11.7.2002, has clarified that the treatment of SC/ST candidates
promoted on their own merit, in the reservation Rosters will be, as under:- ‘

(iv) The SC/ST candidates appointed by promotion on their own
merit and not owing to reservation or relaxation of
qualifications will not be adjusted against the reserved points
of the reservation roster. They will be adjusted against
unreserved points. . . ' .

If an unreserved vacancy arises in a cadre and there is any
SC/ST candidate within the normal zone of consideration in the
feeder grade, such SC/ST candidate cannot be denied
promotion on the plea that the post is not reserved. Such a
candidate will be considered for promotion along with other
candidates treating him as if he belongs to general category. In
case he is selected, he will be appointed to the post and will be
adjusted against the unreserved point. _

SC/ST candidates appointed- on their own --merit (by direct
{/ e recruitment or promotion) and adjusted against unreserved
/ g points will retain their status of SC/ST and will be eligible to get

benefit of reservation in future/further promgtions, if any. - -

The case of any SC/ST candidate being considered for promotion as OS under
Departmental Examination quota, will be dealt with and decided by the DPC in
view of the above and other guidelines of DOPT, issued from time to.time in this

regard.

8. * In view of the above, please take further necessary action in the matter at
your end immediately.

9. Tnis issues wfth the approval of DC(HL).
‘ Yours f; lly,

s. P.
. (E.2) .
Director ( Sohan Kumar Jha )

Add!.Development Commissioner(HL)
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Ministry of Textiles
Weavers’ Service Centre
ITHT Campus
‘Jawahar Nagar, Khanapara
National Highway No. 37 3 é )
Guwahati-781 022 ~
- PH: (0361) 230-3586; FAX: 0361-2302599

No.WSC/GAU/Admn-1(23)/2008/ 2% 2.S gp\\”, d November 12, 2009. -

53

OFFICE ORDER

, On the recommendation of the Departmental Promotion Committee for Group ‘C’ &
‘D’ posts of Weavers’ Service Centres/ Indian Institute of Handloom Technology under East Zone ,
Shri M. Saw, Store Keeper Weavers’ Service Centre, Bhagalpur is promoted to the post of Assmant
in the pay scale of Rs. 5000-150-8000 (Rre-revised) corresponding to revise Pﬁ-Z Rs. 9300—34800 +
G.P. Rs. 4200 on regular basis and posted at Weavers’ Service Centre, Guwahati .

: His promotion wﬂl take effect from the date he actualty takes over charge of the post of .
Assistant in Weavers’ Service Centre,-Guwahati..

: . He will be on probation for a period of 2 years from the date he takes over charge of
the aforesaid post in Weavers Serwce Cenire Guwahati . '

His pay on promotion as_A t . will be ﬁxed in accordance with the relevant rules.

9N —
(S.P: SINGH)
" Director

To,
* Shri M. Saw,
Store Keeper. : ‘
, 2 ‘C\'\
WSC.. Bhagalp . e
u.r tn PAVIEE § -

S
Copy to, C

1.The Oﬁicer—m—Charge, Wavers’ Service Centre ,Bhagalpur for his

fmatron & necessary action.
The Officer-in-Charge, Wavers’ Service Centre, ,Guwahati for his

information & necessary action

3. Tbe Sr. Pay & Accounts Officer, Pay & Accounts Ofﬁce Calcutta

g i

4. The Addl. . Deve]opment Commissioner for Handlooms, ‘office of the DCH
Udyog Bhavan, New Delhi-110011.,

L

S. Bill Secoon

6. Personal _ﬁle" o

7. Guard File. - 4§
St e (SPUSIN
R i' © . -y Director

P./éinsh o

D%reCtOT (E_'Z )

[
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH, GUWAHATI.

IN THE MATTER OF :
0.A.No.248 of 2009
Sri Babul Chandra Das A
........... .Applicant
—Ys-—
The Union Of India & Others

........... .Respondents
INDEX

S1. | Particulars Annexure | Page No.
NO. : ) :

1 Original Application , 1 to8
2 |Verification R — 1 1 9

3 |Copy of the letter dated 08.08.1998. | 22 |10 to 13
4 | Copy of the Seniority list of 23 14 to 18
' | Assistant.
pate: 10+ 06 2010 ~ Filed By

e

Advocate
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0.A. No.248 of 2009

" @uwahati Bench
¢ =rdie

sri Babul Chandra Das
 Applicant
—Vs—
‘The Union of India & Ors.
Respondents
- AND -

- IN THE MATTER OF:

Rejolnder filed by the AppliCaht to the"
written statement submitted by the

Respondents;

The humble Applicant submits this Rejoinder as

follows;—»

,l.‘ That w1th regard to the statement made in paragraph 1( ),of
the wrltten statement, the Appllcant have ‘no comment “to offer

and beyond record nothlng is’ admutted by the Appllcant.

2. That w1th regard to the statement made in- paragraph 1 (b),

(c) and (d)of the written statement the Appllcant begs to state

that that. the same are false, irrelevant, vague and not

-sustainable in the -eye of law. The instant Original Application

_ " No. 248 of 2009 is bonaflde, justifiable and deserved to be
S allowed by thlS Hon'ble TﬁlbUﬂ&l«

3. That with regard to the statement‘made in paragraph 2 of the
- written. statement the .Applicant begs to state-that on or after
. 2md July 2\.99'7""h the ~vacancy based ‘Roster have been replaced by
“’~the ‘Post based Roster. As a result the Off1c1al Respondent ‘had
n;jto replace vacancy based Roster by post based Roster. But the '
ReSpondents wrongly 1mp1emented the 0. M dated 02.07. 1997 for

'-the cadre of Superlntendent, which con51st of” 4 posts (2 posts

M«Jaﬁc@%
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"by promotion and 2 posts by departmental eXamination). It is

v omma——"

evident from the Annexure 9 of the written Statementvfor,cadre

Strength:osz posts,'Smtpost'by falls‘under sC oategoryfwhereés“
the respondents due to wrong 1mplementatlon of O. M. dated

02.07.1997, filled the 5% post by ‘UR’ category candidate. On

- 02.07.1997, there were 2 posts filled by the promotion of ‘UR’

candidate;‘again on 13.08.1998 as a result of replacement by 2
‘UR’ candidates (Shrl R. K Biswas and Shri Y.K. Dev1) there were
altogether 4 Superlntendent agalnst 2 posts. Therefore, after

02.07.1997 thé Roster position should have been as follows:-

Roster Point Category3 of [Name of the person

Number which post is
earmarked '
1 UR ‘I'shri J. Pal
2 Tor ~ |'shri s N Gupta
| 3 OR éhri R.K. Biswas
1 UR Smti Y.B. Devi
5 SC Shri SK Yadav - ‘UR’

',From'the above Roster point number it is evident that 5% post
was reserved for ‘SC’ category candidate, whereas respondents

due to wrong implementation post based roster have filled the 5th

“.post by an unreserved candidate-Shri S.K. Yadav. The applicant

being a ‘SC’ ‘candidate has been deprived by the official

Respondents due to wrong 1mplementatlon of post based roster. It
is‘' categorically denled ‘that no post ‘earmarked’ for reserved for

SC candidate as stated by the respondents.

4. That with regard1to~the statement mad in paragraph 3 of the
written statement the Applicant begs to offer no comment and
beyond record-nothing is admitted by the Applicant.

5. “That w1th regard to the statement made in paragraph 4 and 5
of the wrltten statement the  Applicant beg  to. state before-
operatlng the post based roster w e.f. 02.07. 1997 the office of

. the Development Commissioner for Handloom, Ministry of'Textlles

Butoreh Lo
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""vide their 1etter'dated 08.08.1989 kept reserved one post of

Accountant in the WSC, Agartala under the Eastern zone for SC
category candldates and the Appllcant belng the only Scheduled
castes category candldate ‘submitted his representatlon for the
said post as per the relaxation norms prov1ded for the SC

category candidates. In ' paragraph 3 of the sald letter lt had

“been clearly “stated that as’ per the ‘Statement of backlog

vacancies one post of Accountant was reserved for SC in WSC,
Agartala. Moreover, as per the 1etter dated 26 06 1989 (Annexure
6 in O.A. No.248 of 2009) one vacant’ post of Accountant waet
earmarked for SC category candidate in the WSC Agartala but the
‘respondent authorities had not been taken action to filled up
the said vacant post thoﬁgh>the Applicantvwas eligible for the
said post under the relaxation norms and Special recruitment
Drive. As such; the statement of the respondents is not correct

‘and false and hence denied.

Copy of the letter dated 08.08.1989 is annexed

herewith and marked as Annexure-22.

6. That with regard to the statement made in paragraph 6 & 7 of
the ﬁtitteh.<statement the Applicant categorically denied the
same; Further, the Applicant begs to state that from Annexure 7
of the written statement it is evident that for cadre strength
of 7 posts as per post based roster the initial recruitment
after 02.07.1997 should be as follows-

1St 2nd 3rd 4th 5th 6th -7th 8th

Sc UR UR R UR | UR ST

It is to be stated that the respondents never folloWed the
post basedjroster for filling up of the post of Assistant after
02.07.1997.”it is evident from the seniority list of Assistant
cOrrected upto 01.01.2009, the respondents filled up the post of

 _ Assistant after 02.07.1997 as follows-
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1. A.K. Sahu ~ (UR) - - promoted —as Assistant on
_ 13.08.1998 '
2. R.C. Hembram (ST) - promoted as Assistant on
13.08.1998

The Applicant being the only SC candidate should have been

promoted against the 1°° post earmarked for ‘SC’ candidate. It is

evident from the senlorlty list that shri R.C. Hembram being a
ST candidate has been promoted as Assistant on 13.08.1998 .after
completing only 6 years service as UDC that too against the post
earmarked for JURi category as per post based 13 point roster.
Therefore from the seniority list, it is evident that Applicant
although became ellglble for promotion to the post of A331stant
on 21.04.2000, he was deprived for promotion to the post of
Assistant upto 10.08.2005. It 1is also evident that the
respondents have grossly‘violated the post based roster after -
02.07.1997 for filling up of post of Assistant by promotion. As
such, the promotion of Shri R C Hembram is gross violation of
post based roster. The present Applicant being a SC candidate
have been deprived of promotion to the post of Assistant after
21.04.2002 also the Applicant should have been promoted to the
post of Assistant against the carried forward SC vwvacancy after

21.04.200 but the respondents without following the post based

" roster promoted K.K. Devi on 16.04.2002 and promoted the

Applicant on 10.08.2005. As a result of non-observation post
based roster after 02.07.1997 the promotion of the Applicant to
the pbst of Assistant has been deferred for 3 years and his
further promotion to the post of Superintendent have been
affected adversely. If the Applicant was promoted on 16.04,2002
to the prt' of Assistant against the carried forward ‘SC’
vacancy followingrﬁhe post based roster for cadre strength of 7

post then the _pfomotion of . the Applicant to the post of

‘Supeiinteﬂdent ﬁould have been due in the year 2005. But due to

v1olat10n of roster’ p01nt for cadre strength of 7 posts of

<A551stant, the promotlon prospect of the Applicant to the post'

'ofASuperintendent have been adversely affected.
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Copy of the Seniority list of Assistant is anneX'

herewith and marked as Annexure-23.

7. That the Applicant categorically denies the statement made in
paragraph‘slof the written statement and further begs to state
that from thewabovementioned paragraph 5 of this rejoinder and
from the seniority‘list corrected upto 01.01.2009 it is evident
that the respondents have violated the post baaed roster from
02.07.1997 for the post of Assistant. It is also evident from
the seniority list of Assistant that after 02.07.1997, th_post
~ Assistant was fill up by UR candidate Shri A.K. Sahu whereas as
per Model roster for promotion (Annexure 7 of the written
statement) 1°" post is reserved for ‘SC’ (for cadre strength of 7
posts), 2™ post is UR filled by Shri R.C. Hembram (ST
‘candidate). Applicant being the ‘SC’ candidate was promoted on
10.08.2005 although he was due for promotion as Assistant on
21.04.2000. As such, the respondents have deprived the Applicant
not only for promotion to the post of Assistant as well as for
promotion to the post of Superihtendent reserved for ‘SC’

category by Shri $.K..Yadav (UR candidate).

8. That with regard to the statement made in paragraph 9 of the

written statement, the Applicant begs to state that the

promotion of Applicant to the post of Assistant was due on
+ 21.04.2000 and as a SC candidate he was eligible for promotion
Emagainst the backlog *‘scC’ vacahcy. Since as per post‘based roster
after 02.07.1997 the 1°° post of Accountant is reserved for ‘SC’
candidate but the respondents in the year 2002 ih spite of
promoting the Applicant against backlog ‘SC’ vacancy of
Accountant/Assistant 'promoted. Smti. K.Devi. As a result, the
Applicant  has been deprived for further ‘promotion of

Superintendent.

\f/gf/:;at withgregafd to the statement made in paragraph 10 of the
;written statement, the Applicant re-iterates and reaffirm the

”statement made in’ paragraph 4. 15 of the Original Appllcatlon.

Bag
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'10. That the Applicant .categorically denies the statement made

in para 11 of the written statement and further begs to state

that as on *02.07.1997 the roster position for the post of

Superinténdent should have been as follows-

1 UR J pPal

3 UR TR.K. Biswas
2 OR Y.B. Devi

5 T8C ..

Thus  due to wrong implementation of the post based roster
by the official Respondents, they had filled up the ‘SC’ vacancy
through Shri S8.R. Yadav (UR) candidate by depriving the

- Applicant  for promotion to the post of Superintendent. It is

. “further stated ‘that from Ammexure 9 of the written statement it

is evident that on 02.07.1997 altogether 4 persons‘were'promoted
to the post of Superintendent against 2 posts. As-such from the
conduct of’the respondents it is evident that the respondents
not only violated the post based roster after 02.07.1997 but

also the official Respondents have deprived the promotion of the

_ Bpplicant ‘to ‘the post of -Superintendent reserved for *‘SC’

category by promoting one Shri S.K. Yadav..

‘"It is further stated that from the seniority list of
Assistant it is evident that Applicant was. promoted to the post

of Accountant on 10.08.2005 against an UR vacancy. As discussed

~in precedingfparagraphs as per Model roster of cadre strength 7

of Assistant 1°° post is required to be .filled up by ‘Scf
candidate. Therefore, the Hon’ble Tribunal be pleased to direct

the respondents to antedate promotion of the Applicant to the

post of Assistant at least w.e.f. 21.04.2002 or from. the date of

promotion“of*K.K. Devi i.e. from 16.04.2002 against baCklog>‘Sc‘

vacancy and_thereafter be pleased to direct the respondents to

promote the Applicant to the post of Superintendent at least

from the date of completion of 3 years as Assistant.
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11. That the Applicant categorically denies therstatement made

in paragraph 12 of the written statement and further begs to

state that the respondents department is not maintaining the

post paeed roster for promotion after 02.07.1997 either for the

post of Assistant or for the post of Superintendént as discussed

in the preceding paragraph.

12. That with regard to the statement made in paragraphf13 of

‘the written. statement, the Applicant begs to state that the
.respondents have wrongly malntalnlng the post based roster after

02.07.1997 for the post of Superintendent. As a result’ the 5%

post of Superintendent which is reserved for ‘SC’ category has
been<filledtupvby'8hri S.K. Yadav (UR). Therefore, this Hon’'ble
Tribunal may be'pleased to direct the respondents to promote
the Applicant against ‘SC"vacancy at least from the date of

promotion of Shri S.K. yadav.

- 13. That with regard to the statement made in paragraph 14, 15,

17 & 18 of the written statement, the Applicant re-iterates and
reaffirm the statement made in paragraph 4.19 to 4.22 of the
Original Application. Further, the Applicant re-iterates the

statement made in the forgoing paragraphs of thiS'rejoinder.

14. That with regard to the statement made in paragraph 19 of
the written stétement, the Applicant begs to state that due to
wrong 1mplementatlon of post based roster after 02.07. 1997 the
Applicant has been deprived of promotion to the post of'

Assistant w.e.f. 21.04.2000 or from the date of promotion of

"K.Y. Devi. Therefore, the respondents cannot bleme the Applicant

for his deferred promotion to the post of Assistant and non-

promotion to the post of Superintendent against ‘SC’ vacancy.

15. That with regard to the statement made in paragraph 20 of
the written statement, the Applicant begs to state that the same

:;are replled in the ‘earlier paragraphs.
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16. That the Applicant denies the statement made in paragraph

' 21, 22, 23, 24, 26, 27, 28, 29, 30 and 32 of the written

statement, the Applicant begs to state that the same are not

maintainable in the eye of 1law as well as fact of the case.
|

Therefore, the written statement filed by the Respondents
bears no substance, merit and not tenable in the eyes of law and
is wholly bereft of substance and no credence ought to be given
to it. Thus, in view of the abject failure of the Respondents to
refute the contentions, averments, questions of law and'grounds
made by.the'Applicant in the Oriéinal Application deserved to be
allowed by this Hon’ble Tribunal. o |

S Bakalikann
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VERIFICATION

I, Shri Babul Chandra Das, son -of Late Rasraj Das,

aged about ‘53 years, Presently working as Assistant in the

Indian Institute of Handloom Technology, Ministry of
'I»"ext«ile, | vaernment-“ of 'India, '~ Jawahar Nagar, Khanapara,

Guwahati-22 do hereby solemnly vérify that the statements

whil

Jun

made in | paragraph
108235060 10 B0 000 b S22 B0l )80 b care to my
knowledge, and. ~ believe

1,.98.%. . 7 are being. mat_,te:rs' of
recdords are true to mny information d—epr‘ivedf there from

ch T beliéve to be true and rests are my humble

submissions before this Hon’ble Tribunal.

And I si"gn this verification on this the 10 day of
e 2010 at Guwahati.

- | (Rakl o 825

DECLARANT
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- . X/, Government of Indla - AN L o
-j,_. _ Ministry of Textiles NN '
p O N Y} REfice of the Developmant. Commissiorsy for Handlooms - s
: . A ‘1 ; Tese ot ’ !
T A A &}\0 o R '
Yoo TS + Wyog Bhavan
t: /"}- “b New Delh{, the Bth Aggust, 1989 B '\UU
g , ‘L. . A !
¢ The 2Zonal Director ! . .
keavers ' Service Cantre . \
/ Guwahatdi, l Guves . “J"ffr‘Ci' :
Subt- Special recruitment drive for filling wp | RACRENIN e
the bac backlog vacancies weserved for SC/STs. . ———
I am Cilrested to state that fecretary(Textiles)ir s
20 requeatod that a weekly progresy report should be
s3nt to the Ministry Srdtc al the action taken during
the wesk. A copy of :iecreur;?

to send ur
6<h August, 1989,

only,

with this of

in Director(Cooxdinat!on)
26,6, ( which
Office letter o

3lst July, 19689-{s ecnlosed,
gently the. progres

You are also re

Text.les) D.o.lettar dated
You are, therefore, requested
¥ report for the week ending

quested to clarify the fallowing

(1) Particulars of the cand idates appointed
against the backlog vacancieg
3C/STs in vafious wCe
Zone , may ba

reserved for
uder the Eastern

sent in tha proforma circulated
£ice letter of even number dated
29th June, 198), The particulars may be sent
8eparataly in respect of the posts indiecated.

‘s letter dated
are also indicated in Head
£ even nimber dated29 06,89
addresced to each WSCe i ~e oy

CEWead o

4w Lonal Divectors)., he particulars of
the camidates appointed against the vacancies
SC/8Ts as [er the roster epenad

hat

the impression that

reserved for
in the
indicated

Zonal Office aftq

3 T 1.9
Séparately in the s

«87 may be
awe pro forma,

Aart Des igner- 1(sC) ang Photographer=1(sc)

Two posts of Ar
1(ST) are also r
the ~ackleg

During the interview schudyl

Calcitta
efd.rts m
1{(5C) am

on 17,18 & 19¢w »
ay be mxds to
1(sT).

received from D
®d 26,6.8 tha
erved for sC,

to be filled by g 3¢ candidate
ly bs noted,

During *the qo nrersation on telephons I have
Walih you on Tih Avgue:, 1999, you gave me
the post of Fhotographer
18 not raserved, But {t has boen obsar ved
from the statemeant
with his letter dat
Motogramher g res
there fore roquired
This may ki

irector(Coordn)
t the post eof
THe pest {s

t Designers~ 1(SC) and
oqufred to he f£ille

d against
vacancies

reserved for SC/sSTs.

®d to be hald {n
SUSTUL L, 158, all
salext 2 aArt Designerg-
in 18 presumed that two

contde,,,2/=

R SO R £

.
CTOTED™
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alear vacarcies of Art Designers are

(3)

(4)

(s5).

. I3 !
Carpenter-1(SC)-wsc Martala

availahle in tha Zastetn Zone as per the

allocatien of posts made in Headquarters o ) o g o1

eiii LAl R e T ol
letter No, A=11011/2/88-Estt.II dated 11.4.89, -0 ,_,V,'“,_r_n_‘_’v__h e
The vacancy positien of Art Designers may alse Wb LT S AT S
be discussed with Direcror(Coerdination) whe .
vll ba available at Galcatta during the
selection proceedings. A ®py of Direcctsr

1!
(Coordination) letter dated 21.7.50 is alse 1 0 4”_1\1 mnin
enclosed {n this regard,
Aogountant=1(SC)-WSC Agartaly Cuo -« 3ench

T -

|

As per the statement of backleqg of wvacancies —_— e

receivad from Director{Coordination) vide his
lotear Assrd ¥ .0, - vise jdst 04 acountant,

is resecved for SC {n unc Agartala, You hawe
reported that this pest is alresdy filled in
by a noa SC/ST candidate, How this has been
done needs to be explained. As per our
records in Head Office. no sanction for de-
reservation has been issued as yet, This case
may be discmssed wdth Directox(Coordination),
One post of Accountant im Eastearn Zene has to
be filled by 8C candidate,. Pll particulars ef
all the incumbents working as Accountant in
Eastern Zone may be comununicated immediately
clearly {ndicating the mode of recruitmant &
nature of 4ppointment in the following proformas

S.No, Name Date of whether by whether
appointe promotion or appointed en

ment by direct regular or
appointment ad-hoc basis v
1 2 3 4 -]
' /
whether SC/ST Remarks g
6 7 {

- s

. !
It has been” reported that the Post has been '
filled by a physically handicapped person w.e.f.

7412.87. It 18 not understood how the post

* reserved for SC can be filled by & physically
" hard{capped -person, Rl facts; of th's cCase,

atongwith similar information as indicated in

respect of Accountant abova, may kindly be sent
torthwith.

Ste apher-1(sc)- drtala

The -Officer-in-charge, wsC Agarsala has reported

‘thot this post is reserved for 8C, The vaca gy

has eccured only en 29.7,88, Thus the reservation
Paeition is required teo %a determined from the
neéw roster epened {n the Zastem Zonal Office

Contd-....?/-

ATTESTED o
Tanty IR |

ADVOCATK



P o R ST

ST - N 3T
' | Lo\ v .
aftac 1.9.87¢ AB pAr Hend Office instructions, R ,
a new rostex was to be openad provisiesally ,,_,..«—4"""'/“ ,
on the basis ef 40 point voster indicated on va’ﬁmunm

page 47 of the Brochure( 1987 Piition) . The - wrrig) Agm'm'\si\’a’i‘
undex g =0 G

reanrvation points in ‘thu roster runs as <

1 st=- SC .

2 & 3-Un-regerv: N

4 th~ ST 1 0 JUN ?“'\“
5,6,7th=- Un-reserved

§ s ) aw:z'ahaﬁf‘% '

‘ aneman

g

The new roster based on average populatien
percentage in the Stato covered by the.Zone is
required to be preparec. as per Head Office letter
Nos A+14012/2/88-Estt.II dated 13.T.8. The
following information uay be sent urgently for
preparatien of this rostar, as requested in
letter Ne. A-14012/2/63=28tteIX dated 7.8,89,

. - \

5.Mo. Name of the State . Po ulation( as per
1981 census) .
SC¢ ST Others Total

1 2 3 4 5 )

e ing the rinaiisatien of the
Zona-wise roaster, the resarvation positian '
will be ascertained provisionally from ‘the P -
40 Point roster( model roster for posts. £1lled
f43ied by Direct Recruitment on All India basis
by open compatetion )+ As regards the medel
roster for posts to be filled by promotien,
the position is clearly indicated in para
¢.1(111) of chapter 4 of the Brochure. ™he
medel ronese prescribed for reservation of
l' 15% for 8Cs and 7% foxr STs 1is applicahbla te
; posts filled by promotien.  The roster is
_same as prescribed for posts filled by Direct _ R
- Récruitment on all India basis by epen &x .
campetetion {.e. 40 point roster given on ' .
page 47 of the Brochurs, extract of vhich are . . :
also reproduged above \pto point B. _In case
&f any further clarification, thetuindersigned
“may be contactéd on telephone.

* Tha reservation position in respect
" of the postx of Stémgrapher in wCAgartale
may kindly be determined as per the clarifications
£u‘;n1'bhnd arove. ' i

Contd oo ov-

ATTESTED
Ty
ADVOCATE
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0(6) Ooccupational Attendant~1(SC)-¥SC Calcutta -

,\.unilr " R e m e
' o TR SR
It has been reported that the post has heen o :

filled by transfer of an existing incumbent
from wWSC Bhubaneshwar. In case the incumnbent
was working as Oocupational Attendent in WSC ; 1 0 JUN ?m“
Bhubaneshwar, the reservation point stands :
transferred to WSC Bhubanéshwat. Efforts may,

be male to telect an Ocaupational Attendent \

s A Ao o

" &t «thati Beneh
from SC at iny of the WSCs uder the Rastern ol Té:‘ =8
Zone so that one vacancy reserved for SC undef 41 iele
the Occupational Attendent Category in o s
Fastern Zone prior to 1987 may be filled as
per the reservation position relating prier to

1.9.87, :

(7

Weaving Assistant~l(S8T)-wSC Bh ubaneshwars

It is not clear as to how the vacaridy =~ ' "~
rgsarved -for ST has boen f£i{lled by gnon

3¢ cardidate, The varamy has to £11led

by a ST cand date anl the needful may be

done immed{ately., Full facts relating to

the case may be sent immediately. In case

& vacancy of Weaying Assistant.exists at any

WSC under Eastemm Zono, it can be filled by

4 ST camlidate to clear the backlog,

»

' ' Yours faithfully,
Encl: As _above, Z. '
G

: .zﬁzjgm%
Assistant/Di ectqr(G:.I)

Copy toiw

1. Director(Coordination). He may kindly clarify
as to how the fost of Accountant and Carpentar
in WSC Agartala wx which were reserved foc
SCs have besn filled by non 85C cand idates,
Pull facts may kindly be sent urgently, In
case similar discropencies exists in other cases,
«fscte in reapact of all sich casés may be b
conveyed. so that a strategy may be ewblved to
- Clear the backleg.within the stipulated perifods .

. .2+ Officer.in-charge, WSC Ajartala for information
L and necesgary action,

3. Officer-~in-charge, wWSC Calcutta for information
and necessary action,

4. Officer_in-charge, WiC Bhudbaneshwar for informatio
amnscassary.action. _

(@3, leu )
Assistant D recter(Gr.Y)

'TESTED
ATIESTED

ADVOCATH

o

e ==
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‘Government of India ; B Rt
Ministry of Textilées ‘ : oA é . e

- Weavers’ Service Centre » 15 ‘! 0 JUN 7ﬁﬁ
‘IITHT Campus | : B Y N

Jawahar Nagar, Khanapara - | & Govalnati Benoh

National Highway No. 37 o =mde

Guwahati-781 022 o
_ -PH: {0361) 230-3586; FAX: 036 1-2302599 \
“ No.WSC/GAI.L/Admp-1(8/)/2006/ 5% Dated February 1, 2010 {
5 , CIRCULAR : o
i : )

A draft seniority list of Group B’, ‘C’ & ‘D’ Non gazetted Non Technical
. and technical officials of Weavers’ Service Centres and IIHT., Guwahati (for
. - common cadre non Tech. Only) under the East Zone as- on 01-01-2009 was
circulated to - all WSCs and IIHT.," vide this office letter dated 5-10-09.
Representations were received in regard to some omissions /errors in the said
- draft seniority list. After examination of the representations, correction/addition
& ~Bbave ‘been made in the Seniority list wherever necessary and a copy of the -

'} . corrected Seniority list as on 01-01-2009 is enclosed. - "“3
(S.P. SINGH)

- Director

¢ Encl: As above _ ‘ A
TR As above - - ~ ATTESTED _ |
- To 7 : ' M :
~ 1.The Officer-in-Charge, Weavers’ Service Centre, , M
- Agartala/ Imphal/Bhagalpur/B ubaneswar,Kolkata ' ADVOCATE

2.The Officer-in-Charge, IIHT.,Guwahati /Bargarh ' :

3.The Zonal Director,,WSC., Delhi, Mumbai, Chennai o

4.The Addl. Development Commissioner for handlooms, New Delhi

A N
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SENIORITY LIST

GE vva*' 3 héé m

‘C?"ET'“ p "’Q’é

R |
e P S :
¢ .

NON'GAZ-GROUP ‘B,y‘c!'& ‘P’ . |

STAFF OF EAST ZONE

CORRECTED UPTO 01-01-2009

ATTESTED
Ty 1N
4DVOCATE
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INDEX

TName of posts |

Ngnie' of Posts

ety

TPage st Page No T Adrministretive Triounal

No. S— No  |No. ' o yenale FEas |
1 . | Office Superintendent 11 116 " Art-Designer 13 . & }
3. r. Sterfographer 2. 18 Weaver Gr./1 . 15 - .
4, - Stenographer ((jr) 13 19 ‘Mastér:Printer/M.D 15 - . '
3 U.D.C. T4 T20 Phiotographer 15 ;uwahati Bench
6§ | LDC 5 121 [ Weaver Gr. 1l _ 16-17 e e
7. Store Keeper 5-6 22 | Block :_‘l_?j;ﬁi,ﬁ'gexj- = 17
8. Driver 6 23 B.M/S.M - 17
9. Daftary 7 24 Weaving Assistant 18
10. Peon 8 25 Printer 18
11. | Hamal 9 26 Sizer 19
12. Chowkidar 9 27 Warper 19
13, Sweeper 10 28 | Dyer. = 20°

- 29 Carperiter 20
14 Tech. Superintendent 11 30 Sample Cutter .- 21
15 “Tech. Asstt.(Dyeing) 12 31 Occupational Attendant 21-22

ATTESTED ~
e ,
Ly Qudln
- ADVOCATE
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ORITY LIST OF NON-GAZETTED (TECHNICAL & NON-TECHNICAL )STAFF 01-01-2007 OF WEAVERS’ -SERVI

[y

 Ceniral Adnwiﬁéstrg§§ggrr¥qsuszal

¥ wenEG: <

10 JUN
R

" Guwahati Bench
TERE =S

' GUWAHATI/BARGARH ( NON-TECHNICAL ) FAILING UNDER EAST ZONE.
OFFICE SUPERINTENDENT |
SCALE OF PAY RS. 5500-175-9000/-
TOTAL POST —-4 Nos.
SL “Name Office where | Educational - ‘ 4 N Date of
Ne. working Qualification [ Birth | Entry into Continuous | Confirmation i
P i : Govt. apptt. Inthe | the post/grade
P -Service present - |
S S s _grade/post.
¢ L {2 3. 4. 5. i R 2 |8
% i1 ' Smti Y.B. WSC, Imphal | B.A. Cash & Acctt. 1-2-52 | 18-8-76 13-8-98 1-4-88
yof - Devi | Training at : _
£ | ISTM.N.Delhi. .
F Faculty dev. Program
1 on Entrepreneurship at
o 1IE, Guwahati. - L .
{ShLM. WSC, B.Sc.P-] 1-3-57 3-5-75 " 11-4-2005 24-12-82 -
} Singh Guwahati . /| Examinati |
on
1'ShSK. Yadav | WSC,, B.A. LLb, Cert of 22-8-53 = 1 19-6-76- 2-6-08 24-12-82 { Promote
. Kolkata training for Admn. & | 'e; Pmt. -
Estt. & Accounts from ‘1 as LDC,
IGAF, Calcutta,
ADvocsTe




-~ ".."‘" " ) ~ - o — . - . 3 .

o {:’j C 7 — ‘ g — ' - i nistrative Triounal
o Assistant | |
C | - Scale of Pay Rs. 5000-150-8000/- § JUN9UID ¢

/ ’ Total post -7 Nos. - T ‘ A : i
' . - , - i c B 1 GuwhhatiBegch
L 2. 3. 4, ~ 5. |6 7. 8 ;1L R a3
1 " Sh, AK. WSC, B.Sc.P-I (Training in 10-10-51 ™| 16-6-76 13-8-98 { 24-12-82 Promotee, ..} B
Sadhu Bhagalpur financial regulation ' : | ‘ - | PMt.as  |» 4
‘ from IGAF, Calcutta.. |LDC
% L 2 Sh.R.C. WSC, Agartala | H.S.E. 12-12-57 7-7-82 13-8-98 [ 1-4-88 | Promotee.
: o Hembram ' , S e s oL " 1 Pmt. as
. . - ' . : . ~*EDC
3 | SmtiK. WSC, M.Com, 24-2-58 | 9-3-77 27599 J | 24-12-82 | Promotee,
Swain Bhubaneswar . g -] Pmt. as
_ ' _ 1'LDC
o I RN
4 Kum. K. WSC, Guwahati | P.U. C. 1-1-57 - 10-8-79 16-4-2002 1 | 1-4-88 21 Promotee,
Devi B : ' ‘Pmt. as _
} LDC. { '
' 5 Sh. B.C. Das | [IHT.,Guwahati | H.SC. Introducing to 21-7-56 10-11-82 10-8-2005 1-4-88 “'| Promotee. . 4 RlFy~2 god
the computer - ' : | Pmt. AsLDC §
4 application at RTC, .- _ - i
.- | Kolkata, -
2 6 |SmtiK.Das | WSC,Kolkata | B.A. "~ 2141551 8-3-73 .. | 14-112005 | 24-12-82 “Promotee. | {
,,,,,,,,, - | Choudhary ~ o : {antc 8 S 1
: e 7. | Sh.L. , WSC, Guwahati | B.A. 1-3-59 17-8-79 1-1-09 1-4-88 Promotee.
T | Barman =~ | ™ . - : - , | Pmt, as LDC
i SR. STENOGRAPHER;
S Scale of pay Rs. 5000-150-8000/-
s, Total post - 2 No.
1. 2. 3. 4, S. 6. 7. : 8. 11.
1. Smti A. . WSC, . B.A. 7-1-50 4-6-73 06-06-2005 | 24-12-82 Pmt. Jr. :
Mukherjee Guwahati . . : . ' Stenographer
2 Sh. AK. - WSC, ' H.SE. 16-4-52 9-7-75 6-12-08 24-12-82 Pmt. as Jr. ¥ 4
Mohanty Bhubaneswar ' Stenographer 4 ;
ATTESTED j ;
. e "
m/% 0@)./\(10.\

ADVOCATE - | S h



